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7 . - है 

कर एिशिटाए एक... _. 

चुफ़ाड Brochure gives brief information about the work done by . 

the following Cominiitees of the Haryana Vidhan Sabha duting the 

year 1990-91:— s 

1. Committee on Puhlic Accounts 

2. Committee on Public Undertakings 

6‘} 3. “Committece on Estimates . 

4. Committee on the Welfare of ‘Scheduled Castes and - 

Scheduled Tribes 

+ 5. Committee on Government Assurances. " 

Committee on Subordinate Legislation. . 

) 7. Committee: 6f Privileges ं 

8. Business Advisory C-ommlttee.. 

) 9. House Committes. न /र SV 

10. नहा Committee. मिल 

जि 11. Committee on petitions. ( 

= 12. Rules Committee . T e, ! 

S, Pergigans o o 
_C-HAND_IGARH_ . SUMIT KUMAR 

The. 260 July, 1951 Secretary
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" PUBLIC ACCOUNIS COMMITTEE. 

The How'ble Speaker having been authorised by a - motion 
moved and passed by the Haryana Vidhan Sabha 'in its sitting'held 
on 13th March, 1900 to’ nominate ning members of-the Committee 
on PublicvAccounis for’the year .1990-9] nominated फिट Committee, 
vide. notification No. PAC-14/90/34 dated the 30th April,-1990. 
The names of the members of the Committee are as under :— 

s‘l'._""'-.Sh]ri_ ‘Hira. Nand Arya. . — Chairman 

2. Shri Udai Bhan . . — .Chairmai 

3. Shri Shiy " Parshad : — Member 
4. Shri Harn__am__‘ Singh R | — Member 

5 Shri Rattap Lal Kataria —  Member 
अर, Shri Bhagi Ram .7 . '—..— Member 

*#+7  Shri Mange Ram e ., = Member 

i , आएं Jai Singh : — Member 

कलर,  Shri Surinder Kymar Madan . Member 

- 10. Shri Ashok Kumar — Member 

11: Shri Lachhman Singh ना, Member 

_ 12. Shri. Anil Kumar Vij i . -  Membet 

" 3, Shri Tek Chand Nain « . — Member 

#*Shrit Hira Nand Arya, Chairman of the Committee on 
पाए Accounts resigned from the Chajrmanship/membership of the. 
.Committee with effect from the 29th May, 1990. Shri Udai Bhan way 
nominafed as Chairman of the Committee 6n Public Accounts w.e.f. 
16.7.90 for the remaining period of the year 1990-91: 

* कर Shri Bhagi Ram, member of फिट Committice on Public 
Accounts resigned from the membership of the Committee with effect 

. from the 29th May; 1990, and in the said vacancy Shri Lachhman 
Singh.was nominated as member of the Committee with effect from 
5.6.90. S : . 

~ **Shri Mange Ram, Shri कहां Slogh and Shri Surinder Kumar- 
Madan, Members of the Committee on Public Accounts resigned 
from the. membership of the Committee with effect from the 14th 

P "November, 1990, . .-, 

कक Shri Lachhman Singh resigned from the membership 
of the Committee with effect from 15th June, 1990 and Shri Anil 
Kumar Vij was nominated 85 niember of the Committee w.e.f. 5.7.90 
in the said vacancy from the remaining period of the year 1990-91 . 

रन ही 

जे



*Skri Tek Chand Nain was 

% 24 

nominated as me"mber of the 
Committeg on Public Accounts with cffect from 22.11.90 for the+* 
remaining period of the year 1990-91-against the” vacancy caused 
by the resignation of Shri Mange Ram 

the - period. under review. The 
The Committee fixed/held a total number of 88 meetings during 

names of fhe ‘menibers: and - the 
.number .of megetings attended by each one of them पाठ shown i 
the following table:— 

"7 

Sr 
No 

Name लि member 
£ attended . 

" ' - 

Numbet of meetings 

इ
क
.
 N
 

I, 

12, 

13. 

Shri-Hira Nand Arya, M.L.A. S 

Shri. Udai Bhan, M.L.A." L 

Shri Shiv Parshad, M.LLA oo 

Shri ‘Harnam Singh, M.L.A ks 

Shri- Rattan Lal Kataria, M.L.A . «६ 

Shri Bhagi Ram, M.LA. यंग गाव कं Lk 

,डपुं- Mange Ram, M.L.A. “ 

; Shr _surin‘der Kumar _'Madan'.,. M.L.A. 

-"Shri- Jai Singh, का...  F T -- L 

" Shri- Ashok Kumar, हा, है; o 

Shri Lachhinan Singh, M.L.A. 

Shri Anil Kumat Vij, M.L.A. 

Shri Tek Chand Nain, M.L.A. 

¢ 

Receipts) 

Reporis/Accounts Examined: . 

The Committee examingd the report एव the Comptroller and 
Auditor General of India for the yéar -1985-86 (Civil and* Revente 

LN
 



k] w 

=" | - e | " '.'\ . N गा - [ Y o - ‘ 

. . . . I3 . - . L. ही v amea ‘L 

. .t “ e ' 1, L 'ar 3 ' . N -1 

L e - iwsMeeting beld,~Bosiness.Transacted .. - I _. 

मन न कि Y .. . L E e g 
Dateof ~ Numberof 7~ T T T'Business tracsacted R W 

_ “ . .m_e;t]_n.g .-’__-.m_e_“mbe_rs"'- - Lo E ~ . . 
% L - s : L कि दर  फाटइलां . : R w. "y ही . 4 

T e T e et e e e : 

- E.. M . हम ' - H———_’——____—__m“_-",' T = ;‘:-: - w b _"“":“ = "न ., o B B हल = - 

-, रन 1. लॉस शक, 1990: 8... Secretary;: Haryapa VidhanSabha and Accountant 
न पद रू e T T - “u.General, Haryana explained the scope and functions 

. - of the Committee. to the members, - ral 
हो - T S 2 दर सन T e 

.= o 2.78th May, 19907 - 7' - The Committee -considered, three Jetters zeceived न." | 
e ज v दल =% " from various departmentsdnd noted their contents. - 

- ) - -2nd ths Commi fptea-informa_l_ly discussed’ the agenda: 

न. e e 2 Ted e mesting. न ey नया [ 
., हावी कवर, 99 . 8 'Serntiny-of yeplifs recieved ‘from the G_ove'm"-ment.: - 

P रा A in regard 0 :the implementation of cbeervations/. | 
- . - . . Tecommendations“as . contdined का! various:reports - 

L A पद, दे. of;Publict Aecounts Commitfee. . T . ' 
ये Lo था, न. T T Ly T - N 

H & "4 15th May; 1990 -, 5 . Oral examination ‘of the representatives of Supplies 
By o .. % s+ . -& Disposal departmeat in respect of rthe feport 
hfi,' . o8 पर दी P भव, पे पा Comptroller and- -AuditoriGeneral of :Indin. for 

B NPT T T नम है पर year 1985:86 (Civil). .- 
PR . P - . - P 3 - - . कि ह लि . शा क o - 

~ 5. 21st May,1990- 5~ (i):0ral examinafion of the- representatives of Home 
" I I “ही. न e " Department” inttespect ~ of the' report of -the - 

. S ‘Comptroller शाप, Auditor General cf India for 
o . o ' theyear 1985-86.¢Civil). . .. . Ty " L 

! . B --- - दर जिस * i * थे ना कर गा ग् . B 

Ny '(:_‘i)'_'Dr&a'_lg:xam‘in__a'_ti,qn of 'the Iépresentatives of Labour ~ 
. LS, . & ErploymentPepartiment in fespect of the report 

A % ;of~the Comptroller: and Auditor. General of 
पद, 1India for the year 1985-86 (Civil). न. 

_-I - K A i की गा दे द - s . hd 1-;’.\.1-. - LA * -4 ७ T = 

- 25 o 7 (फ Oral ékamination of-the | re"'pr’_e's".nta'hc_t'i_ves of 
T T, LA l_mg‘ath_tior] Dopdriment in- respect “of the report. 
2 - < of ihe Comptroller & Auditor Gemeralof India . 
\ हक . .y for the yéar 1985-86 (Civil). .-5 & _ वर 

- . - :1 5__.',..: ] - B कि 2 कि 

=1 . {iv) 'Oral exdmination -of “the representatives of 'the -~ 
. £ * " Public Health “Departreent, in -respect of the 
- N . = report. of:“the - Comptrolier & Auditor General 

- . R % _ 7 of India. for the year 1985-86 (गाए... - 

अर जा दी दर दो N B T वर v . 
कद उप रस 6, 22lnd May, 1990 उन - 5लपरपिक् 01 replies -rece_i__ve_d__from' ths Government 
& न. व + गा पर जा गए regard to the.implémentation ला: observation/ . 

- - « हा स recommendations 8sContained jn various .reports . 
. हल हर गए हानि e .o फ Rublic_Accounts’ .Comimnittee’ ‘in _réspect .of . 
न," ल् . ‘Transport Department: , e नि कल . 

LT o T “ कक o A R हे 
W जून, T, 29th May, 1990 4- , Scwutiny: of ‘repliessreceived” froi the' Goverpment = 

. न Tt L. हक a0 - पल पद्म का the उाएडिफाध्तांतिरैत ',. 0 obiervationsf - 
न» टन U ए “récommendations .as,contdined in .verious rcports | 
e e " ८. o -0 ८ .of Public “Accounts “~Committee, उप respect ‘of . 

g = “न. ' ली Transport “Departmeat,~ . ™ - 
- . वि . b न o b T कि v कमी = - T s X दा. अरे की - कि पद दा दि 

“ : 8" 5th Juge, 1990 है. जीन एवं] éxamination of the representatives .of Excise _ 
दि के ५ का पलों ि * «- «४... Taxatlon department in regard 10 -the report _ - 
P R g e A ये. of the Compirollsr and. Auditor- General of India’ 7, 
पक ol T - for: the "year 1985-86 (Reverive. Receipis). 

WL T e T . e है हा 



’ ही न , लि ८ . 

L e, T e T ' 

1 .2 3 i L L4 डे न 

ल् 0 पा! च्डगाांत810क ‘of the representative of Public 
. . Works'department (B&R) in respect of the:réport 

. . ‘ of the Comptroller:and ‘Auditor Geperal of Indig ~ 
L L for~the”year 1985-56 (Revenue Receipts) ., - 

. . =L . . . है, A e © & (i) Oral exéfuination "of the representatives (1, the 
- i " Co-operation department in respect of the_report 

PR - . : of .Comptrojlér - and. Auditor General- of Jndia , 
. - . for the year1985-86 (Revenue and Receipts). 

9. 11th June, 1990 4 The request .of the Commissioner & Secretary fo 
- © " - Govt Haryana, Food.&> Supplies Deptl.” for -post= ... * 

L e = -ponement of फिट meeting to anether date was considered 
- e - " . endaccedod to by the Committee. - . 

10, 12th June, 1990 6 '(_1")""_0'ral.'...exam'in_a,'titm of the representatives of the * 
ot - Town and Country Planning Department in-_respect -~ _ 

- of the report.of Comptroller and Auditor Generdl 
. . -, of India for the year<1985:86 (Civil). 

- (ii).The-Committee also ‘considered the Teply received 
from the Government in regard to para_4 of its 

v ) 24th ceportand Wwas not satisfied with the teply. 

11... 18tk Jume,1990° 5 ** The request of the, Commiissiomer & -Secretary to 
. Govt. Haryana;- Industries’ Department: expressing his 
N ' ioability to attend. the' meeting of the .Comritice 

N o एव 19th June,. 1990 wés considered and acceded to 
. by the Committee. to fix another date ‘for “oral 

+ <. €Xamination. -. - 

5., The Committes scrotinised” the miaterial received 
ः . ; from -the Industries depdrtment in regard to 1106: 

I - . report. of  thé Comiptroller ‘and Anditor General 

12, “19th Jens, 1990 

ol 
-, - : -of India forthe yeat' 1985.36.(Revenue Receipts). 

13. 25th June, 1990 5. Oral examination of the representatives ofthe Animal 
L . व ‘Husbandry- department. in. respect of ‘the. report of 

. व the Comptrollet and -Auditor General of Indid for . the. year 1985-86" (Civil), है ः * 
- H 

Yo~ 

14. 26th Yune, 1990 6 - The Commiiftcé  decided to" ‘postpong: the oral - = 
. examipation *of  the representiatives  of  the - 

» S . ever, the, Commtiec considered the 'replies__'-recei.-; 
,. 7, - -, vedfrcm both the said departments. - _ 

15.. 27th June, 1990 6  The, Committee  stnifinised the  replies , 10 its 
e '' दो * - - v - guestiopndite ! एप various . paragraphs, of the few- 

A - pert of  -the | Comptroller .and Auditor: Gen- 
_ . . ral of India for the Year  1985-86. -(Reévenue 
T . “ "o, ‘Receipts)i“rereived from Agriculture dépariment. 

< 16 28thJune,1990 * §  The __Co"'m“mittée' =Scrutinised * the replies” to it 
, b .questioiinaire .on -various paragraphs.- ‘of thie report 

1 

- 
- g 

3 

- Revenue - 'and  P.W.D, (B&R), departménts.. How-, 

v . o of the Comptroller and Auditor -General of India 
" नह oL oA नै forthe wear 1985-86 (Civil), = received frcm the 

कि पे P ‘Food & Supplics department, = . = - 

-« 17, 2od,July, 1990 4  Scrulipy .of replies, received from the- Goven- 
.+ s 4~ w4 7 ment.in fegard to the implementation of gbser- 

-7 Do ¢, . vatiopsfrecomméndations -as contemed in vari- 
4 ~.  .ous reports. व. टिप््ाटि: Accounis Commitice ip 

..ot %7 . respect of Excise'and Taxzaticn depariment,”™. | o 

- न - e H i * जा ह न दे i -"‘JI 

-
 



1 2 - 3 - 4 

18. पते July, 1990. 5 Scrutiny of replies received” from -the ‘Goverii- 
: I meit in 1egard to the implementation of obser- 

e - . - . -vationsfrecommendations as contained in var- 
(\.K\"_"‘“ - - ious reports of Public Accounts Committee वा 

respect of Excise and Taxation department. 

o 19, 50 July, 1990 5 Oral examination of (6 rep_re:s__entative‘s of 
: न . 'P.W.D. (B&R) inrespect of the reportof the 

Comptroller and Auditor General of India for 
__ . . .the year-1985-86 (Revenus ‘Receipts) [ 

. 20. 10th July, 1990 * 5 The Committee partly, scrutinised the replies 
R received from the Government in respect of the - - 

. - Irrigaticn department, which was.fixed for 16th 
_ - . - L. July 1990: . . - 

i 21. I1thTuly, 1980 7 The Committée chalked out the programme for 
ipspéction of Harydna Distillery and thereafter 

s . left for Yamuna Nagar, - 

" 22. T2th¥aly, 1990 7 Thé Committee inspected {he Haryana Distillery, 
Yamuna Nagas in regard to process of liquor 

- ‘Manufactuting, bottling process, potstill,wastage 
ः Progess etc, - o - e

 

23, 16th7Joly, 1990 - 4, The Committee decided to postpone the 
. scritiny of teplies received from the Govern: 

ment in ‘Tespect of.the parahraphs of varicus 
reports of the Commitiee, . 

24, 178 Tuly, 1990 3 :Oral examination of the répresentatives of the 
L . ‘Industries departmentin respect of the repoit 

of the Comptrollef and Anditor General-&f 

. India for the year 1985-86 (Civil): 

उड़, 23rd July, 1990 4 The Commiitec postponed the oral examination _ 
' o : _ of the: representatives of Town and Country ~° 

) : Planning department due 10 absence of all English 

- - Reporters who had been detained to record the 
: 8 proceedings of the orientation Cowrse of new 

‘ members of the Rajya Sabha . 

. * 26, 3)th उपाए! 990 - 3 Scrutiny of téplies received from the Government 

री लि _in regard to the implementation of obsérvat- 
: ” jonsfrecommendations as conttined in various- 

reports of Public Aceounts Committes 1n respest 
of (0-0 peration department. 

T, 

27. 3ist July, 1990 5 Oral examination of the representatives of the 
’ Fublic Health Brapch inrespect of the report 

of the Comptroiler and Auditor Generalof India 
for the year 1985-86 (Civil). - 

28, 6th Aogust, 1930 4 (i) The Committee scrutinised the replies recei- 
. ved from the Power departmeht in respect. 

of “paragraph 20" of its 1 7th report. ' 

. (i), The Committee postponed पट oral exam- 

, . * jpation of the representatives of the Public 
Works: department {(Public Health) fized for 

B ही jhatdate, . 
+ 

- B .



S
 “n
y 

29, , 7th Auvgust, 1890 _ 

i3th August, 1996 
- R 

: B बा ला नर हि 

31. 20th August;-1990- - 

e 'S 

g 

[ 

27th Adgust, 1990 33. 

P gV T . 

- - B - 
ये. . «3. , ४. 
"उब, रही. August, 1990 

35" 10th-September, 1550 
' - 

", ¢36.. 11th Sepiember, 1990 ° 
o - 

38. 18th Septeimber,.1990: 

39, 24th September; 1990 

240 .>~25th September, 1990 

L ऊन ४ ० जा ¥ 

Ist Octobier, 1990 . 
- = 

, 53 
जज 

42 
s G - 

8th- October, 1990 7 * 

3 

b 
a1 

9th . Gotober; 1990 
4 3 लय ह पक गाव जा उन - 

[3 T 

= 

- 

R 

] 

37. 17th Septémber, 1990 « -2. Meeting adjourkied for wanhof quoTum 

4, .Oral examination of the. represantatives.of the: +. 
. Industeies department in respect ‘of the™ Teport 
"* of the Comptroller ‘and Auditor: General of 

In'd)la for the year -1985-86 (Revenue Reee- 
ipts). . 

6 फिर examination of the representatives of the 
- Revenut department in respect of the report of 

= the Compiroller and Auditor Genoralof India 
for” the year 1985:-86 (Civil) 

3 The.Commitice informally discnssed the agenda 
f11x39d0 for the megting to be'keld on 21st August 

9 

. Oral examination of the represeptatives of the. . 
“-Agriculture - department का. respect of the report 

of the Comptroller and: Auditor  General of 
India forithe. year 1985-86. (Revenue Receipts) 

Y 

¥ 

LR - W%t W 

._6°:0tal examination एव the representatives of the 
" Food & Supplies depariment in respect (व the 

report.of the Comptroller-and Auditor General 
of India for the year1985-86 (Civil).-. .. 

4 , (i} Oral examipation of the representatives एव 
the P-W.D./(B&R) in respect of the report 

- of theComptroller and Audijtor General. of 
Indj4: for the year 1985-86 (Cjvil} 

(ii) " Oral examination of the representatives of 
« .  the Town & Couniry Planning départment 

in respect of the report एव the Co Etrofler 
and Auditor Generalof India’ for the year 
1985-86 {Civil}.- *. फिर * 

8 The Committee, considered seven letters 
received from various departmenis and noted 
contents thereof 

* - 

7 The Committee discussed -ithe agenda fixed for 
18th Sept, "पे 990. 

7 Oral examination of the Teprésentativés of the 
Irrigation .department in respeci of the report of 
the Comptrollet and Auditor - General of India 
for the Year 1985—86 (Revenue receipts) 

2 - 

e 

2 Meeting adjourned:for want of Quorum 

3 The: Cominittee ‘decided to postpone the oral 
examinationy of the 'Transpoft department and 

बी 

decided to orally examine thedepariment in its ' 
subsequent meetings 

4 The Committee decided- to ,posipone., the gral 
exafrination fixed for 1st October, 1990, ! . 

7 Thé Committee, after some discussion decidéd to 
postpone the oral ézamipation, . 

4 Tho Committee decided to postpone. the एड 
examination -of the representatives of Medical 
and Healih Department 

N 

N 

W
,
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15t O¢tober, 1990 7 -'Oral_;e'xarm".n_at'io'n'_""_.o"'f the. re'p"re"s.en“fa'_flvhes:‘t’-of the 7 
. Iodustries’ department in ‘respect of the. report of® 

g the Comptroller and Aunditor General of 4_-_Ind1'a for .- 

की 

16th ,0ठाठ09ए, 19% "5. The Committee. serutinised the:replies received from 

T T = =~ फिट Transport depariment refating o .the report - 

* " " “the year 1985-86 (Civil). -~ 4 गा .2 oa - 

M 

B 

- भा «न of the Comptrolier and :Auditor General'of India’, 
L T for the -year.1985-86 (Civi). . 
ey : . ७» e 4 2. .' , हु? Y « 

oo : Resumption of-oral -examination of the réprésenta-. 

' tives of the Industries depariment’ with regard to 

T 'v'_ar:'__ouscoouts_tandmg _paragraphs.of “ the report of . | 
. the.. Comptroller.and Audttor- General, of India:, 

L for ‘the’ year. ‘1985-86 (Revenue Regceipts).: 
& g " T  , अपणय हे R 

‘ .",23rd-October, 1990° -~ § The Commiites: postporied - the- oral’ :examination 7 
e el © . «८ . of the rep_resen’tatweso_f the Transport departiment -~ 

«हम. : in respect-of various; pdragraphs of the report of 
. . . the Comptroller, and Auditor General of India- fer - 

« s AT . e % - the year.1985:86 (Civilyi. लिए 2T e 

पं A कि a el . _ PP T DA = रे. L Yo 

' 29th’ Qctober, 1990 '3 ‘The Commitice -decided» to. posipone the oral~. 

.. न हा हैए व. o+ gxaminatioh. of the . Revenue depaftment. and. 

o T i . scratinised. the replies recéived irom’the Revenue, 

व यू, 5% थार कक s L %+ Department. ,. , AR L A o 

] . LA L ..."‘ . Tl R मि. L . L 

Yo %449, 30thOctober, 1990, 2 Meeting adjounrried- for wantof Quofum, 

rr .50, 5th November,: 1990 2 Meeting adjourned: for want of Quorum. s T 

- 51, .Gth November, 1990 , 4 The Commitiec d_.passed_, 8. :condolence> “resolution ,.' 

हि रथ - न, तन 00 the tragic death of Shri Kundad Lal’ Bhatia, = «. 

- - 4 ' :_va.nq ) b3 रा. है... पा 808 80021. =" - - दि + " ने " 

. th Novamber, 1990 '8’ OQral Examiinasion.of .the representaives of the. -, 

- i न्यू % 7%~ " Exciseand Taxation depariment:in.respect of the - . 

. e कं थे 3T L - weport of .the Comptroller.and . Auditor General 

) t.. ¢ न, of Iddia forthe year 1985-86! (Revénue Receipts).. 
. 4 @ न... Y P प्र - o S 

4 v - N LR ४ * - e o न मे. __' L 

_ . है.” .5y, 13th November, 1990 7. Oril - examination-.of - the ,m{m_rcpre"s"en'tg_t___1“v;s’~of(_ the . 

e बाकि. T v+ " «Exelsednd- Taxation department” fri<respect of-the 

अर T ; 2+ ५ report of the Comiptrollerand Audifor General'of- - 
- : " 4 India for the year-1985-86 (Revenue Receipts) 

.- लि ! 19th November, 1990 3 .0_*ra’__1‘_"_"_ex_'_a"m'in_“a""_t'l_‘cn_;of - the. _r'ep:e;s_en'_thative'"'s?-of‘L_'_'*t'_h‘_q'" E 

हैं N हा या _»% Finafice. Depariment in réspect of ‘the  Comptroller . 

" 5 गोफ P T हि. कु, iand Auditor General of Iadia for- the.year 1985-86 न _ 

I - N B W रस R ;‘n(C.i\ri[) - N - न A A . B पक थी 

) मिमी [y el e o - दा जि ना o TR g, पे का T 

3 {#.1:55.7% 20th Novembér; 1950~ "5 “Resiimption of o7al “examina tion मा ही 

- सती का M. A 2 Etatives of the “Finance Deparimént’ उठ respect of ™ 
e ST the repert of Comptfolier कराते Auditor General of 

. = R h--;",-___;__q__ T T A .In‘_’dla for. the yca_r1935-8‘6 '(_a_Cl‘VJl)." '."-.. जी यू " 

- bt 56 261 [ November; 1990 © 5. Ofal examination of  the representatives of “the. 
. AP री, * " Irrigation” department in respect'of the- roport. of 

_ oy o . the: Comptroller and- Auditor Genéral of Judia for. 

v Thigrebien | TS . पॉप yeal 1985-86: (Civil). .= " 2 ._ - 

न ' या e et T B AT e e L o, N YT 
' ¥ §77 27th November; 1900; 7, 4-:Restimption- of ora] examinationof the represen- . 
- ) - LT “"  -tativesof the Iirigation -department in respect of 

. T का, ety R ' 2. thif zeport_ of the Compiroller and Additor General 

v AT EY प४: st,...0f India for the year 1985-86 (Civil).” - 

सर लैस P - - S 
i eedn o 

. . . - L - e 



.1_ दर 

58... 3rd Detomber, 1990 

59. 4th December, 1990 - 
~ 

60. 10th December, 1950 

i 

61. 11ih Decembet, 1950 
"62. 17th December, 1990 

63. 18th December, 1950 

L 

64. 26th December, 1990 

. 

65. 313t December, 1990 

* 66 151 January, 1991 

" 67. 4thJanuary, 1991 - 

© हे, Tih I‘an'ua'_ry_._ 1991 

. .69, "10th January, 199 | न 

70. 11th Jantary; £991 

3 

| 

5 

था
. 

ऐड
 

6 

5 

s'. 

5 

71.° 14th January, 1991 ~ 5 

" 7% 17th Januaiy, 1991 5 

e it —— 

o
o
 

The Committee passed a copdolence resolution on 
the tragic '_de'alh of Dr. Mangal Sein,—__M.L.A. 

- Oral examination of the representatives.cf Fxcige 
and Taxation Department-in Tespect: of the repost 
of the Comptrolier-apd Auditor General of India 
for the yedr 1985-86 (Revenue Receipt). 

O_ralexamm"a‘tion of the représentatives of.Industries 
epartment in Tespect of the repoitof the Comp- 

‘troller 25d Auditor .General of India for the year 1985-86'(Civil), 

Meeting adjouraed for want of Quorumi. 

The Comniittoe. informallydiscussed a.part of the 
_Iaggenda fixed for -its meeting on .18th December, 

L 

Oral- examination. of the representatives of the 
Agriculture department in respect of the repoert of 
the Compiro]ler and Auditer 'General ‘of India“for _ 
the year 1985-86 (Civil) 

Oral -examination of the representatives of the 
Transport depariment in . respect of the report of the Comptroller and Auditor General of द्ाएँ।घ 
the-year 1955-86 (Civil). - 

e .. 
Ol éxamination of the represetitatives of Excise 
and Taxation department in respect of the report” 
of Comptroller and Auditor General of India for 
the yoar 1985:86. (Revenue ‘Receipts). 

* Oral examindtion of the representatives of the P.W.D. Public Health Branch in respect of the - Teport of thi'Compteoler and Auditor General ¢f India for the year 1985-86 (Revenue 
Receipts),  _ + P 
The Committee framed and -dpproved पीठ ques- न onnajre for discussion with the-Committees of 

. the State of Andeman & Nicobar Islapd, Kar- nataka and Goa, 

‘The Committee discussed the mattersof common 
\nterest with the Councillors of Andaman & 

‘MNicobar Islands Pradesh Council, . 

The Committee dlscussed-the matters 6:20 mmon mKtcre's't‘ .with .the. Public Accounts Committes 
arnataka- 

. 

The CO__mv,n_ittee._reviewed' the - discussion . held ‘with the counter part,Committee on ‘7.1.91°%and 10.1.91, 

The C"'o‘mmitt_ee discnssed  the matters 04 Common interest with the Under Secretary of Goa Legislative Assembly, - 
The Committce reviewed the discussion Hheld with the counter part Committes onl4.1.91. 

८
 



n 
- B b « ६ 

दे L] 

. डे, 22ud January, 1991 * 6. Oral examination of the represeitatives 'of 

) ) ’ Excise and Taxdtion depariment in respect of 

: T the report of the Comptroller end Auditor 

Lo ना, ' General of 'India छिए the vear 1983-86 (Revenue . ८ 

न ऊँ : Receipts) - } _ 

" 74. 2810 Japuary; 1991 .. 5 (i) Oral‘examinaiion cf the tepresentatives of 
- 20 7 " y:.l T t(he Medivk]l and Health department - in respect - 

of the report’ of the: Compfroller and है पता 

- .7 ४ .General-of India for the year1985-86 (Revenue . 

" 5 Receipts) : 

Ve T +«._. (iiy.. The Commitiee -scrutinised the  replies 
" LT ) . received from the PWD (Public Helth Branch) 

e LT AR : . in respect of "पड report.-of the Comptroller 
i ५ Y ) nd Auditor Geéneral of’ India for the year 

L e e * vy न्ज 1985-86. (Civil) . . .. 

o e " (G#) .The Committee ? diafted its .-31st- report 
e - . . . . . * छा -thé © appbropriation Acccunts/Finance: 

न S न जि Accounts of the Haryana Government for the 
-t R -, year1985-86 o i 

e AT T s नए) _The Committee drafied. a part of its-32nd 
पा है. « ) =" _report on the report of the. Comptrollerand - 

®: o P Auditor General of . India for the year 1985-86 
[ e L. दिशा, - g’ 

v T "ड़. o0th Yanuary, 1991 6 . ही ‘The Committee  scrutinised tliz replies recei- 
के * + व ४ yed” from the Revenus department in respect 

e + e 4 cf-ithéreport of किए Comptrollerand Auditor 
R . . . General pof -India for the_year '1985-86 

P - (Revenue Regeipts) ) . 

. B © ) (i) Thé Copimiitee drafted a partof it 32pd 
PR . . o i repori-on the report of the Comptroller' apd- -~ 

ot _ T A थी Auditor Geperal of India for'the year 1955-86 
+ R P : (Revenue Receipts), 

el 

- 

- T न . . हि A गे KT _-' - - 
- © ., 276, -4th February, 1991 The :Comsittec: drafted a part® एव its 3.nd report _ - 

ईद सा - = .onthe report_of-theCompiroller cand® Awditor * . 
< S . . . ., General of India for.the Yeer 3985:85.7¢, दा o+ 

जग
 

जि 

7. SthFebritary, 1991~ = 4 ~The Committée finalised™its 31streport onm the:' * 
लिन जि R Appropriation Accounts/Finapce _Accunts of the “- 

PR < * < Haryana Goverriment for the"Year.1985:86, _ - 
] . | मे न 4 L e 

e . 78. 130 फहएबक, 1991 , :5 * The Committes - drafted 5, .part  of ~its 32nd 
न. गा, . rteport -on the, report;ol ~the Comptrollert and - 
e , था w Anditor: General” of Indja-for the year 1985-96, <. लि ८. vl 

- 

79, 1_4'th-'\Febru_'.._n'fy', 1991: The "Committec drafted a part ofits. 32nd rfepois - 
८ ४ कर. on -the report ofZthe . Comptrellerand. Auditor 

A N e . . ¢ General ¢f Indja:for the yeay,]985-86." , = 

. 80. .15th Fébruary,1991, 5. ., The Commitice drafied a सवा 0 its 32nd report 
. R ~onthe reportof -.Comptroller and Auditer General ¢ 
e - L « * oflndia: for the year 1985-86 - ¥ PR .. 

3 M कि - e 

T - 81, 18th February, 1991 व". हुं) The Coramitfee: scrulinised ‘the quatterly =. . 
Lo . नि वि progress reports received: from' 'the various. . 
i . . _ S A departmients in: respgct’ef the.paragtaphs on 
‘ . . है... u . 4 ४. the various reports «of sthe Public;Accounts - 
L . i ® ¢ " Committee: o S T ए . 



" g8. 27th March, 1991 - 

4 

.3 4. Port Blair (87: No. 68) 
75. Bangalore (St No, 69)~ 

6. Mysore (Sr- No. 70) 

7. Panaji (Goa) Sr. No. 71) 

8 Jaipur (St. No- 84:10 85) 
) 

[ 

82. 19th Februdry, 1991 

83- 18th March, 1991 . 

84. 19th March, 1991 

85. 2008 March, 1991 

86. 21st March, 1991 

87. 26th March, 1991 

e I 
" L] 

Meeting adjourned for want of Queram, 

. The meeting Le. on 17.9.9¢.,24.9.90, 30.10.90, 5.11.90 and-. 

(iiy The Commiitee finalised its 32nd report-on 
the report-of thé Compfroller and Auditor 
General of India for theyear 1985-86 {Civil 
and Revenue Receipls) 

6 .The Committee scrutinised the quarterly progress 
reports recéived from the various depariments in 
respeet of the paragraph’s of 15 different reports. 

5  The Committes scrutinised the.quarterly progress 
reports received from thevarious- departments in 

wrespect of the paragraphs एप the various reports 
~. of the Public: Accounts Committee 

6  The Comdiitée scrutinised the quarterly progress 
reports received from the various” departments in 
respect .of the paragraphs on ths various reports 
of the Public Accounts -Committee 

6 The Committee scrutinised the quarterly progrsss 
कि reports received from the vatipus fdepartments in 

respect of the paregraphs on the various reports 
of the Public Agcounts Commitice. 

5  The Committee scrutinised the quarterly progress 
© . reporits received from the various departments” in 

respect of the paragtaphs on the various reports 
of the Public Accounts Committee 

5 The Commitiee framed and approved its ques- 
tiobnaire on the report of the Comptroller and 
पका General of India for the year, 1987-88 

1¥1l}. 

5  The Commitice framed and approved it ques- 
tionuaire on the report of the Comptroller and 
Awrditor General of India for the yenr 1987-88 
{Revepue. Receipts) 

11.12.90 were adjourned for want of quorum- during “thé* peried 
under review, 

' Meeting held. at places other than Chandigarh 

’ The Commitiee held meetings at places outside Chandigarh as 
per details given below 

. 1. Shimla (Sr. No..15 to 16) " 27th:and 28th June, 1990 . 
2. ~Yamuna Nagar (3r. No. 22) 12th July, 1990. . . 

3. New Delhi. . 
(Sr- No- 67, 72,78, 10० 80 4th, 17th January, 1991 
83 and 86) 13th fo 15th February, 1991 

' I8th and 215. March, 1991 
7th Japuary, 1991. * ° v 
10th January, 1991. 
11th January, 1991..-- | .. 

14th January, 1991 ° . 
[9107 and 20th' March, 1991. 

| 

L]
 

A 

%
 

m
t
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o लताड Presented 

" “-Uinder Rulg 223 of the Rules -of Procedure and Conduct of 

Business पा " the Haryana' Legislative Asscrbly, the 3lst-Report of 

Public ‘Accounts. Commigtee on the. Appropriation Accounts/Finance 

Accounts एप the Hdryana Government for the year 1985-86 and 32nd 

report of Public Accounts Committee on the report of ghe Comptroller 

and Auditor General of India for the year 1985-86 (Civil and Revenue 

Reccipts) were presented to the House on 14th March, 1991... - 

N eefl.ln. Al 3 

=0 A fecotd’ of -the ~procéedings of the meetings of-the- Committee 
Hasbeed kept~in the Haryana-Yidhan Sabha Secretariat. - v 

M 
A b . 

< . e — जा ) 

:~' परे पद - _‘_ - I = :r 

द ] ~ 77 2." 

- कि . _“ - . =4 

जन 
B L \ 

‘__" v 
- - - 

Taes - ~ 
- . 

- i' 

: P - .« - 

. UL I ; 

- . i a . S 

P . = '.J ' सकल 

है
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. Committee on Puoblic Undertakings 

The Committee for the year 199091 was ‘nominated by the 
Hon’ble Speaker in pursuancé of ५6 motion moved and passed by 
the Haryana Vidhan Sabha in its sitting held on 13th March, 1990 
athorising him to nominate the members of the Commiiice on Public _ 
Undertakings for the year 1990-91 and was notified vide Haryana o 
Vidhan Sabha " Seeretariat Notification No. 1-CPU/1990-91/31, dated - 
the 30th April, 1990 . : 

2. The Committee fixedfheld a total number of 69 meetings 
during -the period under review out of which:no business was ‘tran- 
sacted at. I8 meetings for want of quorum. The names of members 
and number of meetings attended by each of them™ are shown'in the 
following table : 

-NSr. Name of member. = - Numbér of meetings attended 
0, . - 

* 1, - Shri Mangal Sein ' 32 

T 2. Shri Risal Singh' : 4 

ok 3. Shri एक Raj 1 - i 
, 4, Shri Sardul Singh ) o 
कक 5 Shri Tayyab Hussain ] <ot 3" i 
#*% - 6. Shri Kishan Singh Sangwan " व. s 
e 7. Shri Narbir Singh =~ — 
** g, ShriTek Chand ' 11 

9. Shri Ram Bilas Sharma दि .56 
@  10. Rao Ram Narain . _ 43 i 
@@ 11, Ch. Azmat Khan T : " 39 *. 
@@@12. Shri Maha Singh - 42 
£ 13. Shri Sachdev Tyagi . 5. 

*  Expired on 2-12-1990 
T Appointed Chairman w.e.f. 8-2-1991 . P 

**  Resigned w.e.f. 29-5-1991, 29-5-1990 and 14-11-1990 
respectively on their appointment as Minister of State 

*#*  Resigned we.f. 29-5-1990, and 18-7-1990, respectively, on 
their appointment as Minister. ¢ 

@ Nominated w,e.f. 23-7-1990 and resigned w.e.f. 15-3-1991 
on his appointment as Deputy Chairman, Planning Board 
Haryana 

@@ Nommated we.f. 26-7-1990 and ceased to’ be member 
w.e.f. 26-3-1991 on disqualification ) 

@@@ Nominated w.e.f. 10-9-1990 न 
£ Nominated का. 17-10-1990 and  resigned * w.e.f 

14-11-1990 on his appointment as’ Minister, 
- 

- I 



के 
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Al 
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डी 
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दि 

' 
Ll 

‘ [ 

a. 

< 

i 

- 

- 

नि TR 

_ दर. 

RE # 
LN 

हि न न. मन जन जे नि - 

. 

. ,..._-‘D"“a“te'i_- off | 7 Numbér of . Business transacted ' 

* No.w ' Toéeting “membets” : " 
fresent 

i pap - priai— ०४ नया एन T m 'h'___-—-'_fiwwu_\....'II-‘_-_-.L.."'...JD.."..‘."—_ PN व 

1 " - 2:_‘ T 3 _4 

का 10th Mey, 19940, i है . न 
कर्ज पद T गा, बा ने 

अली + करन o 

. Iy R M 

2. 17th May, 1990 हे 
: FL o - 

- 7 3.0723rd-May, 1950 “' 

4. 29th'May, 1990 _ 

Y 
. 

L3 
सके “ - 

- [l 

" 5. 30th May, 1991 
6. -5th June,.19%0 

T 6th June, 1990 - 

" 5. 13th 1006, 1990 

. .o 
- .a 

9. 13th June, 1990 
- 

Y. B - . 

. 

- 

(i) Selection of Corpora'tion\&fls 
* pation of their General 

T 4 . Addtess. by the Secretary.on-behdlf of: the 
Hon’ble Speaker, Haryana 'Vidhdn: Sabhs, 

——m—— T .. 

the,Accountant General, Haryana, The Fin: 
. ancial Commissioner & Secretary 0 Govt, 

Haryena, Finance Department and the Chair- 
man of the Committee about the scope and 
functions of the Commitice. 

- ", 

No business transacted for want of q'u_oru'm. 

L A N 4 

No_business transacted for want of quorum. 

Boards 4 for exami- 
i orking " duting” the 

yeal' 1 990*91. - 
= 

EN o 

{ii) 'S_c_ruti'ny\ of the replies in Tespect of 

@ 

(i) 

paragraph No. 6.7 .of एक Report of * the 

Comptroller and Auditor General of India 

for the year 1980-81 relatingto the-Haryana 

State Electricity Board. i ’ 
. हे का . 

Postponement of the oral exaMination .of the 

representatives of the, Irrigation and Power 

Deptt/ Haryana State Electticity Board 
fixed for 30th May, 1990, in respect of para- 

graphs No. 6.7.& 6.8 of the Roport of ihe 

Compiroller and Auditor General of India 
for the year 
State Electricity Board, . 

No business transacted for want of quorum.. 

—dd— - 
—do—. T 

Scrutiny of the raplies received in_regerd.to, 
ए ecomméndations] the implementation of re ions 

observations contawmed .inthe outstanding 
paragfaphs.No. 18,19 & 21 of the 911 report 

of the Public Accounts Committee relating 

to the Haryana State Electricity Board. 

man on_5-6-1990 with .the representatives cf 

of the Government Department/Electricity 

Board i regard 1c patagraph No. -6. Fof 

tiie Report of thé. Comptroller and Audilo 

Genersl of India for the year 1980-81, rejatio 

to the Haryans State Electricity Board. 

1980:81 relating to the Haryapa - 

Approval _ 01 discussion held by the C_wg‘hur-"



14 ) 

_.________________‘__________-’__‘_l____..fi B3 - [ व नमक हा" , _ मम 

ः1 A b 2 लि i 1 o r * ' |"________'____-_______‘——_- -4.'- :'_",Z e‘..“ et ! - 

» B R A A + st A T द धर. जे पं LT ज 

3 Scrutiny of the replies च्प्टट्ते 10 regard (6 
- the implementation of reccmmendations/obse 

एक omm = . e Ivations containedin ouistanding-paragraphs 
LT मी No. 4142 of the 1ith Report एव the Public 

* 7 - Accountas Committee relating to the. Haryana 
B State_E_lew'ctn-"c'l'iy' Board. * ’ 

10," 219 Yuno; 1990 I~ No bisiness™ transacted for wagt of quorans; - 
j . : A T £ P i 

e Mi 22nd Jone, 1950 1 —do= o e A vediu TR कब बन मन 

.12, . 178 + 1990 = 0 का 3 ‘Scrutiny of the replies’ received. :lin. regird 
- 7 S ¥ 

" 
नये नल का - 

- . - =4 1 P था दे - T e LI 
el [P 

13. sth July, 1990_ 

- I I R । +त. ८ <. 

- - उ 

14: +6th July, 190 

15. 120 उणक, 1990- 

|16, * 13tiuly, 1990 - 

की 17 Joy, 1990 

. 18, 18th July, 1990 

19, 26th Tuly, 1990 

20, 27th July 1990, 

21, 2nd August, 1990 

T 

22 आठ Avgust, 1990 
." न न, ) e . 

3. O 3 

'-j P चर 

- 

T 

. —do— 

- to the implementation of recommendationsf 
-, ™ observations -contained in paragraphs N, 

© *1to8ofthe 3rd Reportof the Committes 
- relating to the Haryana State Electricity , 

-Board, ’ 
& . - 

Scrutiny of the replies received in regard to 
«the.implementation of recommendation sfabse- 
vations conlained in the 5th Report of 
the Committée _relating 10, -the, Hayyana 
State Eleciricity Board, o 

4 T o Y on ,'.i N 

¢ No. business transacted for want of quoruni. 
i _,._.do_, - 

2. mdo— 

3. 

—do— - 

[O) Co'nst‘dera"tr'on of ‘paper placed before the 
Committeg b 

(i) Scrutiny of the replies fecsived in regard to , 
the  jmpleméatation of recommendations/ 

- observaticn contained.in the 7th Report of 
the Commitice on Public Ungertakings 
relating: to the Haryana State Electricity 
Board. - . - Tk 

s i नए .- 
R - . . b oa A 

(i) Scrutiny ए the replies in'respeet of paragraph. = 
No. 6.8 of the Repoit- of the Compiroller 
and Auditor General of India for the year, 
1980-Blrelating to.the Haryana State Eiect- 
ricity Board. - 

(ii) Consideration of paper placed before the 
Committee, : - » 

Oral examination of the representatives of the 
Irrigation and Power Department/Haryapa = Stat 
Eleetricity Beatd in respect. of paragraph No, 6. 
of फंड BReport of the Comptroller and . Auditor 
General of India for the year 1980-81 relating to - 
the Haryana State Electricity’ Board, 

"हर 



हर 
B
 

1 2 .3 s 4 - S 

23. 8th August, 1990 2 - No business t'ra'n's'a_ct"c_d_.,;for want of quorgm.« 

24, 9th August, 1990 2. —do— . e 
25, 170 August, 1990 1 —do-— o Tl T 
26 20th- August;1990°1 ~ —do— ¢ _ T 
27. 27th August. 1990 2 —do— . . 

28, llglytohSept'_embc‘r.' 7 (i) Consideration of paper pliced before- the Commi- 
ttec . 2. ६ 

e v % . e P हि 

(i) Scrutiny- of a par{’of , the réplies In respect -of 
- - paragraph No. 6.77of the Report of फिट Com- 

pitoller and Awuditor General of India for the 
R - year :1981-82 ° relating to the Haryana 8State 

- Electricity Board, 5 

29. 12th Septembor, 3 (i) Consideration “of paper placed before  the 
= 1990 -7 Committee, _ 

- (i) Scruiiny of remaining part of the replies in respect 
. एवं paragraph No. 6.7 of the *Report of the 

.= Compiroller. and- Auditor General of India. for 
L . हि न the जता 1981-82 relating to the Haryana -State 

1 .7 . Electricity Board.- 3 - 

30, 1'2990}011 "S.‘e'pytcmber,"'_-‘-li () Postponement of the oral examination' of the 
representatives of:the Trrigation दाना Power Depart- 

- ‘ment/Haryana State Electricity Board  fixed for 
. « "+ ,~ 200 September, 1990, ‘in respect of paragraph 
न. ' - No.. 6.7 ‘of the Report. of the Comptroller and 

- - Auditor’ General- of India for the year 1981-82 - 
- -+ relating to (06 Haryana_State Electricity. Board. 

b - - . e AT 

(i) Postponement of study tour approvéd “by the 
LR : Chairman .in copsultation with other members “of 

> ’ the Commiitee. (0: the Statés. of Orissa, Mizoram 
« and Assam which was to commence from 30th 

ना * ला September, 1920 : 
R 3 . E . 1 ) - 

Izath September, 2 * No busipess transacted for want of quorum 
. - -t v .t 

32. 5thOctober, 1990 4 (i) Consideration of paper placed before the Commi- 

T . हो) Scrutiny of :a pact of the réplies (o -the question- 
U rnaire on 116 Géneral Woerking of the Haryana . 

L - LR Finageial Corporation. - 
3. 

. i 
33, 150: October, * 4  Scrutiny of a further part of the rthos to the 

1930, . questionoaire on पट Gereral Working of the Harynom 
Financial Corporation . 

34. 220d October,~ 5, =do-— .- 
1950, - _- , 

35, 23td October, . 4 ~—do— 
1 

] = - 

36:* 3157 October, 1:6- - —do— - s i 
1990, I



. - 1‘_'_6' * 

1 2. 3. - > 4 = 

37 Gth‘ _N_ovam_her.. -»___6 Condolence resalition r‘egar'd__'ing', the _death of, Shri 
189¢." पाए *- <" ¥ - Kondan Lal Bhatiz, M.L.A- पल है "रे हि 

S g 
"38. 7th November, 5  Postpomement ¢f the 081 examination of the repre= 

1990, N sentatives of the Irrigation and. Power Department/ 
= Haryana State. Electricity Board fixed h_ror 7th 

November, 1990; in respect "of paragrap No. 6.7 
of the Report of the Comptroller and Anditer 
General of India for the year 198]1-82"relating 0 

. — . the Haryana State Electricity Board. - . it 2 ट+ उन है, ४ गा "न e - h 

39, 13th November, 7 (i) Consideration of . paper placed before the 
L 990. f .. Committee, 

- T 7 7 () Serutiny of the replies received in regard fo 
wro™ £ % i L, गण implemeatation of .. recommendationsfobser- 
% =% कार w1 w -~ vatlons contained in the 161 Report of the 

Committee relating to the Haryana State 
. Blectricity Board in respect of ,paragraphs -No, 

. TR, - 6.7t 6.9 of the Report ofithe Compuroller 
T and_Auditor Geperal of India for ‘the. year 
. 1977-78 (Civil). 

40, 14th November, § (i) Scrutiny of the रथ lies received in regard to 116. * 11930, TNt 2 «-implementa tion of recommendations| ¢bservations 
P07 AT © % . .contdined in the. 16th Report of  the Cominittee - * 7 relating to the Haryapa State Electricity Board 
<, - . in respect of paragraphs No. 6.10 & 6.117¢f the e Tt . > Report of the Compiroller and' Auditor General 

पद - of India for the year 1977-78 (Civil). 
दाग L का. 3 -«. (i):Decision o0 undertake  study tour to the 

' IR ¥ ©' States .of * Orissa, Mizoram ‘and Assam w.e.f. e इक » 11.12.1990, - .. ' 
के न T, इेलुत जद 

47 20 November, 5 (i) एं०प्राबीठिए of proceedings . 
की - ली o . . s " न नस न - (ii).Oral examination of the tepresentatives of the v - - Irrigation and Power Department/Haryana .State 
O । Electricity Board in "regard to paragraph No 

6.7 of the Report of the Comptroller and 
Auditor General of Indja for the year 1981-82 

. relating to the Haryana Staie Electricity  Board.. 
42. 21st November, 5 —do— - एप, - 19590, . . 4 . 
L T LT T N - e 43. '27th Nov:mber, 5° {j Framing/approval of questionnaire on the Repart 1990, "छा the Comptroller and Auditor General cf India . व for पट year I98,6-87_(C0mmercial_). 

[ - * e . .- b » (i) Postpogement of study tour fo the States of 
© " Orissa, Mizoram and Assam, which wag to ST st . - commence from 1ith December, 1990. , 

44. 2510 November, 5 Scrutiny of  the replies in regard to para- 1950, . graphs No. 7.9 7.8 -of the Report of the दि Comptroller  3तए  Auditor General * of- Tndia for “the year 1982-83 relating to the - Haryana - State Electricity Board.. - 

45, 3rd December, 4  Condolenee . resolution. regarding the death 1990, of Shei  Mangal Sein, पवन. वात: Chajrmea . of the Commitice. ही 3 

i 
क
े
 

- 
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46. " 4th December, 3 Serutiny'of-the replies received jn- regard-1o 
1930, - the implementation of recommedatjons/fob- 

servations contained. in the owutstanding 
;J? paragraphs of the T6th: Report of the Com- 
A < a -, mittee on the Report of the Comptroller 
i e and Auditor General of India for the year 

__ 1978-79 in respect of the Haryapa Siate 
. . Electricity Board . 2T ey 

47. 11th December, 4 (iy .Consideration -of - paper placed before. the 
1980, , L " Committee, ' 

- i . (i)’ Oral examination of the represéntafives of 
the Irrigation and Power Department/ 

. Haryapa State Blectricity Board in regarsd to 
4 paragraphs No. 7.7 and' 7.8 of the report of 

the Comptroller- and Audiior General of 
.= India for the year 1982-83 ip'respect of the 
. . Haryana State FElectricity Board. 

3 48, ‘12th December,’ 3. Review of tke discussion héld with the 
1990, - representative of the Irrigation and Power 

ही Department/Haryana State Electricity Brard 
. g on 11-12-90:in regard to paragraphs No. 
E-;_‘ - ८ 7.7 & 7.8 of the Report of the Comp- 

~ S trollerand Auditor General of India for 
- the year 1982-83 inrespectof the Haryama 

State Rlectricity Boatd apd decision 10 frame 
. recornmendations. in respect एव 1he remain- 

ing poiats on the basis of the written replies. 

49, 18th December, 4 (i) Corsideration of ‘paper placed before the 
" 1990 * Committee. 

- तु ) (iy Seruwtiny of the Teplics received in repard 
.. 7" to the implementation of recommendations/ 

. ¢ N व - observations. contdined in paragraphs No 
oy . - : 1.& 2 of the 13th ‘Report of the Committee _. 

on the General Working of the Harvana 
- - + . Concast Limited. 

50, 19th December, 4 * * Scrutiny of the replies received in regard 
1990 ) - = to the implementaticnn of recommendstions/ 

लि observations .contdined in paragraphs No, 
, TR - 4 & 5 of the i3th Report एव the” Committee 

on the Géneral Working of the Haryapa 
L " Concast Limited. : . 

51, 26th December, 4 Scrutitny of the. replies received in regard 
1990, : . 0 :the.linplementation of recommendatic na/ 

observations contdined in paragrapbs No. 
1 tc 4 of the 1 Repert of:the, Committec 

- on the General Working एव the Haryana 
.. ) ERY State ‘Agricultural ‘marketing Board 

;3
;!
 

e 

32. st January, 1991 . Scrutiny of the replies received in regard 
T e 10. the implementa ticns of recommendation 

. - fobservations tontained in pavagra pbs No. 6 
- &. 8 of thé 15the Report of the Committes 

= कि . 2 , on the General Working of the Haryana 
=l N State Agricultural’ Marketing Board . 

L4 4 = 



1 2 .- 

.~ 53. 2nd Jaovary, 1991. 4 

T
 

A 

[ 

54, 8th January, 

- Ll 
न 

1991, 

55, 91. एड, 1991 

e " b - - 
EY 

उठ, 15thJanvary, 1991 

* 

" '57; 16th January, 

- 58, fl..'2.3;d' January, 

. . 

s T . 

59 240 January, 

i + 

P 

60, 28th Januery, 

पिन: - 
FLICN £ 

S 
hl 

न ७ 

1991 . 

“61, 2918 Janury, 1991 

4 

"~ Scrutinyof the replies received in regard 10 
the implementation of recemmendations/ 
obgervations contained in paragraphs No. 

J9 & 10 of the 15th-Report of the Com- 
mittee ‘on पट General Working of the 
Haryana State Agrieultural = Marketing 
Board. 

Scrutiny of the. replies received. in regard 
t0 the implementation of recommendations/ 
cbservations contained in paragraphs No. 
11 to 14of the 15th Report of the Com- 

. mittee on the Genperal -Working of the 
ः सुटफवाा State  Agricultural Marketing. 

card. . 

Scrutiny ,01 the replies received in regard 
to the implementation of recommendations/ 
observalions containgd in paragraphs No. 

b 

15 to 17 of the 15th Report. of the Com- - - 
ijttee” :on the Generpal Working of the, 
BHarydana State  Agricyltural . Marketing 

*Beard, S 

4 ° (i) Confirmation of proceedings. 

3~ ] 

3 

3 

" Board. 

(‘Li'_i_) Dyafting of a par’t_ of the Report in respect 
of paragraph No. 6.7 of the Report of 
the Comptroller-.and- Auditor General of 
India for the -year 1980-81 relating 10 पट 
Haryana State Electricity Board. 

Drafting of the Report in respect of 
remaining part of paragraph No. 6.7 & 
paragraph ‘No.. 6,8 of the Report of .the 
Comptroller And Auditor General of Indja 
for the year 1980-81 relating to the Haryana 
State Electricity Board. 

Drafting of a part of the Report पा respect 
of paragraph No. 6.7 of the Reportof the 
Comptrcller“and Auditor General of India 
for the year 1981-82 relating to the Haryana 
State Electricity Beard: ™~ =~ . _ = 

Drafting एव the balance portion of the Report. 
in respect of paragraph No. 6.7 of the 
Report of the: Comptroller and Auditor 
General of India for the year 1981-82 
relating to the Haryana State- Electricity 

Drafting of a part of the Report 10. 
respect -of paragrapbs No. 7.7 & 7.8 of 

. the' Report of the, Comptrollerand  Auditor 
General of India for the year1982-83 
rclating to the "Haryand: State Eleetricity 
Board. - R « *'-. ४ . 

Draftisg of the remaining part of the Report 
in respect of paragraph Nos. 7.7 & 7.8 of the 
Report of the Comptroller and Auditor 
‘General of India for the year 1982-83 relating 
te the Haryana Sta te Electritity Board, 

]
 

Xu
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मे 
- 
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___" T ने हा ' 

. ‘_3 .. Fmali\.tlc_n_flo_f. a part,'of the 31st Rrep.u_rt 

- c -Auditor .General of - India".forithe. -years 
- L fe . £ '1980-81,.1981-82 and 1982-83:in_respect ८. 

> भा Dl ८; ऐप paragraphs मठ, 627 & 68, 6.1 &7.7 
L - ४ "7. “and 7.8 réspectivily, relating tothé Haryana - 

_ - ' State Electricity Board: R i 

) - 4. « u. Finalisation of .a further part of the 3lst 
iz = N pepbtt एप the Reporisof - दाह Comptipller 

o . T "Tstate Electricily 'Board. : e 

- 64. 13th February, 1991 4 .-एंए- """ S - 

V85 15 14th e एंगुफ् फिडा 997: 5, (j) < Confisation of iproceedings: ? T 

नए WG - Findlisation नर ‘the: remainide pa"rt-tfflh&'“--hflst 
4 Report on” the Reports of the ‘Comptroller and 

P A -‘Auditor Generdl of India for ~the'years 1930:8t; - - 
g - 1981-82 and 1982-83 जा respect of ‘paragraphs No. 
Beieti It पड पु ST 6.7.&6.8,6.7 & 7.Tand 7.8 respectively, reélafing 

मा पा कु . o 0 the Haryana State Electricity Board. ... 

66. 191h'February, 1991 4 ‘Scratiny of the replies received'in regard to the 

2... - R 
e i e e e 7 

i e e 

¥
 

o Implementation. of recommendaticns/observations 
. 0 contained in paragraph Nos: I, 3 & 4 of the 2010 

- “ ‘Report of thé Committes on the General Wotking 
- - * of the Haryana Housing Board,. ™ ==, 

67. 20thiFebruary, 1991 4 Scrutiny of the rep‘lies_'"r_ece__i-vled in*regard ‘to® the 
ह implementation of recommendationsfobservations 

K contained in paragraphs No. 8, 13 ठ 15 ~of the: 

. 2010 . Report of the Committee 08. the General 
of - Working of the Haryana Housing.Board.” 

68. 20th-March, 1991 3 (i) Consideration of peper: placed befors tho Com- 
. =, ” 27 -mittee, - T 

e . (i) Scrutiny of “thereplies réceived in regard to the 
N ik implementation of récommendationsfobservations 

. ar contained in paragiaphs No, 3 & 5 of the 27th- 
: . Report of the Committee on' the “General Working 

. - of the Haryana State Iadustrial Development 
. e e — . Corperation .L_i._mke..d.: न दे न 

v * . 269, 26 th March, 1991 2 No business transacted for want of quornm. 
- i - 2 o A > h_.- - L i " 

~ 7 4.7 Meetings held मा places other than Chandigarh/Haryasa, = 3 

5 . L New-Delhi (डा, No. 58) 23rd January, 1991. - . « ik 

2 Néw Delhi (Sr. No. 59) 24th January, 1991, ~ T - 

"रह! Report preseated - - . * + + . « 0T 

. 31st Report of the. Committee on-the Reposts. of the C'ompfltr_oller 
< "and Auditor Gengral - of India for -the years 1980-81,"1981-82. and 
2:1982-83 relafing to"the Haryada :State Electricity Board. .. “-, .7 

. हैं... Proceedings L E : e S R 

’ & परदे record of the proceédings of the meetings of the, Conimittee has 
Z.been kept'in the -Haryana Vidhan Sabha Secretariat, - < ., o™= र 

. न. ४ व —— _ = 

e - 
, - - 



20 v - 

e e जा COMMITTEE ON ESTIMATES. S 
4 i 

The Committec on Estimates.for the year 1990-91 consisting of 
i nine membéirs were. nominaté _ 0४ the Speaker:on having been autho- 
.. mised. by 8 motion moved and passed by the Haryana Vidhan.Sabha in 
-its डाई" held on the 13th March, 1990 and .notified vide Haryana 
‘Vidban Sabha Secretariat Notification No. EC-1/1930-91/33, dated the 
30th April, 1990." - 

Shri Mani .Ram, M.L.A. was appointed as Chairman of- the 
L ’Committeg, 

ii T 

% 3. - The Committes. fixed/held a total number of 59 sittings during 
*the period under-réview-out of which no business was trapsacted at 

four meetings for want of quorum: 

The names of the members and numbers. of mestings attended - by 
each of them are shown in the table given below :— 

Sr.”  Nime of Member " ' Number of 
Noi ' o e 7... o« T " - sittings attended - 

1. ShriMani Ram  _ - - 21 

2., Shri Devi Dass :' «29 
3,- Shri Bhag Mal ‘ e N 53 

@@ 4. डे Vasudev Sharma _ Coae 35 
@ 5. Shri Jagpal Singh Chaudhary 4 

" - %6, Shri Siri Kisban Hooda™ , - 10 
«* ९ फू. 8 Sita Ram Singla” ~  © 55 

8. Shri Satbir Singh Kadian - ) 
t " 9. Capt: Ajay Singh Yadav T 41 
+ कब .10, 'Shri ‘Ran Singh Maan दे... 38 

*Shri Siri Kishan Hooda, M.L.A. resigned from the membership 
of the Committee on पिंड appointment as Minister of State w.¢.f 
20th July, 1990 ‘ .o 

**Sbri ‘Ran Singh Maan, -M.L.A. was nominated fo serve on 
thg Committce on Estimates forthe remaining, period of the year 
1990-91 on 11th September, 1990 . : 

*- @ Shri Jagpal Singh Chaudhary, M.L.A.. resigncd from the 
Committee on Estimates on his appointment-as Minister of State 

6-1. [वी November, 1990 (fore-noon) A 

s @@ Shri Vasudev Sharma.-M.L.A. resigned from the membership 
of the Committee on kLis appointment as Deputy Speaker on 5th March 
1991 
-~ 

v 

D 
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. <+ -~ Meefings Held and Buslness Transacted - .~ : 

. _ 4. The dates of meetings, the number of members present and . 
business transacted at each meeting are given below :— 

] 

Sr: “Datéof. Number of 
membeérs 
present 

No, meeting 

i 

- Business transacted 

[ 

A यू नकल 3 
i 

P Sy 

2 

-~ - 

. 1. 113h:May; - 
1990 

- 

2, 17th My, 
" “1990. 

N 

1990. 

- 4. 5th Juge, 
नर 1990 ~ 

- 

3. '28th May; 

1 

5, 13th के 
1900 

6. I9th'.J'une, 
1990 : 

P 

7. 26th Jone 
“ 1990 
Y . 

’ 

है... 2nd July, 
1990 

. 

F 

4 The Secretary, Haryana Vidhan Sabha explained the 
bcscopc and functions of the Committes to the mem- 

I3, - i 

The -Comuittee selécted the following departments to 
exdmine their Budget Estimates for the year 1950-81 — 

1. Forest : - 

2. Irrigation T लि 

3. Social Welfare 

4. Public.Health.. 

‘Serutiny ofiths repliés received from ‘the Government 
in conpgction with the implementation of the. outstand- 
ing tecommendations contained in paragraphs 12 & 34 
-of the 16th report of ‘the: Estimates Committee for फिट 

- year 1983-84 relatiag to ihe Health Department. 

Oral cxamination of the Commissioner and Secretary 
to-Govérnment, Haryana, Health Department. in ' res- 
pect of outstanding paragraphs 12 & 34 of the 16th 
Rges_pm't of the Commitice on Estimates.for पति" year 
1983-84. . . 

Scrutiny of the replies received from the Government 
in eohnection with the implementation of the outstan- 
diog recommendations contained in various paragraphs 
of the z0th Report of the Committee on Estimates for 
the year 1987-88. relating to- the Town & Country 
Planning Department. 

Resumption of Scrutiny of the replies received from 
s the Government in connection with the implementation 

of the outstanding recommendations contained in 
various paragraphs of the 20th Report -of the. 
Committes for the year 1987-88relating to Towp & 
‘Country Planning Department, 

Resumption of serutiny of the replies' reteived from 
the Government in connection, with the implementation 

'of the ouistanding recommendations contained in 
various paragraphs of the 20th Report of the Estimates 
Committee for the year 1987-88 relating to Town & 
Country Planning Department, 

Scrutiny of the replies received from the. Government 
in connection with the implemertation of the outstan- 
ding récommendations contained in various paragraphs 

. . Of the 18th Report of the Committee for the year 
+ 1985-86 relating to *he Industries Department,: 

i L]
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1 2 3 ) . , . 
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9. 3cdJuly, 19900 6 .  Scrutinyof the replies received from the Government 
- -(at-Shimia)-— -  intoomection with the implementation-of the outstan.- 

=104t July; 1990 
(at Simla). 

s के वाल 

कि. 
T oot " oftthe Commiftee on Estiinates relating ,एि Indugiries . 
. Department, ~ -~ - R oI 

- करण 
N e demed 

11. 5th'July, 1990 
' --(-_a_t-}.slinfla)_ [ L 

- 

12, 10th Juty, 
1990 

13, 170 Juiy; 
" 1990 

14. _25th July; 
1950 

15, 3151 Jaly, 
1990 - 

16. 7th August, 
- 1980 . 

17, 13th August, 
¥ 1990 

ding recommendations contained in paragraphs एव: 
19, 24and 27 of the 18th Report for the year 1985-86 
relating o Industries Department, ' : 

"6 ' Scrutiny of the repliés received frdm the ~ Government™” 
in conpéction with the implementation of the outstan- 
ding. recommendations centained.in .paragraphs Nos. . 
28, 29 apd 33 of the 18th Report -for the year 1985-86 

Scrutiny 'of the replies received from the Govetnment 
in connection with the implementation of the outstans 
ding' recommendations contained .in paragraphs No. 
36, 43 and-44 of {8th Reportof the Committec छा 

.  Bstimates for the year 1985-86 relating to the Indus- 
" trles Department. - 

6 . Scrutinyof thé replies.rece ived from the Government 
in conngction with the jmplemention of the outstandl- 
ng recommendations ‘contaiped in paragraphs Nos, 
15,16, & 17 of the 20th Report .of the Committee on 
Estimates for the year 1978-88 relating to: Tawn & Cous 
ntry Planping Department, . . 

s’ - 

4 Scrutiny .of replies réceived from the Government in 
Conpection with the implementation एव the outstanding 
recommendations contained in Various paragraphbgof 
the 18th Report of the Committee on Fstimates for the 

. .¥ear 1985-86 relating to Industries Department. - 

5 1. Review ‘of scritiny ajready made by the Comms- 
itice on Bstimates-in its meetingsat Shimla of the re 
lies received from the Goverment in conpection with t IE: 

न implementa tion एप the outstardirg recommendations co-. 
ntained. in Various paragraphs of 18th Report of the 
Committee for the year 1985-86 relating to the Industries 
Depariment. - - 

2. The Commiltce alsodecided to .orally examire. the 
थी representative of the Industries Depaitment 07 

31-7-19%0. be) - - - 

4 Oral examination of the ‘representativesof the Indu- 
© stries Department.“in respect of outstanding para- 

graphs of the 18th Report ofthe Commiitec on 
Estimates for the-year.1985-84. ’ 

.3 °  Scrutiny ofithe teplizs received from the Government 
. inconnection with the implementation of फिट out- 

standing recommendations: contained in paragraphs 
Nos. .19,21,23,24(1), 25,27 and 28 07 the 20th Report 
‘of the Committee on Estimatés for the year 1987-58 
relating to Town. & Country Planaing Department. 

k] .Serytiny of the material received "_from' the _Social 
“Welfare Department in regard to Budget Estimates 
for the year 1990-91. 

“18. दि August, 4_?_' " No business .w'as_’u___a'_'ns_‘act(d_ for wantof quorum. 

e
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19, 27th August.! 1 
19 . 

- . 20. 11th September, 9 
. 1950, 

दान 18th September, 6. 
1950 

" 
. 

-
 

25.7 15th October, 5 
’ 1590 " 

3 

26, 23rd October, 3 
& 31990 - 

27. 30th October, 3: 
. 990 

PRI 1 न है a 

28. 6th November, 3 
1990 

22, 250 Saptember, :2- 
' 19 

< .-23. ~Int Qciober, 2 
1990, ¢ 1 

“24.- 8ih October, 5 
1990 - . 

* No business was fransacted for want of quorum, 

Scrutiny of the maférialreceived from the So.c.:al Wel- 
‘fare Department jn repard to  the Budget Estimates 
_for the year 1990-91 

The Committe partly f'r.a"m’ed the Queshonna:r‘ne on the 
budgét Estimates for the year 1950- 91 of the Social 
Welfare Depariment - 

No bujiness *was transacted for want of quorum. 

No Business was transacted for want of quorum, 

. 

1. Resumption of framing of the - Questionnaire 011 
the Budget Fstimates for.the year 1990-91 of the 
Social Welfare Department P 

2. Scratiny of the replids received [rom the govern-* 
mentin connction with the implementations of the 
outstanding recommendations contained कि various 
paragraphs contained. in the 18th report. of the 
Committee on  Estimates for the year 1985-86 
relating to Industries Depagiment 

3. The Commitiée~decided to underiske & on-the- 
spot Study Tour within the. State to ipspect 

. . the industries set up uoderthe N.R.]: "ds wellas 
- as Rural industries schemes in पट State from 23 

- to.26thoctober,'1990, 

' The Committee framed a part of tae Questionsire 
on the” Budget _ estimates. for the year 1990-91 
एवं the Social Welfare Department . 

T 
' 

2 Confirmation of ‘proceedings, - 

Postponement of ‘onsthe-spot study tour' progtamme 
from the 23rd October, 1990, due to- curfew and 
tension in thecity. * _- 

The Committct framed the questionnaire on the Budget 
Estimates for the, year_1990-21 of the Forests Depart-: 
meént = दे ) पक. 

" 1... The Comimitieé passed the .condolence Resalution 
onthe sad domise of Shri'Kundan Lal Bhatia, M, L A 
and stocd in silence for two miputes-asa mark of 

_respeet;to the departed sgul. 

2. The Committes decided ~to inspett the .industries 
sét up: under the N.R.I. as, well as rural industries 
schemesin thoState from13th to 16th ‘November, 
1990 with regard " to .implcmeptation of outstanding 
recommendd tions, as. contajned in its 18th Report of 
the EBstimates .Committee. for the जला ™ 1985-86 
relating to Industrics Department -
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29; 13th November, 6 1, In-formal'-d'iscussion made about the points to be 
1950 © . discussed during ‘the on-the-spot study tour with 

8 view t0 inspect the various industries in the State ., 

. 2. “The Committcé jispected the N.R.L aswell as 
Rural Industries in Sopipatand Panipat Districts. 

[y 

* 30, l4thNovember, 6 Tho Comumittee inspected  the vatious Industries in 
1990 ° ! Faridabad District. 
(at Faridabad) - - . _ 

‘ . » . . 

31. I5th November, 6 The Committee inspected the various -Industries: in 
1920 (at Gurgaon) Gurgaon and” Rewari- Disrricts: _ 

32. 16th November, 6  Discussion with the Représantatives 0१० the, Industies 
1990 . Department’ in respect of the Paragraphs Nos: 17,19,21 

. (at New Delhi) and 27 of the 18th Report of the Committe on 
- Estimates for the year 1985-86 o - 

33. 20th November, 5 'The Committee partly framed the questionnaire on 
1990 the Budget Estimates for the year 1990-91 of the 

- Forests Depariment. .. .o 

34., 27th November, 6 Scrutiny of ¢he Tteplies received from the Government in 
<1990 - B connection with the implementation of recomménda- 

tionsfobservations contained in various paragraphs of 
the 19th' Report of the Committee on Estimates for 
the year 1986-87 relating to the. Food and Supplics 
Department. 

35. .5th December, 5  Condolence: _Reso_l_ut,ion-- passed by the Committee on 
1990 (at New -Bstimates on the sudden demise of Shri Mangal Sein, 

" Delhi) M..L.A, on-the'2nd.December, 1990.: . * 

36. 6thDecember; 4  Framing of queStionnaire-on the Budget Estimateg.for 
T 1990, (at. Néw Delhi)  the year1990-91 of the Fore__sts'Department. 

M . _year'1990-91 

37, 11th हि 4’ Discu$sicn and'scrutiny of the replies’ of gquestionnaire 
1950 receeived from the Social- Welfare Department on the 

दि Budget Estimates for the year | 9990-91, 

38, 18th D_ec__e'm_bg'r_,' 5 OIIral'e_xa"minau‘on of the representatives of (टन: Social - 1990 : Welfare Department in respect of the gquestionaire of 
the Committee on Estimates on the Budget Estimates 
for the year 1990-91. की न, - 

39, 26th-December, 3 - Discussion and _sc"rutin_y"' of the material received from 1950 .~ the Social Welfare Department in respect एव पाए guestion- 
arie of the Committee on the Budget Estimates, for the 

| e . ! 

40. / IstJapuary, 5 Postmenement .of ‘Oral_ Examination of the Tepresent. 
1991 ' = ative of he Depaitment in view. of .showing inability - . by the Commissioner- & Secretary to Government, I . Haryana, Food and Supplies Departmient ang- the 

1 . Director, Food and Supplies Department to attend 
- _the meeting of the'Co__m'm_ittec on Estimates, 

Budget Estimates'for ‘the year 1990.-91,. 

4).+:7th Janvary, 5 »Resumption of oral examination of फिट representatives. 1991 e - of the Sccial Welfate, Department with regard to the . 

o
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42, 8th January, थी 5 (i) Resumption of oral examination एवं the represent- 
- 1891 -atives. of the Sccial. Welfare. Department with 

-l 

43... 15th Januatry, 
1991, 

" 44, "16th Jakuary, 
1991 

- 

- 

“45. 22nd Jaouary, 
(991 

46. 23rd Japuary, - 
1991 

47, 24th Tanuary, ¥ 
" 1991 (at,Bhiwani) 

बडे, 25th January, 
199{ (at Faridabad) 

49. , 29th January, 
1991 

501 "Sth Februaty, 
195 - 

अत के 

1991 
6th Feb'ruary:‘ 

- 

regard to the Budget Estimaties éhor' the year 1990-91 
kN 

*{ii) 'The Commiiteé decided ro wvisit the Schemes/Projects 
being rian by the Social Welfare Department in the 
districts of Sirsa,. Hisar, Bhiwani, Roltak, Gurgaon 
Faridabad, Rewari, ‘Panipat :and Sonipat .w.ef. 22nd 
to.25th January, 1991. : 

5 1. Confirmation of progeedings 

2. Resumption of oral examination of the representa® 
tives of the Social Welfare Department गा respect 
of the questiopnaire of the -Commitice. on the 

- Budget Estithates for the year 1990-91. 

6 Resumption' of oral examination of ike represen- 
- tatives of the Social Welfare Department inres- - 

nect एव the guestionnaire of the Committeé cn the 
Budget Estimates for the year 1990-91 

4. Disgussion onYarious points about its on-the-spot 
study. visit and thereafter the Comniittee proceeded 
to Ambala 

[ 

. 2. The Committee visited LC.D.S. Centre/Office at 
Ambala'City. 

The Commiti¢e discussed with the representatives 
of Social Welfare Department: 'some points segard- 
ing varipus schemes and projeéts of -the Department 
at Hisar . 

6 L. 

The Committee visited the importani schemeés/ 
projects beipg rua by the Department at Hisar, 
Rohtik, and Bhiwani disiricts 

2. 

“The Committee visited Bal Asbram, Bhiwani and 
discussed about’ Anganwadi Centre of Baldev Nagar 
Camp, Ambala Cily, Centre No. I+ 

6 पट Committee visited Kasturba Sewa Sadan Faridabad 
and Pingiri’ Plant, Gurgaon 

- . = 

3. Postponement.of oral examipation of the representa- 
tives' of ' the Social Welfare Department in view-of 
inability shown. by the Commissioner and Secretary. - 

Department-to. to Govt, Haryana, Social Welfare 
attend the meeting of the Committec 

7' "Resumption of oralexamipation -of the representatives 
of the Socia] Welfaie Department in respect ofithe 
.questionnaire of the Committee on the Budget: Bstj- 
mates for the year 1950-91 - 

o i ._—dO—-. 

-
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52. l1th February, 
1951 ¢at New Delhi) 

53. 1210 February, 
v Delhi) 1991°(at Ne 

उब, 13th February, 
1991 (वा New. Delhi) 

55. 19th February, 
1991 

56, 26th जन 
1991 

20th March, 
" 1991 (पा. New Delhi) 

58, Z2l{stMarch, - 

4 

Draftinga partof 23rd Report of the Committee en the 
Budget Estimates for the year 1990-91 ‘of the Social 
Welfare Depariment . 

—do— - 

T omdo— . : T 

1. Coafirmation of the proceedings 
- - . 

2. Finallsaticp of 23ré Report of the Commiitee for . 
" the year 1990-91 on .the- Budget-Estimetes of “the- 

Social Welfare Department 

t. Orfal examination of the' representatives of the 
Finance. Department alopgwith various Depart- 
ments with' regard to the Swopplementary Esti- 
mdtes for the year 1990-91, + 

_ 2,- The Committee drafted and finalised its Report 

[ 

6. 
1991 

* {at NewDelhi) 

59, 29, Masch 4 
1991 

on the Supplémentary Estimates “for फीट year 
1990-91 

3. Coefirmation of proceedings 

Scrutiny of replies received frem the Governnpient 
with ‘tesard to implementation of recommendat- 
ions contained in paragraphs Nos, 13,14,15,17,18 
20,2429 and 30 of the 19th Reportof फिट , Com-. 
mittee for the year 1986-87, relating to Food - and. 
Supplies Department 

Scrutiny of repliesreceived from the Gevernment 
in copmection with the implementatica cf ‘te- 
commendation contained’ in paragraph No. 21 of 
the 17th Report of the Commiitee छिप the year. 
1984-85 relating to  Excise and Taxation Depart- 

. ment N . 

Scrutiny 01. replies received from the Govt, in 
connection with the implementation of the out 
standing = recommendations) -observations: con 
tajned i paragraphs Nos. 12,1318 and 26 of" 
the: 215 Repert of the Committee- for “the year 
1988-89 relating to Tourism Departmept, 

5. During the petiod under review the Committee. -presented the 

following Reports to the' House - = 

Sr. Bywhem Date of ) ' Subject - 
- N presented presentation. - - - . - . 

3 - 4 4 - N 

a 

1. Chairman 

v - 

2+ Chairman 

26th February, T Ghahmanm  26th February, 1991 . Report of the G . Report of the Committe ‘on 
Estimates &n the supple- 
mgegmary Estimates for the year 
1590-91. L 

1518 March, 1991 . ..231d Report of the Cummiftce 
- , - on the Budget Estimates of 

' ¥ o the Social Welfare Departient 
. for the year1990-9Y,, . 1z 

N 

T
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Meetings heid at places other then Chandigark ’ 

T 6: < The details- of lhe meatings .of the Committee held at places 
' other than Chandigarh are givén below 

. ‘ मा, कि एड. = नि pae - T T 7 hace % ‘Place,. £ s 

S कास्योए T — T 
L3990 (30, Nou9). L T, किस L 0T ले. . 

2. #J:1990(5r. No,. 10 _ . Shimia e 

3. +5;7:1990 (डा. Noi. 1) s Shimla ™%’ v %, ¢ e - 

o L 111990 हा: No 30 A * " Fagddbad - "'_’E oo 

5. 15-11-1990 (8. No. 31), जौ . Guizdon दी . e s 

6. 18-11:1996 (Sr: No'. 32) ~ ™ “ “Harygna Bhawan, NewDclhi. - 

e, 54241990 (§r. No. 33 N ". "Haryana Bhawan, New Delhi. % 

8. - 6121990 (87, No. 36). ° " 57 Hdryena Bhawin, New Delhi. T 

फू 2 2311991 (S, No.46)- - .. Hisar . . . ~. - - 

0. 2411991 (वर. No. बा). * . *  Bhiwani ... « co.v ,* 
हैं. 11, 25-1-1991 (St No. 48) - Faridabad . , ... ; .- 

12.. 11:2-1991(8e.. ० -.52), . Haryana Bhawen, Ne"w_ Delhi. 

«13. 12:2-1991 (डा, No. 53) .. Harrana Bhawan, New.D_;.cih_’.-- - 

" 14 1321991 (57, No. 54 नि New Delhi. 

18, 20-3-199¢ (5०, No. 57) - Harrana Bha_wan,"‘-New.D'e'lh-:i-.. 

| .16, ,21-3-199) (St No, 58) ,.*  Harresa Bhawan, New Defhi™ = 

न ~ A tecord of कट proceedings of the meetting of (८ Commmitice 85: béen 
¢ ' keptin the'Haryzpa Vidhan Sabha Sctietarial s .. . R 

4 ह ः # T 

L G R . 

o . .
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C'o’m_mittee on the Welfare of Schedujed Ca_stes and"-Se’he"'d_:uled Tribes . 

s  The Committes on the Welfare of Scheduled Castes and Scheduiled 
Tribes for the year 1990-91 was constituted as a result of the motjon 
passed by the Vidhan Sabha in its sitting held on 13th March, 1990 
_authorising the Speaker to nominate the Members of the Committee. 
“Shri Suraj Bhan M.L.A., was appointed ‘as Chairman of the Com- v 
mittee by the Hon. Speaker on 30th April, 1990. * 

. 
wfi
s 

R 

The names of the Members of the Committee and the number of 
mectings attended by each of them, out of theitotgl mumber of 52 & 
meetings (फीड number includes. 7 meetings when business could आएं . 
08. transacted for want of quorum) held. during फिट period -under " 

Teview, are given below, :— 
fm 

Sr. Name of Member - Number of ! Remarks 
No. कर meeting - 

attended 

g " ———— e — 9]1 

1. Shri Suraj Bhan 44 

_ 2+ Shri Atma Singh हर ' दी 

3. Shri Balbir Singh - : 
Chaudhary -, 36 ः 5o 

4. ShriJai Narain 
. Khundia ’ 29 - 

5. Shri Kundan 1,817 ) - __ 
ही Bbatia 23 Expired on the night 

_° between 5th/6th Nevember, 
न . 1990.. . 

6. Smt. Maydhaavi Qirti ~' " . Resigned from the . 
it : Membership on ber 

" appointment as Minister 
. - of State with effect ‘ . 

. from 20th July, 1990. 7 = 

7. Shri Muni Lal © 3 * 

8. Shri ShivLal 1 Resighed from the 
- " Membership on his 

L. T appointment as Ministey 
. o . of State with effect 

from 28th May,-1990: 

bt ]



फ -Shri ‘Udai-Bhan - 

10, Shri Parma Nand 

1 Ty L 

The “details showing 

-l 

i Meetings held and Business Transacted PR 

29 
' ‘. & 

- .8‘ - [ PRS- S-S, 

18 Was nominated as @ o 
- - Member of the Committece - 

. =~ with effect from 12th 
November, 1990 against 
the vacancy caused by 

- the death of Shri Kundan 
Lal Bhatia; M.L.A 

" T 

dates of meetings; the number एव Members 
present.‘and the business transacted at each meetihg are given below : 

Sr. ‘Date of “Nomber  Business transacted .- 
‘No. meeting af . 

' members ८ 
कद L present ) . 

- - 
1. 2 i 3 4 . 

1. 10th May, 1930 '3 
[ 

2,. 16th May; 1890. 3 

. 
1५: - 

3 2200 May, 1990 4 
b fl . 

4,- 28th May, 1990~ 6 

« (¥) The 

Welcamz addres to the. Committee by the Secre: 
tary, Haryaun Vidhan Sabha on behalf of the 
Hon'ble Speaker. _ . 

(i) “Consideration of the papers placed before 
the Committes, ; 

. (i) Ol cramination of the Chief Secretary 
to Govt, Haryana, in respect of imple- 
mentation of recommendations made by 
the Commiittee in'its 1511 report 

(iit)- ‘Oral examination' of the representatives of 
© Town & _ Country Planning Department in 
-Tespect of non-supply of replies Tegarding 
“imblementaiipn of - recommendatiors  as 

= containsd in the 15th report of the Com- 
miitee copcerning Haryana Urban Develop- 
ment Authority 

की The Committee decided to hold its घटना: 
meetings. on 6th, 7th and 8th.June, 1990 
at Shimla 

Committce approved ' demi-official 
leiter congratulating the Prime Minister दिए 
honourig. Baba Sahib Dr. Bhim Rac Ram- 
Ji-Ambedkar .with the country’s highest 
hogour BharatRatna. , 

The Commiite s2lzcied seven Depa riments/Autc- 
nomous Bodis for examination in 
réservation/representation of 5Cs apd STs. 

(i) Consiceration of the paperg. placed bafare 
the Commities कि 

respect of ' 

*
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5. 6th June, 1990 
(Shimla) 

ith June, 1990 
(Shimla) 

8ih June, 1590 
(Shimla) 

13th Juge, 1950 

T
 

5 

5 

4 

(i) Part Scrutiny एव the material received from 
the Commissioner & Secretary to Govwt., 
Haryana, -‘Transport Department relating to 
the reservation/representation of Scheduled 
Castes and Scheduled Tribes in the Trans- 
port- Department. 

(i) Resumption of s¢rutiny of the replies recei- 
ved from the Comunissionsr & Secretary 
to Govt., Haryana, Transport Depariment 
relating to the reservationfrepresentation - 
of Scheduled Castes/Scheduled Tribes in 
the Trapsport'Depattmsnt. : 

(iiy Framing of questionnaire in respect of 
Transport Department 

(itiy The Committee desired to have the Infor- 
mation in respect .of the work done on 
the ‘basis of Special Component Plan in 
the year 1989-90 iu jespect of Irrigation & 
Power, Pablic Works (B&R) and Revenue 

.& Rehabijlitation Departmenis in order to * 
+  visit varipusDisttic)s in the State. - 

Scrutiny of the material recived from the Com- 
missioner & Sscretary to Govt, Haryana, 
Public Works (B&R) Deparlment relating to the 
reservationfrepresantation of SCs{STs jn the P. W, 
(B&R}) Department 

Framing of questionnaire ja respect एव ike P.W. 
(B&R) Departinent P 

- 

(i) Consideration of the papers placed bafore 
the Committee, 

(पान The Ccmmittee decided to visit Rewari 
" forprcbing. the matter -concerning the 

atrocity ona Scheduled Castes marriage 
party in Rewari Disirict. 

(पं) The Committee decided -that the Press 
Clippings concerning the Scheduled Castes 
be culled out and put up to the Commwittee. 
The Committee also decided that Director, 
,Welfare of Scheduled Casies and Back- 
ward Classes should also maintain: record 
of Such Press Clippings. 

(iv) The <Committee while scrutinising. the 
material received from the Commissioner 
& Secretary to Govt,, Haryana, Cooper- 
ation Department relating. to "the regerv- 
ation/represeptation of Scheduled Castes 
inthe Haryana State Cooperative Land 
Development Bank Ltd., made few 
observations and desired. to have further 
information, _ 

4 
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5. 

0, 

1. 

12. 

T 13, 

‘20th- J’une__ 1990 

दर June, 1950 

1 

उ July, 1990 
L") 

11th-July, 1990 

[ 

17tk Yaly; 1999 
» 

-23rd Jaly, 1990 . 4 
F 

3 

6 

5. 

Considerations of the papers placed befors 
the Committee. 

The Committee decided to have informa- 
tion regarding teCruitment to the post of 
Traffic Managers and BExcise & ‘Taxation 
Inspectors throvgh the Director, Welfare of 

. Scheduled Castes and Backward Classes, 

fiii) 

(iv) 

(i) 

(ii) 

The Committes observed that the Chief 
Secretaty should arrange to send copies of 

'the: advertisements of various posts being 
advertised’ by the Haryapa Public iService 
Commission and - Subordinate Services 
Selection. Board, Haryana - to all पीठ 
M.L.AS 

QOral examination of the represeatatives of 
Hcalth Depariment in respect of non-supply 
of replies. 

Considertion of the papers placed before - 
the Committee 

Oral examination of the representatives of 
Educatien Department relating to reserva. 
tionfrepresentation of Scheduled Casies & 
Sckeduled Tribes in the BducationDepart- 
ment. 

Part scrutiny of  the replies received from the . 
Commiissioner- & Secretary to Govt., Haryana, 
Education Department in respect of ~implement- 
ation ofthe recommendationsfobservations as 
contaired ip the 15th report of the Committee 
conceining the Educatipn Department 

{0 

(i) 

i) 

(i1) 

Consideration of the papers placed before 
the Comimittee, 

Resumption of scrutiny of the replies recei- 
d from the Commissioner & Secretary 

to Govt., Haryana, Bducatjon Department 
in‘tespect of the implementation of recoms- 
mendationsfobservations as contained in 
the 15th repert of the Commitiee: Concern- 
ing the Edwueation Department 

Consideration ¢f the papers placed before 
the Committes 

Otal examination of the representatives of 
Educatiodn Department: regarding reserva 
tion of seats in the Vvarious colleges for the 
wards belonging to Scheduled Castes 

(i)* Consideration. of tha papers placed before the 
Commiittce 

. 
- 

(i) Scrutiny of tha replies received from the ‘Com- 
missioner & Secretary to Govt, Haryana, Town &
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. . fi_" <, Couqtry Plannidy- __De'p_ar_tm'__en_-t .in  respact’ . of the 

R W - implonsafations:of recommendations/observat 0715-35 
- - --contaiged - in the ISth feport of _1he_"lh_Cr‘om_m1tt=e 

S _. cancerning Haryana Urban Developmet Authority. : .-~ 
3 T - - R पद ८... न o b 

"ड़, इनके July, 1990 ~ 5 - (i) .Comsiderati-n of , the, papers placed -before. the 
% _ -. * 2 Committee. . - - " e et 

7 ता" <+ (i) "Oral “examipation of the - représentatives  of 
15 .- Edication Depariment ‘in respect of implementationof - 
स्व पक T ‘recommendationsjobservations 85 contained in the 15th - 
जी S . . * report'of the "Committee cOncerning the. Educaton, 
P . ... o [Department. - N 

- * L 

e T - e T - . 
16, .6th Augnst, 1990 4 () Considerztion.;of the papers .placed before the 

- b T Committeg, - -~ : : o 

न (i) c0_0__1'.&11 examifiation of thé representatives 6f Town 
=~ » &Country Planning DepartmentfHUDA. in respect 

. " . of the_implementation एप. recomimendations/observations 
- + as coptained *in ‘the 15th "report: ofithe Commiltee: 

E] 

e, s+ .. concerning - the Haryama Urban . Development 
o 4 कि कि -औपापीएपफिज हू दा o T T TRl 

पे om e oar . (i) ‘The'Commities. deécided'to request the Gevt. 10. 
N “ही ना lift the एबं, for filling up the posts meant for- Scheduled 

न ., "5 -~ + | 'Cdstes.and Scheduled- “Tribes as the year 1590-93 s - 
2. Tl - . ‘being-celebiated as“‘Sgcial Justice Year. L . 

« “-{ivy Coifirmation 01, Proceédingss 

. ~17.7 16th. August, 1990 ‘4 .{)) Consideratiog” of ‘the papers placed ‘before -the 

L ST Committe, 7 - S 
- T व # ०... + - o 

. ™ s - - ] 2. - . 3 - G- . 

” आन कर -0 * , (), Oral examination of the . tepresentatives of the . - 
ल् v " Health Department in'réspect:of the implementation 

o ) S of the recommendationsfobservations as contained in- 
9« % ww o ०. जा”. the 15th report of the Commiiltec . converning'the 

. . . HealthDepartment: [ =~ . - . 

Gttt का Y (i) The Committes ‘decided to visit Bhattu Kalan 
it - - -~ t0enquite_into the death.of 4 Harfjan Yowh' after 

- रा - - Ubeing-allegedly tottured by the Police. .~ . - 
जग, गा e -पी - R T = ® PR a ! 

-__a-;IB.-,-,‘ZrZn“d_ August, 1990 4 [i). Consideration of the.papers” placed, before the _ 
o <~ कै 3, Commiuee. | - = - ’ 

wrfed §omo e~ i e - (i) Omlexamination of the' representatives~.of .the 
नल लुक बी ः Indusiries ~Departinient .in. respect of ‘nén-supply एव. 

. . _ material relating _ 10 . teservation/representation ‘ef 
Y gt s . गदर,” Scheduled Castes/STs in: तट Haryana State Khadi . 
Pro _ पद , "रखते Villages Industries ‘Board.  Haryana, Firancial 

Tt 7L . . £ , Cotfporation and Haryana State Tndustrial Development _ 

दे T, LCorporatighe c s L  .. ' . g 2 . a p ’ kY ok L v 

पिन a8 ..., (i) "Oral ¢xdminaticn .of (फिट representatives. . of the- 
K i e दे पंप“ rripation and,*Power Depaliment in respectof-the 

' s implementation~ of Tecommendaions/ebservations as 

SR वसा पी है गाय cpntained in the 1500 report, concerning.. the Trrigation 
At s =t Depit, - i -0 - T , 
स्व पॉप की अं जा जद रन . जा नल व R शा < - 

- ०“. B - : 

न 

W
A
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27th August, 1990, 2. 

11tk September, 5 
1980 7 

LFinapcial 
. Haryana, “Home-Depaitmient 
implementation .0f recommendationsfobservations as 
contdined-in ह5 ' 15th report’ corcerning 

LY 

Mo business. was. transacted लिए want of quorvm 
नम 

(i) Consideration of the.papers pleced before .the 
Committee 

scrotiny of 
Commissioner 

{ii) Part 

Deparment. " 

Compmittee. . 

| है है 
- AN 

% e 

(i) . Considera tion of >the papers 

7 Haryana, Home “~Department 

- 22# 27th September, " 
A 1950 

L
t
 ‘ 

0 
A LR 

. 8 - 4 डर ना 
w9 ईद 

- 24.I 292nd Qctober 

.
 

3 N - 

25, 290 October, _ 
90 

Fh ] 

© contained in the. 

रा 

न 

the replies received from _ मिंट" 
and ‘:Secretary 'to Govt. 

the respect .of 

3 . e 

placed before the 
. A 

c 

Resumption of<scrutiny- of replies recéived from 
the Financial :Crpmissioner and. Secretaty to Gove. 

in_tespect of zthe 
implementation of the Committee concerning the Police 

"है Department. - - - L] 

No -busipess, was.trangacted दवा wast एवं qucrum. 

(i) Consideration of the. papers. placed before the 
Committee, = - - 

P 3 

] 

b, - 
(ii) . Resumption: “of:scrutiny .of फिट replies received 
from the  Financial; Commissioner and Secretary to 
QGovt.rHaryana, Home: Department 10 respect of'the 

lementation “of recormmendationsfobservalionsas, 
report relating to the Police 15th 

Deéparment. . LI 

the. FPolice 

T 

4 3 Scrutiny of the replies received fram- the Iifjgation ‘. 

2 

- 267 डा November, 2 
199 

R 
[3 

& PowerDepariment in respect.of the jmplementation 
एवं recommendafionsfobservations -as contained “ip ity _ . 

Bfiard‘ - ~ 

.« » - 15th report concefning: the Haryapid State ‘Eleciricity 

No-Business. was transacted for want of g@orum: : 
’ 

- rl = - e - a मं 

No business was. transacted for .want of querum 
PR - o 

The Committec placed-on- record दादा" deép “sense: of 
scriow‘and grief at the'most untimély and tragic “death 
of Shri:Kundan Lal Bhatia, M.L.A 

3 
k3 - जा, 

in'a read accident 

on the night of 5thand __6:11 November, 1990 L 

o 

(i) Part scrutiny of the replies received: from the 
Findncial Commissioner & Secretary to:Govt., Haryana 
Irigation '&- = Power Depariment 

ek R 

«27. 12th Novembege, 3 
v 1990 ति 

व हु 
- दर 5 PP 

> - 728 T9thNovémber,, 7 : 
हो 

है है - 

- L : ' 

o [कि जा " - 

* _.—_lr ‘. B : . 

- मिली - _-" .- " 
1 त जप मि T न 

@ L L 
ISR दो - s 

R - ,* _ = 

coniaine the 151h repori of 

in, respectaf the 
- implmegtation :0f recommendationsfcbservations.as 

" the Ccmmittee 
concerning:the Haryana State Electricity "Board, - - 

i), The Commitiee décidéd t¢, undertake - on-the-spot 
study touricf the States of Goa and West Bengal and 
Union Terriicry of-Andaman & -Nicobar- Islands with 
cffect from 5th January, ic. "18th “January,=1991 ~The 
Committes dlso decided fo hold its own meetings: at 

~Bombay and Madras #, 
नल e गला o, 

e 

- 
. 

™o



कहने जल 

2., 

'30: 

- 31 

e
 

‘3'_2 . 

N 

#17th December, 4 
L 1990’ + 

26th No'vembu'.'r. 5 (i) Cousideration of the.'-p_ap-crs_" pl'_a'ced" -'bcfore'_:the.- ) : 
1890 : 

_from the Financial Commissicner & Secretary -to Govt., = 

-Committee 

(ii) Resumiption of scrutiny of the [replies received - 

Haryagpa, Jrrigation and Power Dspariment in. respect 
of implementation ¢ f 'recommendatinpsfobervations as 
contained in.the .15th report एव the Committee. regar- 
dipg Haryana StateElgciricity Board 

1rd December, 1990 4 “The Conimittee placed: -¢n Tecord their deep sense .of 

न 

- 10th December, 
1990 

A w 1 

“ist-Jaguary, 1991 5 
का . 

grief apd :orfowon the dedth of State BJP .President 
apd Bx-Deputy Chief Minister of Haryapa, ‘Dr. 'Mangal 
Sein, M.L.A., due-to failure एव heart'on the morning 

. of 2nd December, 1990.at Delhi. 

. (ii) Resumption of, scrutiny of replies .received from 

_ascontaiged "In the' 150 Rcrort of ~the’ Committes 

* Coeperation Department, पा respect .of the' implement- 

(i) Considération “of papers placed _ befor_c-th'c":_ 
Commitiee, | - ः 

the Financial: Commissioper & Secrétary 0. Govt 
Haryana, Irrigation & Power Department in respect 
of the implementation of. recmomendationsfobservations ¢ 

-¢oncerning thé Haryana State Electricity Board i 

(i}, Consideration of papers placed before the 
Committee P S 

0: 'Oral Examination of {he' representatives of .the 
Home/Police Department regarding implementation-of 
recommendationsfobscrvations cf the . Committee as 
contained in ‘the :15th _reportconcerning Police - 
Department, - . N 

(ili) Serutiny of replies received from thé Fipancial 
Commiissiorer & -Secretary to ‘Gavernment Haryaps - - 

atidbn of Tecomihendationsfobservationg as™ coptdined 
पा. the 15th Report of the Committée concerning the 
Cooperation Depattment ' . 

(). Consideration of - papers plxa_ced”' before the. 
Compittee, i . 

(i) Oral Examination of the represcentatives of the 
Education Department -~ .iorespect of acn-supply of 
material’ rpegarding ~ .- reservation/representstion  of 
Scheduled. Castes and Scheduled Tribies in ‘tho Primary 
and High Schools of Education- Départment - 

Fh
aa
 

"व Scrutiny of replies reccived from ‘the. Financial 
.Commissioner &' Secretary 1o Govi. Haryana 
Iirigation & Power Department in  respect of the - 
implerlentation fof . recommendsations/obServations : 
as confained in <the 13th report concerning the . 
Irrigation Department. i 

Oral “Examination of the-representitives of.-Public 
Works (B & R) 'Deépartment regarding reservation/ 
répreséntation of Scheduled Castes -and Schieduled. 
Tribes in the sajd - Department = 

L -



L e ¥ L oo 

i - - . [l LT . hd 

RS S - 2 5 3 - . ‘4 ' 

दे 35. झा उतार, 1परेफ की 6 प्री The Comrmittes discussed the questionnair® 

{New Delhi) - and various other points 2nd-finalised "them . 
- C fcr - discyssion. with- the sister .Committees) 

e R T - Offices~af" the States of Goa and "Wess 

S .; ग T T e, Bengz! and the. Union Territoty of ‘Andaman 
= P e e W के v Ty g Nicobar | Istands-duriog on-thé-spot study 

. ¥ ] न it " पति, - s - . ) 

T ’ - अर, हि ः (पर) The  Commities  decided to hold-its ‘owm™ * 
कर कप सौ न जप meeting at Bombay & Madras on Gth¥anuary, 

’ , पर , 1991: and 1200 January, 1991 Tespectively. 

36, - 6th Januaty, 1991 ¥ 1 - No busindss was transacted for waut एवं quorum 
(Bflm 33') _‘\_ A की B A डर कि . b B _.“‘ 

. 37, 9th January, 1991 - . | Held discussions with the:Officers. of .the .Depart- 
* (Panaji) . ...+ ment -of "Welfare of Scheduled- Castes and 

. न... Backwird (15565 ए.(008.' | 
पक 

38 पि गश्मपक, 1991~ 1 No business was transacted fot:_'_«w_a'n_t_ एवं quorgm: 
adras) e s - _ B ः ) 

नव - - - 
5 - S - - kK A थ . 

397 14th Tanuary, <1991 1 Held “discussion 'with thé Councillors of Andaman 
(Part-Blair) ° .. & Nicobar Islands Piadesh™Council, _ 

., 40, - 16th Japuary, 1991 ~_-1 Held discussions. with the" sister Committea-of _ 

(Caleutta) *7 Wist Baazal Legislative Assembly,Calcutta. = 
- - L] H 

दे... 1Bth Jaglary, 1991 ) वे The Commiitée reviawed the discussions held with 
_ {(N2w.Delhi})” - - ,° -thé counter-part Comsmittee/Officers , during -the 

* R S - * study touor, . . . - 
- » = मे o - - T 

Y 

= 4272 230 January, 1991 "+ 4. (i) Consideration of -papers placed before the 
. "Committees o 

b - N b 

.o ये . (ii).*Resumption of oral exemination of -tke 
Ty L " *repersentatives of the Public Works (B&E) 

. . . . Department in respect of reservationfreprz- - 
. - " ‘sentation of Scheduled-Castes and Scheduled™ - 

L ' व Tribes in the 5810 Department 

e - .z = हा The Commiitee decided 40 hold its own 
- - “. meetings.at Jaijpur on ‘3lst..January, 1961, 

. 2 - 1st February and 2nd February, 1991, 
Lo - w 

43, '29t11_1'a"'n"uary."l9'91"' _' 4 (i): Consideraiizn of papers pluced before the . 
. लि : कि Committee : : . A . . an = 

. s - (iiy Resumption of oral examination’ of 
. . _. representatives of the Public’ Works (B & R) 

P Department in respect of reservationfrepge- | 
L . séntation af Scheduled Castes apd Scheduled 
i Tribes in tke said Departmient. 

44, MstJapuary, 1991 5 Scrutiny of réplies' to the .questionnaire: received 
(]aipu_r)' from the Fipancial Cemmissioner-and -Secretary 

. . - to Govt,, Heryana, Trapsport: Deparimeént - in 
© + respect of reservationfrepresentatic n of Schediled 

- न. _ हँस 5 1. the 52k .Depariment 

मी



- 

L 

e e Ty . _.'r‘—_______._—____"-"".-"-""'*-"'". 
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Lo - A e = - -t e 

(Jajpur) - 

% 46:, 2nd Pebruary, 1991 
e CRipUE) ,.. “* 

. . A A 
B रह TSR I 

48.- 13th Febroary, 1991 - 5 ,°(i) Consideratién of papers placed-béfore (he 

50. 21st Februa ry, 1991 

मै... Ist February, 1991 - 

v 

475" 6t Fébruary, 159) 

ही - . - & 

5 -Resumption’ of scrutiny-.of ~ repliés ‘to the. . 
qusstiopnaire . racejved from  ‘the Finapcial = 
Commissioner- and .Secretaiy fo Govemment, 
Haryana, Transport Depattment in respest of . 
Teservation/representation of Scheduled Castesin 
the said Department . - . 

4
k
 

5. Scrutiny of replies received from the Commis- 
sioner -and Secretary to Government, Haryapa, | 
Indusfries Department: in respect of implemen- _ 
tation - -of recommendations’observections as 
contained in. its ‘15th Report-of the 'Committee 
tegarding the Haryana Stafé Smalli.Industries & .~ 
Export ‘Corporation Lid.” हि 

* 

5. (D -Consideration -of papers placed -before फिट . 
o 1 'COmmJttee. - H 

E = 

(1) Resumption of oral examination of .the 
representatives of Public™ Works™ .(B & R): _ 
Department in respect of reservationfrepre- 

- -sentation एव Scheduled Castes and Scheduled - . 
Tribes in the said Department 7 . 
- न जा नल * oA d'__". 

Commitiee - 
b i i 

(i) Scrutiny of replies received from the Finan- 
*" -cial Commissioner & Secretary 10 Govt 

- Haryana, Labour, Departmentin respect of 
= the implementation of recommrn :Fatlons[ 

obstrvations as contained in the 15th: Report ] 
of "the. Committee conceripg “the .said -~ 
Départment. . A . i 

थी ‘(ifi) The Committee inspected. the roster régisters 

“49. 20th February, 199t 5 

» 

5 

- 

. of the Public. Works (B & R) Depariment and 
made there observations. “ 

Scrutiny of replies received frem :the Commissioner .o 
apd Secrétary to Govt., Haryana, Environment 
Department in respect of the implementetion of 

- recommenda tions/obse rvations as consained कप 15¢th 
Report 6f the Committee concerning Haryana State - 
Board for the Preveéntion and Contrelyef” Water . 
Pcliution - A ¥ 

P o=t i 

(i) Considerarion ~ of _papers piaced before ithe 
" Committee, - . 7 . जि 

ध
र
 

नल - F 

(i)) Scrutiny cf replies to the recommendations ‘of 
the Committee received :from. Welfare of - 
Scheduled ‘Castes and -Backward' Classes 
Deparimeat 

- £ 

(iif), Drafting and finalization of "16th Report of T 
he Commiitee for the year:1990-91 

(iv) Coafirmation -of proceedings 

श्र 

PR - 

A



b
q
 

(s
 

;“.‘;; | 52-’,-_“ 

I 4 1 

« #-3, (). Consideration एप. the.papers-placed beforz the: 
® Committee; - 

(i) Confirmation’ of 'proceedings. 
PR 

(i)' Discussion of  istues: pending: withis the 
Governmgnt , relating:io- धर Gommittee: 

उस इंकुस्ट,..1 परी: 1~ 26: business was’ trapsacted for: wang of.quoriim 

-7 Report: Presented: LT 
e 

b % -THe: Conamiitee presented:its Sixteenths Report: forethexyear 
नारा 1990°91% to-the-House on<15th. March;, 1991 - N 

कान A Proceedtigs T T रा 

- 
A'record of the'proctedings of ऐड, Comihittee. has. Been kept. in 

the Heryana Vidhan Sabha Secretariat 

L - 

. oo 
. 

B % . 
T o 
R a 

. % 

L) 

. 
K 

- 

- 

R f - 

1 

. थी . 

£ 

“ o 
e ~ . 

LS 
i 
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गज 

S जग्हण्छनािएा, ON GOVERNMENT ASSURANCES 
The..Committes: on Govt Assurances. for the year 1990 91 

. ¢onsisting of nine members was nominated, by the Hon'ble Speaker, 
- ‘Haryana :Vidhan. Sabha on 30th “April, - 1990, Sth September, 1990 

. 15th October, 1930 and - 5th. November, 1990 réspectively. Mohammad 
= . Aslam Khan, ‘M.IL.A ember_of the Committee was,nominated as. 

“Chairman of the Co mmxtb{l ez by the Hoa’ble Speaker on'30th April, 1990. 

2. :The name of.theMeiibers -of the, Committce and number 
of mectings attended by each of ihem; out of the .total number 
न =52 ; meptings™ (this. -number sintlides, 9: meetings -when vbusiness 
“could not 66 transacted for wantiof: Quoram) held ;during: the period 
under -review, are given below 

S8r. Name of member न कद कर नर * + रन Number of mcetings 

v
 

No: - . उठ, - e पं - aitended | . दि - attended * ) 

नूर “Mohammad™ Aslam ' Khan ~ ये करिए पक 00T TN 7 
2. Sh. Makhan Singh “गाए मा 
उ. Sh. Bhagwan Sahai’ Rawat - - & . 
4 Sh. Satbir Singh, Kddian . L. - 6 . 

. 5. Dr. Raghuvir Singh Kadian RN 37 - 
" 6 छा. Biuta Singh . ", Nil 

. 7. “Sh. Rattan Lal Katarja - * #0039 
8. *Sh, Bhagi Ram ' _ A Nl 
9. **Sh. Das Raj | . ' Nil . . 

10. #*#**8h. Sachdev Tayagi : . 3 
11, ***%¥Shri ‘Om Parkash Bhardwaj = - 3 
12. #**x38h, Palbir Sibgh Saini - ’ Nil - 

_ . *Sh. Bhagi Ram, MiL.A! resigned from the membership of the 
. Committes ‘w.e.fi. 280 May, 1990: on his. appointment. 85. Minister " 

of State, Haryana 

51, Des Raj, MLA! resigned from. the membership. of the 

. of State, Haryana. . 

The following members were nofhinated to. the:Committee against 
"फिट: vacancies for remaining pefiod of the year 1990-91 :— - 

केक, छा, Sachdev Tayagi, M.L.A.. was nominated’ w.e.f 5th 

. Comimittee” w.e.f 28th May; 19907 on" his appointment 85: Minister 

Sertember, 1990 and resigned” from ‘the membership® 0 the ८ 
- +igtes weef. 17th Qctober, 1990 

- **3. Sh. Om Parkash Bhardwaj, M.L-A. was nominated w.e.f. - 
-7 77 * cober, 1990 and resigned from ‘the membership of the 

) - weef. 13thh November, 1990 on his appointment .as 
B S - Haryana 

S Balbir Singh-Saini, M:L.A. was nominated w.e... 
- - 1990 and fesigned from the miembership of “the 

. . 14th November; 1990 on. his_ appointment’ as | ही 
a3 



b [ b rt 4 - . - 

- 2 थी i - ’ - ¢ 

3 _9-..’_‘- " e o . - - 

T e Meetings held and- Business Tramsacfed ~— ~ . 77 3 | 

नागा, Tha date ‘of meetings, the niumbcr of mzmbers’ present-amd-——— 
business transacted .at.¢ach meeting are'given below :(— - R 

EI - " हक यंग प्र गए > - . 

Sr. Dateof mee- Number. * .+ .3 7 .7 'Business transacted’ . 
No. ting .. cf . . = ः - 

- ः Members 
present ; A प्र गा « 

1010. व, 19907 4 .= The scope एव fupctioms: of the Committee w=te 
. . explaiped. % . L - 
L ) पे - : & 

" 2 16th May, 1990 .4 Scrutiny of statement of Assurances ‘given - by -the * 
प्ले _ . 5 Ministers on-the floor of the House during ~.:he 

A . Session held: in-the Month of September, 1989,% 

3. 23rd M"_a_y",'.“ILQIB_OHj_J, No business “wis - transacted. for want* 6f 'Guonmn 

4. एप उप, 1990° 5 Scrutiny of Statement-of Assarances given by, ¥he 
ML i Minister” छा, the fldor of the House durnpg - 
नौ « हा, X , * o4 the Session held in the Modnth एव: September -1939 

5.:8thJune, 1990:- 15 . नर, ली 00—, 5L L * + Fa 

6. “13th’ Jang, 19907 (i) Scrutiny of stateément of " Assuzances given b he. 
e ~ . ° "= Ministers on, the floor of the House durjng the.s 

!" N, T Session held . in ‘the Month of Jdnuiiry, 1990, -~ * 

. . { A a5 (ii): The Comumitice decided to undertake an on-tha- 
T . . : spot study tour. to Beas Satloj link-+Project:Zat 

‘ * PN Slapper, -Suudern2par, Pandoh:and meeting at 
= * _Mapali., _ . . 

o P " I ; r ) 

7. 20th June, 1990 4 Scrutiny of stifement of  Assuradces given by बॉल: ° 
. A = Ministers on the floor of नर House dutiogrthe 

) हि § Session ‘held “inthe: Month of Janmoary, 1990 e 

Oral examination. of representatives of the Bducation 
Department .in respact -of ouistanding ‘assuiances of 
the 2]st Repoit of the Committoe. at _ 

(i) The :Committee considered ‘the papers placed 
., before it: 

v ~ 4 'h- 

(i) Scrutiny” of replies received. from the- . 
Goveriment Departments "in respZet of implemenia- में 

e " * tion of outstanding “assurarices, 

T30, हक जि 1990 व G dem , गा दर गन TRV 
sl L e _ (i) The Committee decided to-hold पड meefifig'-at".. 

¢ < Shimla. . e 2; 

1177 13t8°July, 1990 (i) Consideration ~of; "pdpers placed before - “he - 
waank 

~ Commitice ' - . दि 
. . LA A T है ’ 
o Scrutiny ‘of . réplies. rcceived .-from. ,the: varicus P 

N DY Government Departments. कण respeet  of imgple. 
गन... गह ए - ientation” -¢f Fodtstanding assurangés 

न ' s - s - 

-\ . 2 नव i



12, 17i5 July, 1980 

13. 8th July, 1990 

- 14, 19th July,"1990 

15, “25thiJuly, 1990 

16. 51. Aupust, 1990 

[2 ¥ 

¥ L 

(iii) The - Committee-decided to-undertake:a «tudy four .7 
s .of .the States .of Mizorum, Sikkim dnd the Union . 

Terrifory of Andaman & Nicobar Islands w.e.f 
27th September, 1990 . 

LA 

.3, Scrutiny of replies received ;from -the various Govern- 
meat Dopariments in. regard ‘to -implementation :of 
-outstanding --assurances - 

4 

'3 Resumption. of Scrutiny of :replies recéived from the 
various Government Depariments in regard ' 0 imple- - 
maatation of . outstanding ~assurances ’ 

3 ) —do-— _ . ) - e 

-4 हर RN T e * ) 

4 QOral'examination 6f representativés of--the Educztion 
*“Department in -respect of implementation’” of our 
standing assurances - ) - . 

17, 6tk Avgust, 1990.2.  No busimess ,was transacted- for wapt of Quorum.’ ; . 
18. 10th August,. 

1590. 

. 19.-22nd-:Avgust, 
1890 . 

२ 20. . 27th: Auguat, 
1850 

™ 

A1th September, 
1990 ः 

22. 26th Septembsr, 4 
" 1990 

23.. Ist October, 
19%0 - 

‘24.  15th October, 
19% 

1 No business was transagted for waat .of ;Quorum.’ 

1 No busioess :was trapsacted for want of QuoTum. 
जज 

1 No -Business was -trapsacted for want of Quorum, 

5 (i) The: Comm_it:tee considered the papers pla'c'ed.,b_eforc', 
पा हा ः पक 

(ii)"Fho - Commiitec. decided to postponed its tour 
:programme 10 the States of Mizerum, Sikkim and 
tke Union.Territory of-Andaman & Nicobar Islands- 
from:27th Szptember नए 25th October, 1990 -and 
-again decided 10 .undertake the tour (0 the same 
State w.e.f. 25th Oct. 10 8th November, .1990. _ 

Scrutiny of replies received from various Goverament 
-Deparitments in regard to implementation of outstanding 
assurapces as coatdined Tin  the 21st Repert of th 
{Committee ही 

ि . B 

2 ho business was transacted for want of .Quorum.. - 
gt 

3 (i) The Committee decided to cancel the tour programme - 
to the Union Territory of Andaman & . Nicobar 

" Islapds and the States of Mizorum & Sikkim from 25th 
October, 1990 to हा November, 1990 

(i) Scrutiny of replies- recejved from various Govern- 
' *ment Departmeénts-in.regard to implementation of 

outstanding “Assurances 

: 
@
 

R
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ज
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1 2... 39 4 

25. ,24th October, 2 
1990° ' 

26... 3lst Gctober, 3 
. 1950 

2%, 7th November, 2 
¢ 7 

23.:*141th November, 
199 

29. 2151 November, 
199 

30,28tk Navember, 3. 
1890 

" 31. 5¢h 32८बएफिटा', 3 
* [990 

1. 

32. 11th December, 4 
1990 

33 12th December,.4 
L1990 लि 

सच, 13th December, 4 
पर. 1990 ', 

35. i9th December, 5 
1990 रह. ¢ 

36, 26ih D_ecemb'edr, 3 

- 

37. 27th December, 5 
1990 - 

No busiaess was trapsacted for want of Quoruym. ™ 

Resumption of लिन of the कफ ४5: received from 
various Government Departments in regard to imple- 
mentation of outstanding assurances 

"No busigess¢was transacted, for want of Quérum. 
. : - LS . 

" (i), The .Committce passed the condolénce resolution 
" at the sad and sudden demis¢ of Sh.»Kundan 1al 

Bhatia, ‘M.L.A 

(i) The Committee ' consideration . of papers placed 
before the Committee. 

(iii) The Committee decided {0 updertake same study 
toir ५0. the Union Territory of' Andaman & 
Micobar Islands and the States of MiZorum and 
]Sglgkgkim from 6th December, 1990 to 19th December, 

न 

Scrutiny of veplies received from varicus Governgnent 
Departments in ‘regardito implementa tion of outstanding 
assurances मेड contained jn the 21st Report of the 
Committee ) 

The' Commitfee decided.  to postponed 18 tour to 
the .Union Territory of Andaman & Nicobar Islands 
and .the*States of Mizorum and Sikkim from 61h 
December to 19th December, 195 ही 

"The Committee passed: the condolence resolitjon of 
griei’ & _sorrow in untimely demises of Ex-Dcputy 
Chief Minister and Haryapa State. B.J.P.. President, 
Dr. Mangal Sein, M.L:A. . ह ही ही 

Scrutiny of, statements of Assurances given- by (दि 
Ministers on the floor of the House during the Budger 
Bession, March, 1990 . 

—do—* - 

. वि ¢ 

(i) The ‘Committee decided ,-to undertake the study 
tour o किट Uaion ‘Territory of Andaman & 
Nicobar Islands and to the "States of Mizorum 
& Sikkim w.e.f. 17th Janvary,” 1991 to-:30th 
January, 1991 ' 

(i) The Committee has taken a decision’ that the 
replies sent by the Goverament is not <lear and 
the Committee would like to e¢xamine फिट represen- 
tatives of घाट. Government next time 

s Scrutiny of replics received from varicus Govern- 
ment Departments in regdrd 
outstapding assurances 

L 

Berutiny of replies, received from various 
Départments in regard 
standing assurances. 

io implementation of 

Govt 
to implementation o©of out- .



- 4% 
पका तर ‘ था 1 < . 

- 2’ 3 o 4... ”*.. थी 
फटा यएण्इघ्टा बज ह - - - —- ना वह - . — -k . . P 

! 38. 2od January, 3 (i) The Commitlec decided to undertake the stady tour 
1991 ", to' the Union Territory. of Andaman & Nicobar 

39. Sth January, 
’ 1991 : 

- 

40. 16th January, 
1991 

41. UTth Japuary, 
- 199] 

42, 18th Japuary, 
1991 . 

43. Bed January, 
1991 . 

44. 291 Jaguary, 
1921 

45. 30th January, 
1991 

46, 6th February, , 
1921 . 

47. 13th February, 
71991 

RO N 

48.- 19th February, 
o 1991 

«० 

49, 20th Febrvary, 
1991 ’ 

50. 21st Fcbruary,. 
ही 1991 

51. 2000 March, 
© 1991 . 

52, 29th Macch, | 

Islands and States of Mizerum and Sikkim w.e.f 
17tk Jaguvaiy, 1991, . T 

(i) ‘The scrutiny of replies réceived from . various: Govt, 
Departments in regard to implementation of out- 
standing assurances. , T , - 1. 

3 Oral examination of representatives of the Tragsport 
-Départment in respect of ‘implementation, of 0 एन 
standing assurances as contzinéd. in the 215t Repont 
of the Committee. 

3 Scrutiny of replies. received from- various Govt. 
Départments in regard to implementation of outstand- 

. ingagsurances as coniained in the _21st Report of the 
»" Commitlee. i ' : 

4 हे," e A 

3_ — —dg— - - 

4 -. . _— —do— . o 

4 The Commiitee review the assurances given by the 
Ministers on the floor of*the House during’the:Budget « 
Session, March, "1990, - i रद 

है 4 _.,I—'dO"-‘ ) 

कर a 

3- (i) Oral examinaiion of representatives cf पल F,W, 
- " (B&R) Departments in respect of implementation of 

outstanding assurances of the 21st Report. 

र "(if) The Committee decided 10 ‘hold its ineetings at Shimla 
w.e.f. I9th February to 21st February, 1991, =~ 

4 (i) Serutiny of replies teceived from various Gowt, © 
Depariments in regard to- implementation of out-- 
stand{bg assurances as contajned in the 21st Repert 
-of the Commitiee,. 

4 ला) Confirmation of proceedings of the meetings of ihe 
Committes, . 

(i) The Committec drafted partly its 22nd Keport. 
4-. ‘The Committee drafted rémainizg part of itg, 22nd 

RCpOIt. . - 

4 W "Thg'ge -9Co]m:m't_tee finalised its 22nd Report for the year 
3990-91. , -, 

(ii) T'h_e"'Co'm"m'itt'ee" “dacided to ' undertake on-thé-spot 
sfudy”tour to the States of Pajasthan and Gujarat, 

5 Framing of questionnaire for discussion with - हिट" 
Sister Committees of Gujarat and Rajasthan Ligislative 
Assemblies. - 

1... No business was transacted for want of Quorum, - 
e 1gQ) पिला et sz . 

. T सन L - 
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v Presentation of the Report 

. ~The™22wd+ Repoit of -the Committee on  Govi.-Assurances of 
the Haryanaz Vidhan Sabha was presented to the House on 15th 
Mirch, 1991, . ¢ & . i « 

*y न जन 8 

Meetings at-places-other than Chandigath - -- 
~ - 

The Commitice held its meetings’ at New Delhi on 7ih June 
&. 8th June, 199, 1100, 12th and 13th December, 1990, 26th & 27th 

3 Decembet, 1990, हाफ, 17th & 18th January, 1991, - 259th. Jahuary. and' 
© 30th Januwary;, 1991, 20th March. 1991. The Commitiee also held its 

~ 
W 

" . ¢ meetings at Shimla on-I7th-& हि July, 1990, 19th, 20th & 2ist 
February, 1991. ) 

s St -. . Proceedings __ . . 1 

4 
- 

.o .t दिशल >' o - 

A record of the proceeditigs of the meetings of the Committee 
फाइनल Haryana® Vidheii Sabha Seéctétatiat, ™ 5 - 

R 

. . 
& . . 

- का कि 

[जी - e r - वस्ट 
नि 

E*Y e wd - 

.- - > " 

" = P 

ol . ¥ 

P - L 
. i N ' 

- कै... ८. 
के दर - ; - 

- [ 
EA - 

) . 
- < o - 
o 

. - 

- < - T 

- [ - - . - == 

. = - . .. ] 
D द - r - 1 

- + - - 
. b 

¥ T 1 = 
जी मा डे - TR ) न . , 1 . 

N . 
- [ » . L] 

LI | . - 
E t - 

LA 

¥ W & - . 
- पा कि . 

g . 
™~ 3 o LTy 

- - . है ) Y ~ - . 
- ke - - e व. T 

4 . - - - 

Lo 

I ’



COMMFITEE ON-SUBORD{NATE LEGISLATION -~ 
The Commiittee, consisting of eight Members* {including the 

Vidban Sabha“.on the 30th April, 1990, and’ was notified in_ the 
Official Gazette vide. notification No. HVS-LA (Sub-Leg):! ,"_90-91139, 

" “dated-the 30th Apil, 1990, 

ही चं इपाहाएंटा: was appointed as the Chairman:of the:Committee. 
by, the.Speaker. . दि ः - L 

o % TheComniittee held 47 meétings’ during’ the. period’ -under 
review. e T 

_ The names of Members and number एव meetings attended by 
cach of them. are showp in.the following table. ] 

Sr. —_————h———%‘w'No_. ‘Neme of Member. -  Numberof meetings’ 

Advocate General) was nominated by the Hon'ble Speaker, Haryana . 

L e attended : 

I. *ShriSuender Nil | 
2. Shri Vasudev Sharma 11 

3... Shri Kailash Chand Sharma ’ 43 

4. Shri Dharaim Pal | 3 
© 5. Shri Yogesh Chand Sharma . 40 

- 6. Shri Mahender Partap Singh 11 

7. Shri Lachhiman Dass Bajaj 43 
' 8/ ShriAshokKumar - = 5 

9. Advocate General. . Nil 

Special Invitee ः . 

** ShriLachhman Singh Kamboj 12. 
- 

) *Shri Surender, M.L.A., resigned from the Chairmanship and 
the membership of the Committee with effect from the 28th May, 
1990 (A.IN.) -on his appuiniment as Minister of State Haryana. In 
his place-Shri Vasudev Sharma, M.L.A., was nominated as Member 
and Chairman of the Committce by the Speaker with effect from 
13th July, 1999 vide notification No. HVS-LA(Sub-Leg)-1/99-91/61, 
dated 13th July, 1990. ik - 

**Shri Lachhman Singh Kamboj, M.L.A., was nominated by the 
Speaker 25 8 Special Invitee of the Committee with effect’ from 12th 
November, 1990 vide notification No. HVS-LA(Sub-Leg)-1/90-91/88 
dated 13th November, 1990. : ः 
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. ceer———Rule Scrutinised ' 

— The Committee scrutinised the Haryana Air (Provention and 
" Control of Pollution} Rules, 1983 framed under “the Air (Préveiiion 

Y कि of Pollution) "Act, 1981 : 

L Meetings Held and Business Transacted 

The dates of the mgzetings, the “number of Members and the 
-2+:business transacted-at eash meeting are given below ¢ कु दर 

- T जे 
_.A__-_-_-A—_a____——_—-__—__.q 
Ear T T = 

Sr. Dateof Numberof ‘Business trapsacted 
No. Mecting *~ membars/ - . . 

Special - * दि ०. दर न 
Invitee . 
Present. 

o 
N ! 4 

न 1. Welcome address by the Secretary, Haryana 
+"" Vidhan Sabhar . 

2. .Disc¢ussion on the scope and function of the 
Committee, 

3. ‘Selection of Riles for Scrutiny. 

4, Appr_"aisa'l of _work done by the - previous व 

. Committee, I ¥ 

2% 5th Tupe, 3 > Scrutiny of the Haryana Air ('Preventlc.n:' and 
990, Control of Pollution) Rules, 1983, framed under 

e BTy e दे thgesAlr {Prevention and Conuel of  Pollution) Act, 

3. 1210 Jupeys;. » v3.., - -+ Resumption of the scrutiny of tho Haryana. Air 
990, ला. . (Prevention and Controd of Pollution) Rules, 1983, - 

framed under the Air (Prevention and Control 
- एव Pollution) Act, 1981 . ) - - 

i T * 

The Commitice decided to urdertakea study 
fourto the States of Karnataka, Maharashtra - 

. and the Union Territory of Andaman & Nicobar 
L - लि Islands w.e.f. 4th August to.16th Avgust, 1990, 

5. '25th June, 4 s Resumption of the scrutiny of the. Haryana Air 
70 ८ 19807  *: ?. . (Prevention and Control of Pollution) Rules, 

पहल L LT दर Lwty दे 1983 framed wunder the Air (Prevenlion and 
! e T Coatrol of Pollution) Act, 1981, ) 

-6, 26th June 4 Resumption of the scrutiny of th‘e"Haryara Air 
1990, 5... L o5 नल (Prevention and <Control of Pollution) Rulcs, 

i 1983 framed under the Air (Preveniion and 
Control of Pollution) Act; "1981 ‘ 

7. 27th J_un'e",_" s Y Resumption of the scrutiny of पट Hasvana 
1990 Air (Prevention and Control of Pollutian) Rutes, 

. ¥ o 1983+ framed under the -Air (Prevention and 
- Conttol of Pollution) Act, 198] 

गयीं रपये Julwy: . 13-+ 0 - Oral cxamination of the representatives of the 
| 1990, whu 0 दु; Environmsnt Deptt. and the Haryapa State



o | 3 ) -4 _ - 

Bodrd'for the Prevonting mnt(Cantrolofwater- 
ही Pollution in respect of Haryana' मैप: ‘(Pravem 

. चित ८ tion mand Control.of Pollution) -Rules, 1933 - 
- Tramied tinder the AirtPreventionand Control of ,?f_- 

भ P Pollntion) Act, 1981. .. 2 \ 

9. othJuly, - 4 . iThe:Comnmjttes decided न0 untertake :en.on the .. gpot’ 
199 study tour .of the places of Pinjore, Karnal, Papipat . 

- and “Faridabad w.e.f. 17thuly, 1990 पट uly, 
Ty . « L1950 - 

10: प््ि Fuly, 2 Mesting adjeurned for wantof quorum. v 

11, 25th Yuly, 3 ‘Resumption of .the _serutiny .of Haryana (Alr 
199 {Prevention and Control of Pollution)- ‘Rujes, Y983 

" - framed under फिट *Ajr (Prevention and Contrél of 
et के... * Poltoticm) Act, 1981, - न - - 

’ j.“ o v 3, The Committec decided te capcel the tour programme 
हद 10 the (पदी+ States commencing from दी August, 

- A 1990 The Committee furtherdecided to undertake 
an on-the-spot study tour to the places of Pinjore, 
Yamupanagar, Karnal, Papipit snd Faridabad fl' 
w.e f. 7th to 1070 July, 199G instead of 17ih July, » 
1990, 10 20th July, 1990 . = 

25 31 st-July, 5 Resumption -of the scrutisy of the Air {(Preveation ) 
1990 and Contro] of Pollution) Rules, 1983 framed under 

tghsa Air (Prevention and Control of Pollution) .Act 
"रा ः +- 1981 ० . 

3. '17'91-9h'0-‘i'ususf5 2 * Meeting zdjourned for want of quorum, ) 

14 हि August, 2 ‘Meeting adjourned for'wantof qu-orum.- . ; 

15. 22ad August, 4 Resumption -of rthe scrutiny of the Haryapns At - 
+ 1550 . (Prevention. and Central of Polluticn} .Rules, 1983 e 

' ., ~-framed undet the Air (Prevention espd Conirol of 
. _ - Pollution) Act,, 1981 

6, '2]7;9&0‘&113-1-15‘3, 2 Meeting adjourned for want of quorum, 
. - S i '.. . 9 ‘ दे 

इन 11th September, 5. Resumpticn-of zhe scrutiny of the Haryana Air 
. 1590 (Prevention #nd iControl of Pollution) Rules, 1983+ 

. .+ [rameéd ugderithe Air (Preveption and Control of Polly- ' यु 
tion) Act;¥ 981 . ) i 

+£8. 1179.£9noueptembar 2 ‘Meeting adjournsd o1 want of quorum. - 
. 1 r - > r . . - . 

19. ,.2.149°9h'08_-.ptam'ber, 2 M'eetia'gl adjourned for want of quorum. 
. i Tt रप. ! i1 ] वन - - - 

LM 2० o . ' - 

203 1-_593.900010ber;--._,1 . * Meeipgadjouriid for want of quorum, 

+21. -Bth October, 4+ “The Committee «Wecided to.cundertake & n .on-the-spo} 
AL #1990 ! १. - “study tour फल: 6th 1o [9th Ogtober, 1990, 
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22. .15thOctober, 3 Resumption of the scrutiny of the Haryana Air (Prc- - 

1998 - véntion:and Control  of'. (Pollution) Rales, 1983 
Lo £ framed. under the Air (Provention znd Control of 

Lt o . Poltution): Act; 19817, 

237 22ad,Qutober, - ¢ _Resum_pti'on of'scrutiny of . the: Haryana Air (Pre- 

) 1990 ventionand Control! of -Pollution) Rules 1983, framed 
: ] undér~the  Air' (Prevention apd Control of Pollution) 

i ] Act,. 1981 . 

24, 29th Ogtober, 3 = Resumption-of the scrutiny (व the Haryana Air (Pre- 
s, 1990, venticn and Control of Pollution) Rules, 1983 framed 

3 . ने प्कपश हक Air (Prevention and Control of Pollution)- 
= -r . ! ACt.' 1 R 4 . Ed . [ i 

25. S5i.Novembar, 4° Papars ware placed bafore ths Committee” received’ 
199 from thesChairman: and Member Secretary Hiryanat 

State: Board: for the "Prevention dnd_Control of 
Pollution; Chandigarh, respectively; régarding on- 

o~ the-spot study tour of the Commttee from 6th to - 
से w  Sth-November,'30 which nuted the conteats: पिटाइएवी 
£ _— and* felti that-due: importance to- the workiof tne . 
T Lt 'Committes hasnot been given. Neither the:Chairman 

ए * por 2". Member. Secraotary were accompanying tie 
. Committee एप the said tour. The Committee, therefcre 

“ o, . - postnoned the.tonr and desired thatcwhenever the 
' Committee! willl formulate the tour, the Chmirman 

should .accompany the Committee.. ) - 

. 

265, _12th:Nbvomber; 4 1. The! Committee placed on-record-iheir-deep. scnse of: 
e 1990 B grief and sorcow. at thé most. untimely ands- tragic 

' a . deathi of: Shri: Kqudan Lal Bhatia, M.L.A. in a road 
N . aecidenton” the night of 5th & 6th November, 1990, 

, . 2. The,Cammittee decided (0 undertake: a,study, tour 0, ” , 
. हे the-States: of.Orissa, Tamil Nady and” Karnataka 

from 15th-December, 1990. T 

" a7, 19t Novembar; 6: 1. Resumpticn of.scrutiny of the:Haryapa. Air (Proventin 
T 1950 . and. Coitrol of- Potlution) Rules,’1983 ffamed: uader’ 

tlghe iA!r,(l"rcvemicm-‘za.'n_cl Control of Poliution)y Ast, = 
981 

" 4 ) हे 2.; THe Committee. decided to undertake asstudys tour _ 
- . . of;the States of Orissa, Tamil Nadu and Khrgataka - 

<« 0 "~ with; effect from. 14th  December, 1990 to 26th. - 
December; 1990. . - 

, 28, 26fh.November;'4 1. Rosumption of scrutiny of the Haryane-Air(Brevention: 
o 1990~ and’Control of ‘Paollution) Rules, 1983 framied'uncer 

- the “Ajr (Prevention and Control of Pollution) Act, 
- - N 

! . 2. Thé Committee decided to under take लि 
- ' study tour-w.e.fi 6th to 9th December, 1950, N 

29, SthDesomber, . 5 1- 'The Commitiee placed on record their decp sensc'of 
T 1980 ,. grief and sorrow at the most unfimely. death of 

£ ः $hri Mangal-Sein,-M.L.A. on the 2nd December; 1990. 

] ः 2. « पड: (टठाणाएं।६७* decided to pos-tpone its. on-the-spot. 
- _study tour to industries in various districts from ftae 

o 6thrta-9th Deczmbar, 1950. i 

rF
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’:‘ . +3. The Committee informally discussed; vamous 
शक T - .- mafters' relating ' t¢ the functioning™of the 

Haryana State प्रताप for the Prevention and Cont- 
rol of Water Pollution with the Chairman of the 

» 

2 L T .. *  said Board and desired that a Jist of defauliers 
न है दूर N and thé number of factories " visited::by the* 

. Regional Officer, Hisar duripg the iast’ three 
months tofether with the number of factories 

. where the treatment plant has not been installed ot 
it . , * Working be seot 10. the Committge. ., - | 

300 13t December, ~ 4 - Framing of aquestionoair for discussion’ With the 
1990 - Sister Committces of Orissa, Tamil Nadu and, 

, . Karnataka. ;. 

31: A 5th D-ecembcr‘,r L3, Discussion wl"t_h-Sp'e"aker and the Sister Commirtés’ 
1990 _ of "Orissa Legislative Assembly on  matters of 

2 (Bhubageshwar) - . commog interest.’ 

33, .16th December, 3 . The.Committee reviewedsthe discussion held with 
रा 1990... ' ः . 5; counterpart at Bhubaneswar on 15th. Dec. ,. 

st . (Bhubaneshwar) 90 and also discussed various points te be dis- 
Ty o जि cussed- with Sister, Committee at Madras. 

i 18th Decomber, 3 Discussion with the Secretary, and Dy. Speaker, 
e 1990  , . . Tamil.Nadu Legislative. Assembly on फिट matfers 

(Madras) . . of common interest, . दि 

' 34, -19th December, 3 . Review of discussion held withi . Dy, Speaker-and- 
= 1990 7 . the Sccretary, Tamil Nadu' Legislative , Assembly 

दि सप ब ०... - and .also discussed vrious points to "be discussed 
६. वह तू 2 with the Sister Committee at Bangalore. 

33, ~21st Decernber, . 3 Discussion with -the - ‘Chaijrmen of the Sistr 
THE19%0 - - . . Committee of Karnataka Legislative Assembly 

4 on the matiers of commeon interest. 

3§, 22ad D&komber, 3 Review of discussion . held: with . “llie:. Sistex 
21890, - Committee of Karnataka Legislative.Adsembly o i v 

5 ला at Bangalore., +- - 

37. , 23d December, 3 The Committec r‘e-v'iew:d' the remainingpart of. 
w1990 , N discussion -heéld with* the Sister Committee - of 
St % ks Karnataka Legislative Assembly on 21st December, 

1990, a1 Ba_Lng‘a!_o_re. 
. . » - ’ 

38.. 26th December, 3 Review of ‘discussion .held  with _.l_hexfi__,- sister 
., 1990 _ ] . Committees of Otissa, Tamil Nadu dad Katnataka 
N i " Legislative Assembly. Y. 

39. 8th January, 7 Resumption of the scrutiny of the Haryapa Air 
fu- - 1991 g (Prevention and Control of Pollution) Rules, 1933 

¥, framed under the Alr (Prevention and Coptrol' of 
Pollution) Act, 1381. . 

SR i . N R T AR L2 
- 40, 71 Sih,Januay, 5 Resumption of the, scrutm'yr’.ol’" क्र िदड जा CAir 

NSRS B 2 5 I " . {Prevention-and Coatrol of Follution) Rulés, 1983 " 
. . framed vnder .the Ajr (Prevention and Centrol of 
N ' ८ जि .. Pollution) दा, 1981 , - N 

-41. 22nd January, 2 : Meeting adjourned for want of quorum, . 
1991 
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42, उपाधि January, 6 Due to absence of पड Representatives of the 
असषिकि या » P.\W.D, (एण्शांट Health) & Envivopment Depart- 

mentand the Haryapa State Board for the Pre- 
vention” and Coptrol of Water Pollution, the 

. Committée, thoiefore, decided fo posipoune. the 
R " 1. oralexamipation, The Committes further decidea 
T nowes L « that -in the pext meeting the Cemmissioner: & 
S Secretaryto Govt. Haryana, P.W.D. (Public Healthy - & Envitonment Deptt. should appear before the 

T Committee personz lly for oral examination 

43, 6th Febroary, 5 Resumption of oral examination of the representa 
1991 -7 o . tives of  the Environment Deptt. 'and that ot 

उप्र . Haryapa State Board for-the Prevention and 
¥ दि .. Control of Water Pollntion in respect of Haryane 

जो «रे | - Air (Preveniion and Control of ‘Pollution) Rules. 
$ 1983 framed under the Air (Prevention & Controi 

of Pollution) Act, 1981 
g नाप S 

44, 14th February, ¢ The Committee partly drafted and cpproved: पड 
19 _ 22nd Report. - 
BT व 

43. 222d Bebruary, 5 1. Confiomation of Proceedings. . 
] l काश - - T R 

हे «का i 

. 2. The Committee &lso drafted .and finalised the re 
- ' maining partof its 22pd Report - 

मी ० 
[ 

467 220th'March} & 4 vy < “Discussien - with  the Subordinate Legislation 
1991 - " ~Commitiee of Bihar Legislative Councilon matters. 

of common inorest 

47, 7.25th March 4. रन The Committee scrutinised the  replies with 
he 1L B = 7. - regard’to implementation of its recommendations; _ 

gbservations Y 
के 

+ ... Megtings at places other than Chandigarh 

The-Committee undertook an official study tour to the “States 
of Qrissa,;Tamijl Nadu and Kdrnataka from 14th December, 1990 to 
26th December, 1990, with a vi¢w to have discussion with its counter- 
parts on. matters of common inteérests and held § 'meetings at 
different places ie. Bhubaneswar, Puri, Madras, Tirumala, Bangdlore 
Mysore, Potta Parti and New Delhi, 

LR T 

Report.Presented i ,. . 

The. Committee presented to the House 1६5: 22nd  Report 
for the year.1990-91 on the वी March, 1991. . . . 

b S5 A . L ) 

Proceedings. ] o 

A récord of the proceedings of the Commniittee has been. kept 
in the “Harydna Vidhan Sabha Secretariat. = - e T 

[ 
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_ पाए COMMITTEE OF "PRIVILEGES दि 

| The. Comm"‘itt,ee of . Privileges consisting of Eight Members was 

nominated by the Speaker om:thie 16th:NMay, 1989, 

Shri.Atma Ram Gedara, MiE.A.. wasappointed by the Speake 
as.Chairman of the Committes. The:names;of the members of the Com- 

inittee are.as under — . 

1. ‘Shri.Atma Ram Godara A Chairman 

2. Shri Bhagwin Sshai - ¢ . Member 

3. Shri Dharam Pal T Membex: 

4. Shri Balbir Singh Chaudhry: - Member 

5, , Shri K. P. Bhalla: Member 

6. Shri Mohinder Singh Dahiya. . ‘Member 

7. Shri Hazar Chand-. . Member 

- g.-ShriP. K. C‘h’audhry' . Member: ok 

9. Shri Mani Ram ‘ Member: ) 

10. ShriSatbir Sidgh Kadian -~ - ‘Mémber  ° 

11. Shri Narbir Singh . Member 

12. Shri Ashok Kumar A * Member 
r 

-The Committec घी. Privileges:consisting of ten membersiwas एन 

nomiaated-by the Speaker on-the 30th:April, 1990. 

Shri Hazar Chand, M.L.A. was appointed by the Speaker as 
Chairman of the Commiftee. The.names, of the .members of the.Com- 

mittge are as under :— दि हर दर 

1. Shri Hazar Chand o Chairman.” 

2. Smt. 'Kam'la Verma - : " ¥ Member 

3.  ShrisMochinder Singh: Dabiya. .  Membes 

4. ShriSurinder Singh - Member 

- 5. Stiri Makhan Singh S " . Member~ 

6-.. Shrj Sri- Krishan ‘ ... Member e 

यू... Shri Ranijit Singh . : 3 Member; 

8... Smt. Jasma Devi ‘ . Member 

9. Shri Sardul Singh . . S Member 

. 10, Shri NarbirSinghc _ e .7 Member 

11. Shri Satbjr Singh~Kadian ) - - «Membern- oo 

12. Shri Ashok _Ku_mrar " _ . Member - 

13. Shri Hari Singh : ' Member: - * 

14... Shri Risal Singh - . . Member 

15. Shri Atma Singh Gill - - _Mémber 

- el 

पत
े 
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Shri Atma Ram Godara, M.L.A Chanr'm.an of the Committee 
of the Privileges resigned from the Chairmanship/membershipof the Com- 
mittee w.e.f. 8th August, 1989, Shri Bhagwan Sahai Rawat, M.L.A. was’ 

" nominated.as Chairman of the Committee of privilegestin <thevacaney _ - 
caused bythe. resignation of Shri Atma Ram Godara, w.e.f. "Blst 
August, 1989 

] 

प् 

¥ 

Shii Kanti Parkash Bhalla, M.L.A~ ‘member of the committee 
i —ufprivileges resigned ~fromithe -membership of-the. -committee- wie-f 

26th December; 1989 P , - . 
= . - 

o
 

| 2
]
 

- - ¢ Sarvshri Mani Ram, Narbir Singh, Satbir'Singh Kadian' and 
Ashok Kumar, M.L.As. were mominated as member:of the.committee 
against the eXisting vacancies w.c.f. 6th March,"1990. ’ 

शा B = - 

ShricHazar Chand, M. L.A- Chairman of .the- :Committee of the 
Privileges resigned from the Chairmanship/membérship एव the committee 
w.e.f. 29th May, 1990. Shri.Satbir Singh Kadian, M.L.A;a:member 
of the committee was nominated as Chairman of the committee of 
priviléges in-the vacancy caused by the resignation-of Shri-Hazar Cbhand 
M.L.A. w.c.f, 13th July, {990 

= - - x 

1 
कि
क पद 

उन 
न 

Shri Narbir Singh; M:L.A. member of the cammittee--of privile- 
कु resigned from the membership of the committee- w.e.f. 28th May, 

- 1950 g 

Shri Surinder Singh, M L.A memiber ofthe c‘ommme‘erof pr:i.vl- 
leges resigned from the membership of मिट . committee w.e.f. 29th May, 

+ 1990) 
Sy 

ha r 

Shri Ranjit Singh, M.L.A. resigned from the membership of ' g 
.~  the Haryana Vidhan Sabha w.e.f. 4thJunc, 1990 - . 

Sarvshri Ashok Kumar, Hari Singh® Saini and Risal Sjnig__ 
M.L As. wére nominated as:member of the comniittee against the existing 
vacancies w.e.f. 13th July, 1990 P पर . . 

I 

Shri Sri Krishan, M, L.A. member ol the ¢ommitiee of privile- 

ह
ज
 

3 

1990 हु v P 'y ! 
पद पल - - A R 

= v “ShriAtma Singh Gill,M.L.A . was.nominated &s "memter of th 
committee of privileges w.e:f.”2nd January, 1991. . & 

फा -_ शा लॉग 

".*. ,.. "TheCommittsesheld.a totalnumb:ar -of 29'meetings during the 

ges resigned from the membership of the commitice w.e.f. 20th July, 

period under review.  The- namgs ofthe members and the number of* 

- 

- 

~megtings ‘sttended* by ~each .of them are shown in  the following 

m



' . 52 _ . 

wtablei—s © - D e LT e हे १ : 

S'“-r Name of mhelm;b.ers : ८ न | o Number of -meetings 
No.' - g . T .+, . -attended, * -:.- 

O 2 . - 2-3 .- 

1. Shri Bhagwan Sahai Rawat, MLA Y SR 

.. 2., Shri Hazar Chand, MLA बन ey T 6 . . 

3. Shri Satbir Singh Kadjan, MLA ' 18 एड 

4. ‘Shri Mani Ram, MLA T s 
“:-§7;Shri Balbir Singh Chaudhry, MLA 2. हि . s 

.~Smt. Kaila Verms, MLA 16 

?-:-. Shri- Mohinder Singh Dahiya, MLA . 7 16. o - 

8. Shii Surinder Singh, MLA - 

_ 9. Shri Makbad Singh, MLA . « . = 8 - 

10. ShriSri Krishan, MLA . .... T 

11... ShriRanjit Singh, MLA ~ - . 10 e, o1 — 

Y12, Smt, Jasma Devi, MLA .. - हि « व 

_ 13, 0 Sardul singh, MLA 1 
" 14, Sbri Ashok Kumer, वीक न कर s oo 

15. Shri Hari Singh Saini, MLA 3 

+: 16, ShriRisal Singh, MEA ' ° 3 ; 14. ; -$. 
17. Shri Atma Singh Gill, MLA | % '~ ¢ = 

Questions of Privilege Pending P 

1. The Committee considered the question of alleged breach of 
privilege against Shri- Hazari Lal, Deputy Superintendent of Police, 

;, Jind, in respect of his using most derogatory, insulting and contemptu- 
ous language against Shri D. D. Attri, M.L,A:-and the House on 
12-9-87 on phone द 

2. The Committee, considered question of _घाइिडुडएं ८ breach of 
7, privilege against Sarvshri Inder:Singh-Nain and Bhalle' Ram, Ex-MLAs 
» 18 regard to the obstruction and manhandling of Hon’ble Chief Minister 

v | 

. o 
1B
, 

R
N
V
 IY
 



e
 

V
A
T
 

53 

4——---and-Sarv«shn"-'V.asud‘ev"-_Shar_ma,- Mange Ram and Dhirpal, MLAs while 

they were coming towards the ‘Haryana Vidhan Sabha to attend'the - 
Session on’21st December, 1987. . 

3, Thé Committce considered question of alleged breach of 
'privilege against Shri D. R. Chaudbry, Editor,. Printer & Publisher of the 

- “Weekly.‘Peeng’ for publishing libellous matters in its issue dated the- 
11+ 36+8-1988, making serious allegations of corruption and using very 

derogatoryJangiage against the Hon’ble Members of the House and 
the then Deputy Chief Mipister; Shri के. D. Gupta. : . 

. 4. 'The Commitiee considered question of alleged breach of privi- 
-~ lége’ against Sarvshri Paramjit Singh, Head Constable, Traffic and 
- #Surjit Singh, Constable of Chandigarh Police in regard to misbehaviour 
.- and-obstructing - Satvshri Yogesh Chand Sharma and Sufinder Kumar 
. v Madan; M.L.As- while they werc coming to atiend the Haryana 

Vidhan -'_S“a_._b,h"a'.'S,e‘ss'ion oh the 10th March, 1989. 
लक ला 3 

¢ 

: 5. "The Committes’ considered question of alleged breach of 
. ‘privilege against.Shri Raghu Yada¥, M.L.A (Now Ex-M.L.A.) in regard 

. (6 the press statément given by him published in'the Daijly’ National 
Herald® dated 12-3-89: casting reflection on the impartiality: of ihe 

+*Hon’ble Speaker. T S _ 
__',___“"__ e sy . . कि s . लि . . . L . . . b v 

पा ) . Megtings Held and Business Transacted 
El . . - 

.St Date of.  Numberof - Business transacted . 
“No. meetings  mcimbers - 

¢ प् prescnt 

AT s T e 

1. स5--1990 4  Meeting adjourned for wau'l__ एवं quorem. - - 

“2. 11-4-1990 4  Meeting adjoursed for want of quorum. o 

3, 18:4-1990 6  The Commitice i_n'f”c'm}al]y-, considered’ the pending 
2+ . ,~ ‘privileges issue and -decided that it'will take decision 

ः . inrespect of taking up the for detailed examination ' 
P ) " in next mectings. . ¥ % 

4, 24-3-1990- - .5,.. The Committee considescd all 1he five privilegesissues ° 
_ pending before it one byone, pamely 1=~ 

B ¥ v . W 1 हर दि 
(i) Privileges उबर, with: regard tc the question of 

P I , - alleged breach of privileges against Shri Hazari-Lel, - 
Deputy ‘Supenn'bn'flenl of Police, Jind in respect . 

<+ of his.using most derogatory, insulting- and:con- - 
=i ¢ temptuous language against Shri D.D. Attri, MLA 

«>> " apd the Houseon ]2-9-87 एक Phone. 

(i) Frivilege issue with, regard to_ the question of 
W, alleged breach of privilege. against Shri Raghu 

Yadavy, M.L . A. (Now Ex-M.L.A.) in regard 
to the press statement given by him  published 

oy जप the daily  “Natjonal Herald® ८ dated 12-3-89 
: e TS casting reficclicn.on the impartiality. of the Hon'ble 
R Speaker, ) o 
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7". पुर) Privilede issve with regafd.ito  संशीार _uqu_fle__sfie__a एव. 
.=,  न्वडिइटत .bresch ,.. Lprivilegeiagajnst ० जहा - 

s _Paramjit'Singh,” ¥ead " Constable, स्:या्परिन्सयिवोत , पद 
+  “Sufjit.,Singh “Constable , 6६7 Chatidigarh Polce- in’ - P 

7 repardito mishehaviour sandrobstructing"Servaiui ~ 
= “Yegesh- Chand :Sharma ~~afdiSurinderfRomay : 

* दस - sMadan, MLAs while they swere-rcamingstoaattend 
the Haryana Vidhan Sabha “Session ‘on’thel0th 

h Mareh, 1989. = \ N ; - i3 : S 
L2 

"शोर Privilegeisnnorwith-  regatrd n-\'tcg-.‘f'thfl;‘-qs_ nestionsof 
v . .. + alleged .:.bresch ~ of .privilege..againgt s SheisDIR. 
T - o+ Chaudhrey, Edit_or,-*.P,n_'n_tcrfl.__"and_'_,‘,vub_H___shc",r"m_-‘f‘;_..‘,wthe 

" Y L7 "Weekly ‘Peeng’ in: regard "0 YPublishing <ibelloms~ | - 
N ‘. -matters _in its * issve-Ydatdd 226:8:88, ki 

. 77 serious .allegaticns> of ;corruftion and iusingivery 
o . - derogatory langua ge against the ‘Hon'ble “Membery. 
L B cf the House and the then Deputy .Chjef Minister: - - 

-l " ShriBD #Gupta. .~ . 

LTS . S .o . T फेक 
८. TR हल +*. * (शो Privilege: issue with ~regard-to wthe .. guestion yof 
TR alleged breach OF .privilege against [Sarvshri -Tideg 
ot «< - _ . _ Singh NMaip, and Bhall>- Rem, Ex-MLAs in“regard g 

R . ta-the cbstruction and manhandiing- <of जाता फिट 2 
o Chief Minister and ‘Sarvshri Vasudev ™ Sharmai .- 3 

. AT . Mange Ram apd Dhirpal M.L.As. while they were s 
- : coming towards *the ~Haiyana Vidhan Sabhato कि 

पा न पाए medo गा - - - - attend the Session on-21st-Décember, ~1987. . ‘ 

v 'The Commiittec:also  decided that all-theses  1ssus bg 
kept pending. . ) - . o 

. . . . . (3 ot 

52540990 © 5 पाए Committeo afte~ some “discussion <Mas “docided 
) . that 21l 5. pending issues will be considerod in his:next थी 

. . meeting., दि A ¢ - 

एन, X ___9-__'5-1990' 20, .ML'c_ct]_'ng adjo,utne-d for. want of quorum,  , पी 

२.7८ 15:5-1990 ., -1 Meeting a'djo__u’m_ed for want of quorum. न दा 

के नह 295 990 - -3 7 -Meeting 2djéurned: लिए want of .quorum.. 

9. 2-8:1990 nil ~ Meet'i'n‘g"-adj__oumc'd_for want of quorum._ - 

© 107781990+ © <4, Meeting edjourned fof want of quotum. e 

* 1. 13-8-1%90. .. A, Mesting adjourned for wart of quoTuin. " - 

५ 27 21081990 
" के 

L
 

37 w_M'__e'ptr"n'g___ad'-j_o'_u'_m""_c_d for wantof quorpm;. 

L7 _ -3 "Meeting postbonéd का 430 PM: . - o 

5 The Committee . cornisidered the letter dated 23-12.89 . 
received from D.R..Chaudhary, Editor, Printer -and 

. 'Pablisher ‘Peeng! Rehtak and desired ‘that the lefter 7 
* be placed befors'it in छाई of its subsequeat mecting. - 

The Commitiee considered the letter dated 21-2-30 
rceeived from ' Shri Yegesh Chand Sharma, M.L.A, 
regatdipg his'praence  before the Committee, which 
noted पाए cortedty therecf,” o N " 
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~ andpresent the.report to the House -on 3.9.90 

The Committee draftéd.r and finalised™ its'cighth, 
preliminary report.tvith  regard to the  question of 
allégéd breach of privilege - against, 'Shri Hazari Lal 
Deputy Superintendent of Police, Jind, in respect of his 
using mest - dere gatery, insulting and- contemptuous 
languape-against Shri D.D.: Attri,. M.L.A, and the 
House on12-9-87 एप .phone for secking oxtension of 
timé for..making the final  report wp to-the first sitting 
of the:next Session and authorised the Chairman to. sign _ 

The Cominittee 2150 drafted and finalised पड séventh 
preliminary réport with regard . to: the question of 
alleped” breach of privilege against. Shri Inder Singh 
Nain and Shri Bhalls Rany, Ex-M.L.As ipregard:to the 
obitrfiction' and * maphandling of the than Hon'ble 
Chief Ministér-and Sarvshri” Vasudev Sharma, Mange 
Ram and.Dhitpal, M.L.Ag while they weie coming 
towards the - Haryapa « Vidhan ‘Sabha .to attend the 
Séssionon21 st- December, 87, for sceking extension.¢f 
time for-+ making: the finalreport-to the first sitting of 
the next Session and aithorised the Chaitman t¢ sign' , 
and.present the report 1o the House on 3-9-90. § 

ThetCommittee drafted -and finalised its fifth pre- 
liminary report with regard to the question of alleged 
breach- of privilege against Shri D,R. Chaudhry, , 01107 
Printerand Publisher of the Weekly ‘Peeng’ in regaid 
to -publishing libelldus matters in its issie dated 26-8-88 

. marking sertoustallezations of corruption and using very 
derogatory language against the Hon’ble Members of 
this House and ‘the. then Deputy Chief Minister, Shri 
B.D. Guutd, for seeking extension of time for making 
the final réport apto the first sitting of the next Session 
and auihorised tha, Chaiiman to sign 2nd present the 
report to the. House -on 3-9-90 . 

The Copmittee  drafted and finalised its”fourth 
preliminary report with regard. to the question of 
alleged breach of previlege  against Sarvshri 
Paramjit Singh; Héad Cénstable Traffic and Surjit Singh - 
Constable of Chandigarh Police in' regard to misbeha- 
viour and obstructing Sarvshri Yogesh .Chand Sharma 
and Surinder Kumar Madan, M.L.As, while they were 
coming 0 attend the Haryapa- Vidhan Sabha Session 

- onthel0 th March 1989, for seeking extension of 
time for making the final report ipfc * thE first 
sitting 9 the next Sessionand authorised -the Chairss 
m3an: [0 sign~ and  present the ‘report to the House 

. on 39-90, . . 

The Committec - drafted and fineliscd its fourth 
preliminary  report:  with regard 1o the question of 
4lleged breach एव privilege against Shri-Raghu Yaday 
Ex::M.L.A. पा regard to the -press statement given by 
hind published in the: daily *Natiopal Herald® dated 
12.3.89 casting refiections on the impartizlity of the 
Hon'ble'Speaker, for seeking extemsion of time for 
making the: final.  report upto the first sitting-of the 
next segsion and authorised- the Chairman 1o sign and 
préeszat’the report‘to the House on 3-9-9 . 

] 

s
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16; 231090 T 4 
17, ©30:10.90 * . % 
[8: +7.11,90 7 

The Committe considercd the privilege Molion piven 

by Shri DD Attri, M.L.A. -against Shri Hazari Lal, 
Députy Superigtendent of Police, Jind, in respect of 

using most derogatory,, insulting 2nd -contemptuous 

" . language against Shri D.D. Attri, M.L.A. aad the 
Hcuseon 12.9,87 on.phone. 

“The Committoe winutcly -Went through the 
contontsof the privilege issue 2longwith.  the evidence 

wendered by Shri D.D. Auri, ML.A. ‘bafore the” 
* committee on'16.5.88. and fhe writton statement dated 

1.2.89 of the” coptemner, Shri Hazari Lal, D.S.P. _ 
Find. - 

(i) Shri Hazari Lal, D.S,P. has categorically 

deniad धार usé of derogatory, insulting. contemptuous 

language against Shri D.D, " Auari, M:.L_A. and the 

- House on 12.9.87 as. alleged by the ccmplajnent 

Shii D.D. Attri. He पड stated im  his  written 
statement that therc was disurbance in the telephone. 
and duo.to this-faalty functioning .0f telephone पाठ ° 

“misunderstanding had occusred, 

(i) ‘Shri Hazari Lal the, contémner in. -his written 
statement has also stated that he hkad no intention 
whatsoover to cast any aspérsions .on the Hon'ble 
member, Shri D, D. Attri, and the House.: 

(iii) Inthe concluding paragraph of his written 
statement the contemner, Shri Hazari Lal basstated 

. that if the Hoa'ble member had any misunderstanding, 
he respectfully- request the privilege commilieeto 
pardon ‘him. - . i 

The Cormmitttee 15 of the opinion that the issue does 
not involve apy breach of privilege of (the Hon'ble 
Member, Shri D.D. Astri,"aad that -of the House. 

. The- Committge - recommends that no further 

actipn be taken inthe. matier and- ‘drepped. The 
Committe desired that the draft report prepared and’ 
put up to néxt meeting. 

.- The Committcs  decided to underiake the study 
tour to-the States of Rajasthan and Gujarat w.ef. 25th _ 

T Octobar; 1990 :* ) 
Meeting adjourned for want of quorum. 

Meeting adjourned for want of guorum. 

The Committee passed the .condolence resolution to the 
death of Shri Kundaii'Lal Bhatia, ML A. in a road 
accident on the pight'of  Sth & 6th- , November, 1990 ’ 
apd desired thata copy. of the resclution” be sent to 

-the bereaved family. . 

_ The Committee : _draft'ed and finalized the report 
with regdrd to the question: एप: alleged breach of 
privilege dgainst Shri Hazari Lal, D.S.P. Jind in respect 
of his using moast derogatory insulting and contemput- 

. uous language against Shi D. D. Attri, ML . A, acd 
the. House on 12.9.§70n phone, The commitiee 
authorised the Chairmanto eign the report and to 
present the same 10 फिट Hon’ble Speaker, as फिट, House 

. is not in-Session, i 

PR 
N
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19.,.14.11.90 -5 Shri Yogesh Chand Sherma, M:L.A. did not appear 
L, b before the committee प्राण any infimation recéived  his 
T imability to appear before the commiitee, The commijitee 

* - -decided that Shri Yogesh Chand Sharma, M.L.A. be 
- _ " " asked to appear befofe. the committce on 20,11 , 90 - 

A letter received from ‘Shrii D.R. Chaudhry, 
+Editor, Printer” & Publisher of the weekly “Peong 
was placed before: the commitice. “The committee 
after ‘going through the Jetter decided thai the 
commitiee. i3 not supposed to teply to the queries 

_ made by him. If he मी any clarifcition to seek 
i 4 , he may do 0 during the comse of his oral exami- 

1 nation as.and when fix A B 

- . The Committee has decided that Shi B.D 
e Gupta, M.L.A, may एक called मं witnesgs in regard fo 
प्ला . हद. the privilege' issué against छाए D.R.  Chaudhry, 
PR : *Editor, Printer and Publisher *Pecng’.on 2,12.90, -~ 

The Comimittee approved the tour programme 
to tho States of Maharashtra, Gujarat and Rajustban” 
from 2nd.to l4th Decembey, 1990 

20, '20.11.90 , -~ 4 .~ Meeting adjourned’for want. of quorum, 

217 28.11.90 , 4  Meeting adjouthed for.want of quorum 

22, 21290+ 3 " Shri B.D. Gupta, M.L.A, was summencd 16 appem 
e T : before the committes and ~he requested the Chajimun 
5 . . that be: is unable .to appear before the .committee as 

he hasto go to Rohtak to attend the funera} cere- 
. L. mony of Dr. Mapgal Sain, ‘M,L.A. which was acceded 

सर. +. व the Chairman ) 

et . "The Committee passed a -resoluticn एप ihe said 
w3l « . +u .« .Sudden demise of Di. Mangil Sein,” ML 

e v The Committee also decided to postpone the 
T tonr to the States of Gujarai and Rajasthan 

A S - The Chijrman also  directed that fresh summons 
- एस एड रक्त to  Shri B.D. Gupta, and Shii Yogesh 
e v . Cnapd Stharma, M.L.As toappszarthe commitice on 
AL oL 111290, ) _ ' 

23; .11512.90. 6 . ShiiB.D’ Gupid, M\.L.LA, was. summoned to appear 
L T .. the committee, but he failed to.  appear before the 

* . committed Tfic committce took a lipiepnt view and 
s o decided to given another epportunity apd desired that 
o L fresh-summons be igsued ] 

: Shri Yogesh Chand Sharma, M.L.A, was sumimoned 
v - : to appear before the committeé, but he also failed to 
. s " appedT béfore.the committee. The committee took a 
AL . : - linjent view and decided to sumrmion him on 19.12.90. 
* - - . and desiréd that fresh summons be issued 

T . oL . 

- %5 * . The Committée decided to undertake a study 
न - tour to the States. of Tamilnadu, (मुख Tervitory of 

Port, Blair and West Bepgal wee.f, 27.12.90 to0'5.1.21, 



“24, 19.12.90, 6 The Commitie¢ recorded ;~fhe l'evidéncd of SR~ 
<, - ‘Baparsi Pass Gupta, M.LLA. . in regard to. फिट. 

दे. ६.” T ... = qucstion of alleged~breach of privilege agamst Shi# D.K 
T LI Chaudhry, Editor, Printer’ &. Publisher of the weekly 
N . 7. _‘Peeng’.in,.regabd 710 poblishing libellous #matter dinits > 
o . issue dated 76:8.88! . making serious: allegations of 
R ©_* ¢orruption apd using very derogatory, language against 

- © “the.Hono'ble Members एव this House and: him.- 

- - . गटर Committee decided 1o cancell ity tour programme 
हा, हे , "न .. .to'theStates'of Tamil Nadu &'West Bengal and the 
s . ' Unicn Territoty of- Andaman , Nicobar Islapd "किट 
R o 2712.90 g _ - 

. ¢ ® - ThesCommittee.2lso _decided to orally ¢xamine- Shri 
= C . D.R. -Chiudhry, 'Editor.*Printer & Publisher of the 

मल weekly+ ¢Pecng’ on, बना -] 991 ] 

“To84.142.91 0 3 - The. Committee” waited for oral evidence .of Shri 
i Lo+ . DR, Chaudhgyill'3.00 P.M."but-he did not.come " be- 

' fore the committee due to summons returned ' एक the 
- Lo - 7' postal authorities, as undelivered on the ground . 1hat . 
S - Shei D . R.. 'Chauhhry was not-avajlable 

) 

j - Y The' ‘Committee ."also .directed .thai ., the” oral 
: . examination of -Shri. D.R. Chaudhiry, “be fired for 
3 s ©,  27-2:81'and the-summons-be sent™ througlsthe Deputy 

= * -5  Cofamissioner, Rehtak. - _- . 2० : 
- - कि - 

-+26...20391 © 5. The.Committee. drafted ond finaliséd the Sixth-pre- -~ ° 
. . o timinary report with ‘regard to the question'of - alleged 

. breach~of« privilege-apaiast Shri R: “Chaudhry, 
I .. Editor, Printer-and- ‘Publisher of tho weekly - ‘Peeng 
N . in regard to . publishing libellons™ matters in' its jssue 

; R dated 26.8,88; making-serious allegations of curruption - 
। ऊँ. न apd एाएट्र-  very - d€rogatory language.sgaingt:the 

» न » .. Hon'ble members of this"House and.the thenr Depity - - ‘ChiefiMinister,» Shri-B.D. Gupta-for secking_extension 
s Lo L=t ~of time-for-makipg the-~final" report upto the " first . 

- _ : gitting "of the एक. Session and authorsed the Chair- | 
- T man lto-51gn and- present the report tothe House on 
.l = T )  प. - * २ - 

B - o e | g है 

e S S The Committee alsé drafted and finalised its Fifth 
o Lo preliminary- repaort with+" regard १0 tho question of 

1 - " alleged breach of.privilege a2gainst Shri Raghu Yadav 
. ~“M.L.A. (Now Ex-M:L A.) पा. Tegard . है. the press 

- étatemeént piven by him publishéd in-the ~ daily 
लि . Nattonal: Herald dated.12.3.89 casting reflections .o 
R e _* the impartislily-of the Hon'ble Speaker for seeking. . 
-ar P <" extension of time for- making the. final report: upto the 

first.sitting. of. .thesnext-Session aad authofised, the 
. . L गा (0 sign and.present the report 10. the Houge 

' - on 4.3:91.. : ) - : 

K The. Committee drafted and. finalised - the Fifth 
"a + . peéliminary repoit.with-regard to the question alleged - 

_ breach of privilege: against ‘Sarvshii Paramjit . Singh 
. - . . w» Head Constable-Trafic: and. Surjit Singh, Constable 

- . of Chapdijgarh Police in' Tegard. fo misbchavidur 
bt o . -and obstructing, Satyshrl Yogesh ‘Chand Sharma ard 

W : Surinder Kumar Madagp,; M,L.As while: पटक were 
A £ T कण दे E) 



oo on the 10th. March,. 1989, अछि - sceking extepsion, 20 * 

SN - . time for पार लिए the ™ finat repartupto the Tist sitting 

. . ; of the.nextisession and  authorised the Chainman. to 
signiand: presentihe tept rH o7 the House 6nd13:9] 

* " *The Commiftee ~drafréd any Hifalice 

. . +.. - prelimigiry report with regard’ .o’ 1tbe uéstion of 
o ) :  द* - Calleged breach of privilege against Sarvshri;Inder Singh 

v, . _ ‘Nain an?i Bhallé Ram, Ex-M.L:As in [pegard-to the 
' o *  obstiuetion and. manhandling (the then) ~Hou'bla 

Y L, Chief Micister.and Sarvshri Vasu Dev Sharmd, Mange 

न रे हे >. * न Ram and.Likit Elal‘ M.L.As. while they “were coming 

४ ४! जल . towsrds ihe. . 
Lo - 77 session ‘on 211287, for secking extensionToftime: for 

e v, mzking the final Teport ugm पाक first sitting ' of the 

ot , next session-and2mthorised thé -Chairmanitosign and 
- व present thereport to the House on- 4.3.91 

पता K W . - 
¥ ¥ - 4 w ® ST g T 

. ) . _ कूल ] 

“ला " ., ™ [The Committed alsp duthorised the Chairman.to 

- W + 7., presentthe'Rapoxt of the committee oz the matterin 

L coming torattend the - Haryana Vighan~Sabha r 55500 ~ 

ithe Eigth ९ 

» 

- . : « " repard to the quéstion of dlieged breach of “privilege. 

v LT aghingt Shii Hazasi Lal, . Deputy,  Superinicndent of 

- = Polico, Jind, in respect of his nsing Tmust ‘dérogatory, 

instilting and contempluous langusgé against Shri 

DAt M LYA . Sand - the'Housé  on™ 12.9.87 

- : > ) T g . 

sregistered 16ttér sending-therewith “suo ;sumumons 
(0 Shri D.R..Chaudhry, Editor, ~Prinfer “and “Publisher 
of iweokly.of *Peesg’ was received urfdeliveréd. BThe 

50 Committée desived:that fresh summons-be-issyed o Shri 
"न D.R. Chaudhry, through + D.C. *Rohtak:; far' .h 

i evidepce (वा 27-2-91 . 

5 The Committes - waited.for- giving oral .evidence  of 

e« . Shii D.R. Chaudhry हो 1.15- P.M. but he,did not ~ 
% ~turnitp. It wa$” alsos brought to the ndiicé™ of _the - 

_ ) . Committeethat the D, C: Relitek “through [whoiatthe 

o s T .5 summons‘were sent . to Shri-D.R. Chauwdhry has also 

£ o -, . fiot informed -whether the simmops havé-becan, served 
- . . <on:him or not = ~ - 

* 

a4 

. - _ v . W - . LS N 
e - T n L . . 

नव है. . - _The:Committes dec.lded that another opporiunity 

7. पक. पर Tel be given (0. ShriD.R. Chaudhry. and summoned “again 

. . T .= throtigh ए C. Rohtak एव 11:3-1991 . 

£ ol - - न 

i U280 L3906 The: Commitice was ‘apprised. . that . summons’' were 

23 F e ¥ =T setvediypon to Shri D.R.:Chaudhry, " Editor, -Printer 
e पाप 7" . . "न and Publisher.of Peeng weekly by the :D.C; Rohtak 

£ - v <er, T+ to appear before he committee, but he™ failed to 
. - ] न; . % © ' appear फिट commpitteé. The committee .tooK’ a scrious 

) Ly 2 . <% npte of-it and decided that =last opporitinily may be 

P o , पु. ~,- , given to him toz2ppear before the ~ commilte. in its 
; oo L, 0 . - ¥ hextmeeting, रे. “ 
= - . न न न: 

क् . e T The Committes alsodiréeted that fresh summons 

g 

- . ©  may beispued, io Shri D.R: Chatdbry thréugh D.C,, 
N . _ SRR " ‘Rohwuk, - 

529, 22300 71 Ly, “Moeting: adjournéc for want of quorum,” है 
वि B s - - S R A नए. ०, 

- - + 

aryana  Vidhan Sabha to ‘attend'the <. -
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Meetings adjonrged for want of quorum C 

 The meetings ie. on 5-4-90, 11-4-90, 9-5-90, 155390, 20=5-90, 
5-19-90, 23-10-90, 30-10-90. . 2-8-90, 7-8-90, 

- 20-11-90," 28-11-90, 2-12-9p, 14-2-91 
21-8-90. 

23:3.91 were adjourned for 
. want of quorum during udder review. 

Meetings held at places other than Chandigarh 

s+ TheCommittee_held meetings at places out side Chandigarh as per 
" details given below ; o ) 

Simla . 24490 . ¢ 

Simls Coosa - *. 
. New Delhi PR T 

दि .~ ‘New Delhi 2:12-90 - v 

New Dethi _. 0200 T . - 
New Delhi o कि 

. Repotts prescuted 

22-3-91 

N 
% 

o ' . p. 

-~ 

* * The Chairman of theg Commiitee (Shri Satbir Singh Kadian 
M.L.A.) presented the final report: of the Committeé of privileges to 

.. the House on 4-3-1991 on the matter in regard to the question of 
-alleged breach of privileges agajnst Shri Hazari Lal, .Deputy Superinten- 
dent of  Police, Jind,-in- respect of his using most derogatory, insilting 
and contemptuous language against.Shri D. D. Attri, M.L.A. and the 
Housé on 12-9-87 एप phone 

g 
] 

Proceedings _ IR 

. % Avrecord of proceedings of the meetings of पा committée has 
been kept in the Haryana Vidhan Sabha Secretariat 

s ~ 
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c g BUSINESS ADVISORY-COMMITTEE - 
T The Basiness Advisory Committee which™ was Constifuted on the ' ' 

6th.March, 1990 continued to function upto 23rd_August, .1990 when ., 8 new Committce. was nominated by the Hon'ble-Spsakez .on .the 24th + August, 1990 and was notified vide Notificaticn No. H. ; V.S<LA. 20/ 
90/72 dated 24th August, 1990: " - - . 

पट Committee which was constituted on' 24th Atgust,. 1990 held 
one meeting i.e. 3rd September, 1990. The naines of the Members of 
the Committee/Spgcial Invitee and. the meeting attended by each-Member are given below :—. .., सा की S s 

Sr. ‘Name of Mem_—-—“fi—_—h—‘—_fi_—w"”bc_-r_- रद पं "पपलियफ 
] No. S ’ e T “attended. . 

. "L.-Sardar Hatiiohinder Singh Chatha, ~ फनााणयपर | 
., ‘Speaker . ही ः 2 फट _ 

" 2. Ch:HuKam Singh, Chief Minister - . i i 
gh, Pa.r_l_iamentlry - -1 

सपा आातं एप१ ९61 इट्रा, रीफंड(८+ कल * 1 

.5 SbriSurej Bhao, MLA. L B 3 n: [ UL 

6. Mohammad Aslam Khan, MiL.A. . : सी. ;- 
. SpeciilTitee - _ e 
"पा Ch. ‘_Ku-Ibflif Singh M_aii_k',-" - S T 

Deputy Speaker 

s - ० - Report Presented " - _- _ ः सवा 

5८ णि0फांगट्ट एच्फंण। भा85 [6621)(80 on the date no"te_“d_ मद — 

Sr - . I. Subject of Rep_o'rts'- ' L Date of 
No; o ~ presentation 

T 2= - के 

1... Recommendation टट्टूब्प्ताणट्रथ|0८शांणिा of time -~ 3rd S:p?em\ber, 
for transaction of Government Business for - -' 1990, G 

. the mecting of the Vidhan Sabba’ held from . 
3rd to 4th September, 1990, i. e. .Obitudry. e 7 

61 A से. -+ 
हनन डे ST न - - - - -
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1. दा e यान . 3 
- - दया पिया दएए-एएएएडडर 

H - e 

éferetices, fipp_‘é:s-" 10% b’ 
o 7] 3.,b‘1,é,nd_6_ff‘the” : : 88 . . 
27 % Demands over Graiits and ‘Appropfiations for, -+ ¥ -* 

* . _minary Reportsof the Committee of Privile- . .. ५ 

रच देर लि and.éftension of time लि. presentatiogof- ‘i vo o o e 

‘o svifidl Réports thiereon. Discitssion ang voting'* £, 
=V o Bxdéss Dethands over'- Grants घाव Appros- 7 

pridtions for the year'1984-85, Appropriation ™ * b 

____Billin_respect of Excess Demands OVET ... नाना 

", wr.Grants and ' Appropriations for the year-~..; देन नयी पु s 
7" "1984-85,. Government Bill, Official Resolu- S 

[P, ‘.twn-. - लि नि व - e न ना कगाो ४ जान Rt 

-~ + - TheBusiness Advisory Committée which™ wds cosfitutédroi 24th 

August; 1999 continued to function upto Sth- February,” 1991 wheén a. 

new Committee was nominated by the Hon'ble Speaker o -the 6th 

February, 1991 and wasnotified vide notification No. _ HV.S-LA.- 

30/91/5, dated 6th February, 1991, -~ R '*- T 

The Committee which was constituted on ही February, 1991 held 
two meotings i.c. on 27th February and 6th March, 1901. The names 
of the Mombers of the Committee/Special, Invitee and- the':meetings 
attended by each Member घाट given below ' 

T के T न ०. न 

Sr. Néme of Member’ S * *' No. 6f Meetings 

:Ne. . ' - _attended . - 

1 2 शत नी 

1, _S_ar__d-ar‘_Hair_m_ohl'nder&’ngh'C-hath_a_, ] .t 2 
'-Sp"ca‘k'ér . ] a H P : . . IR B 

2, 'Eh."Hukam Singh, Chief Ministef” गए 7 गए 2 

3. Prof. Sampat Singh, Pacliamentary | g 
’al‘fairs Minister- - 

g ,..-'.;""'-)«'J.._" = T PR -', 7 कह : - कि 

4.” Shri.Dhir Pal Singh,:Minister ..., न - 2 

"5, Shri Suraj Bhan, MeLAc * कद L e LT L 0 2 

6. Shti Mokiammad Astam Khan, M.L.A. 1 

है
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,_-R_e_port Presented 

ll_"[‘he following reports were presented .on the dates toted against- 
each :-- ' . T ' ' 

i~ b o a 

Sr. कम of "Reports 
No. 

1 
_— e ———— 

2 L. 

Recommendation regarding al'loc'ati_o'nl ] 
of time fof transaction of Government 
Business for the meetings of the Vidhan 
.Sabha held on 27th February, 1991, . 
from 4thMarch to 8th March, 19971 _ 
and from I1th Marchto 15th March, . 
‘1991 e Obituary Referenées, papers - 
to be laid.-"rc-laid "एप पट "2916 रण . o - 

the House, Presentation of . four 
. Preliminary Reports of the Committee 

' 0 Privileges and extension of time 
for presentation of the final reports 
thereon, Presentation of Scpplemén- 
tary Estimates 1990-91 and the Re- _ 
port of the KEstimates Commitice 
thereon, Discussion onthe Governer’s 

_ Address, Leave to introduce and intro- 
duction of Governmeni Bills, Resump- 
tion of discussion od 'the Governor’s 
Address and voting on motion of 
Thanks, Discussion and Voting on 
“Supplementary Estimates for the'year 
1990-91,  Presentation “of Budget 
‘BEstimates for the -year 1991-92, 
General discussion on Budge{ Esti- 
mates for the year 1991-92, resump- 
tion of General discussion on Budget 
Estimates for the year 1991-92 and 
reply by the Finance Minister, 
Discussion and Voting. on Demands 
for Grants on the Budget Estimates 
for the year 1991-92, Presentation of 
Assembly Committses  Reports. 
The Approspriation_ Bills in res- 
pect of Supplementary Estimates 
1990-91 and Budget Estimates for 
the vear 199{-92 and Government 
Bills. , . 

‘Recommendation regarding allocation 
of -time for transacfion of Govern- 
inent Business for the meetings of the 
Vidhan Sabha ‘held from 707 March 

| 2 Febridy, 1991, 
Wi | 

6th Mazch, 1991, . 

3
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. g4 _ 
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l.-_"‘_i___—“‘!!l-"i_l-.__'i o दे थे. न . . - ही I ही AT '.3' “,‘_‘?. " 

fo, 8th March, 1991 and from 1101 - PN - 
March“fo “15th"March, 1991 i e पा न पा 
Motion under Rule 121, Motion : T 

~Under rule 30, Motion ueder Rule 121 ~ - oL T 
regarding suspension of Rulés 228 " s 

—230, , 230-B and-260-A, Discussion - “न पं 
= . and_Voting. on Supplementary Esti- .. दक  + 
२"... चक्र णिए पट year 1990-91, Present- v, ~ T, 

ation of Budget Estimates for  the - % 
year 1991-92, General discussion on N AT TS 
Budget Estimates for the year 1991-92 . - - T 
aod reply by the Finance Minister . “ ey - 
“Discussion and Voting -on demands ~* -~ ="~ [ ", ., 

< for Grants on the Budget Estimates -~ .° . Tt 
for'the vear 1991-92," Presentation . oA - P 
of Assembly Committees Reports s T« 

- Apprepriation Bill in respect of T L i 
Supplementary Estimates 1950-91 in लग हा A 
respect of the Budget Estimates for. . LT T 
the year 1991.92, Government Bills.” | - PR o 

O ८. O ८-22 
- ४ वन टोन E 

. 3 पर व 
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REVIEW OF THE WORK DONE छ THE HOUSE COMMITTEE 

The Cemmittee for the year 1990-91 coasisting of five members 

weére nominated by the Hon’ble Speaker on 30-4-90 it 

o Shri Kulbir Singh Malik; Deputy Speaker was फिट Ex-Officio 
: Chairman-of the Committee. " - R 

नयी The ‘Committee hold a total number of § meetings 

‘= 4. The names of the members and thé number of meetings atten- 
déd by each of ‘them are given in the following table ;—.- i 

Sr#Noi: Name of the Member: - - _ * No, of meetings 
T .. attended 

“%#],". Shri Harmohinder Singh-Chatha, Speaker, - - s 
Bx-Officio Chairman. -.* रा 

करे 5. Shri Kulbir Singh .Malik, Deputy Speaker . 7 
हि "फुग-एफिं0 Chairman. ... . " 

¢ w13 N Shri Surender Kumar Madan 6 

= 4,: Shyi Hari-Singh. $aini.. - .. . - 2. 

5, :Shri Atma. Singh Gill _ 4 

" @6. Shri Balbir Paul'Shah. . .1 
@7, Shri Ashok Kumar. . - की व व 

T Special Iavitee » o  , 
दिखा: Shri:Balbir Singh Chaudhry - 2 

4 * Si Harmohinder Singh-Chatha was nominated as Ex-Officio 
£ " Chairman of the Committee in the vacancy caused by the resigna- 

-« tiord of the Deputy‘Speaker on his appointment as Minister of State ~ 
on . 22-17-90 till'a, Deputy Speaker is elected 4 

L. #+ Shri Kulbir Sisgh Malik, Deputy Speaker, “Ex-Officio Chairman 

2 .. resigned from the membership of the Committee w.e.f. 14-11-90 on 
his appoiintment as’ Minister'of State 

हट Shri Surender Kumar ‘Madan. resigned from the membership of 

AJ न. ' 'the Committee w.e.f. 14:11-90 on’ his appointment as Minister of , 

५ State 

@ Shri Ashok’Kumaf, M:L.A! was nominated as member .of पट - 

Commiiftee w.e.f. 16-11-90 [छा the remaining pefiod of 1990-91 

@@ -~8hri:Balbir Singh’ Chaudlry was nominated as Special Invitee 

of the Committee w.e.f. 3-7:90 for the remaining period of 

.~1.!—1999 91 B I वो जप R | 1 
et वैसा दाल पिन e बारी, पट PO 

ग्ग्हं 5 e . . R 
LB
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5. The dates of meetings held, the number of the Members prescat 

and business tyansacted at cach:meeting are given below लिन 

Sr. Date of meeting . No. of members_ {Businéss transacted 8 

No. present - T : : 
TR 3 - - न ८ 

— \“I - " . लिन . .. — — - - . l\‘ 

1. Tth-May, 1990 ~ 2 "The Under Secretary welcpmed the pem- ’j 
o ThMay, 15 : bers of the Committee and explained Jin~ 

details the scope and functions of the 
Commiitee. T 

2.7 Gtk June, 1590 S-¢ - Th& Committce dizenssed ‘fio_nJhc_._sle,ps“__-.-,' 
taken -for the improvementof the का न 

' : - -ing-of -the - M.L.As Hostel and-“Flats-- 

’ The Committee suggested that liquid somp-.- 
. be provided ‘in the rooms of-M,L.As " 

हा. . Hostel alongwith the mini soaps, 

3. 12th June, 1990 3 . (i) The Committee discussed on the ‘steps 
' s ¥ e paken'for तल improvement of-1he  work- 

ing-of the MLAs Hostel. -« = ’ , 

. Ti& (i) The Committee siggosted ‘that’ail Room 
~" Attendants may.be dirceted, o wear -the 

uniforms and also affix their name: plates 
o . दाना . . = 

. (पी) The Committee comsidered ibp gequest 
i . madeby Rao Ram Naraip, M. EL:A. re- 

- 1 . zarding the.allpment _of ¥zt कर... 25. 
After considering it the Committee deci- 

- - ‘ded to keep it_.-psndmg.vfor_.:thc_:pr,esmz___d_:»;. 

4. 1910 Jape, 1990 2 . हा) The Commiites digcuseed various sfeps 
* taken for the improvement of the working 

of M.L.As Hostel and"Flats. = .~ 

. (i) After considesation. 6f- 26 .pending. बुरा; 
- cations, Flat No. 22 and Servant Quarter _ 

५. , 7०, 29 were allotted to पाएं Ashok Kumsar ‘ 
TR RN et * MiL.A. by-draw :of 0 (8. .= 

5 = उप Tune, 1990 3 « The Committes disenased d_er,ally . m'ihR, ‘the 
{Haryanz Bhawan Fintincial Commissioner .and Special Repre- 

New Delhi) sentative-com-Commissionet” to” Haryaca 
s ' Bhawan, New Delhi on the paints : — T 

L} Ao E .o . b 
v R k) 

(i) Provision of S.T.D. facilitics .in the suites 
. .of Haryana Bhawan, NewDelhi, ) 

तर . « L : . रथ 
.o (i) Permanent occupation of Tooms in the™ Har- 
T - yana Bhawan. - 

& _ . .- @i Provision of lounge.in the Haryana Rhawan 
, I . . . onthepattern of other States Bhawaps. - 

LI L - (i) ‘Problem of p¥er-stay by the occupantsbeyond 
T b, ST . specificd period. o _ g 

5 

. '(v) Working of A,C¢ and other electricalapplian- 
. - ces installed in the room: of Heryapa 

. Bhawan, - . 

(
8
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T . - + 

2 ) e ' . 4 

न ः ः (रा) Provision of exhaust fans,.odonil and: toilet दि 

: spap in the bath rooms of the Haryina 

- -, Bhawdn” ; + : 

(vii)~ Posting of Péimdnent Dociarat the Hazryans 
Bhatvan -Dispensary and? Fdequaty: Budget 

. ¢ proviginneformedicines. . o I 

(पी "Regardibg’room service and condtet एवं room’ 
"४7. atténidantss 

.-{ix) Kitchen. esrangements fo 
{7 Haryand Bhawan.. _ : 

(x) Posting: of -H.C: S 
पक ~Bhawan. . : 

"% (X)) Behaviour and conduct:of अधि posted at 
T reception, 

staff "woiking at 

e ,. न (xii) Mainptepance of tawns of Haryana Bhawan 
हट. New Delhi, - - . e 

6. $ih Oéfdober, 1990 2 A letter No. A 29/653-Est dated 14-6-90 
- ' - - . from the Eleetrical Enpgineer, Electrical - 

Division PWD (B&R), Ambala. Canti. re- 
. sparding estimate for providing call bell 

system’in~ the MLAs' Hostél 'was -placed 
 before the. Committee. . The Committee 

.after discussion~ decided to study the cail 
bell system of Haryana Bhawan, New 
Dethiin one of 15: subsequent meeting to 
be held- 4t Haryapa Bliawan, New Delhi 

‘ ) before approving the said estimates 

o
 

7. 23nd October, 1990 3 The Committee recémmended that when 
_ . ever any meal served in the tooms of 
EP _ - MLAs. Hostel it should be properly covered 

. - with pdpKins 

* 8. 19th February, 1991 4. (i) The Committce discusscd the various points 
with the epresentatives of Union Térritory 

. . - Administration, Chandigarh. and representa- 
. b tives of -the PWD (B&R); Haryana for the - 

“ proper functioning एवं the ML As Hostet and 
R ९३ . - Ftats they ‘assured the Commitice that 
ला - . necessary steps would be ‘taken 10 remove 

T - सा the difficulties  being faced " by the 
Members 

h (ii) The Commitice allotted the rooms to the 
. : i How'blé Members.in the M.L.As Hostel 
p . for ihe Budget Session, 1991 . - K Y - i N 

P SV S S . L= 

Meetiigs adjournced for want: of quorum . \ 
it 

Tae meetings i.e. [8-7-90, 3-8-90, 30-8-90 and 16-10-90 were ad- ः 
journed for wdat .of gquorum 

DriPregadings” - s e दर mtege P K 
- 

A rccord of the Proceedings of the Committee bas bsenkept in 
the Haryana Vidhan Sabha Secretariat
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Library _Co_m'_m'it_te'e",_lRe'fl'eW'1990-'91"' * P_-" o enn 
N T 

... Hon’ble Speaker on: 30th April, 1990 for the year [990-91. Smt. 
v :Kamla Verma, a member of the Committee was appoirited as Chair- . 

man. Dr. Brij Mohan Gupta,” M.L.A. was nominated as Special 

... . Invitee to serve on the Library Commitice on 11th Sept__embcr, 1990 - ‘ 

for the remaining period of the year 1990-91. . 

7" "The names of the Mémbers, special invitee of the Committee 
_ and the number of meetings attended by each of them out of the 

% “total numbei of 48 mectings-(this number includes the three meetings 
in which business conld not be -tramsacted for want of quorum) held. 

नर vduring” the period under1eview, aie given below [ — — 

The Cominittee consisting of six members was nominated by the 

St No. . N::a'me of the-.M\.e_mb'cr"' No. of meetings 
. 1 ... .. attended 

| जी Smt. Kamla Ve‘r_ma,“ C__hair_ym"an_ ' : 44 

2 Shii Harpal Singh, '-M'e"mb;e'r. : . 19 . 

! 3. 07 पाफ8 Ram P_u'ni"a,l-."__‘M"c'_mber ' - ) . 36° 

PR A Slhri. Vcrcnder.S_ingh‘, ,M___embe'r v e 2,30 दा 

- 5. Shri Durg_a_Du'tt.' At_tr_i,‘_'jM--ember _ | 45 

, Shri Banarsi Dass, Member गन ने बस 14 दा 

T Dr. B'r_ij.'Moha'n Gupta, Special Invitce e 30 

value -of the publications purchased :during the year including the cost 
of newspapers/magazines étc. was Rs, 51,743.15. 

. The - Committee also undertook a study tour to the States of 
+  Maharashtra and Gea and discussed the matters of common jnterest 

with counter-part committees/officers. The committee also studied the 
functioning of Libraries therc and also the procedure adopted for the 
selection of books etc, of the respective Legislative Libraries.” "™ 

b Y 

‘1Meetin_g tield and 'Bushine“ss Tr'.a‘nsac’ted PRIy 

Details regarding the dates of -meetings ‘held, number-of ‘Meibers 
b स्पिन - 3 . " . _,3'-.' गा . T ri 

R 66 S का +. ८ पा 
कि a : ARV ot w4 

- The Committee selectéd the publications on different subjects. The 

e
t
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- Sr, - 

कण, 
Dafe * .+ Number of 

Member.in- 
cluding 
:Special In- 

- vitees Present 

[ ke N Y दे किन निवा i 

- Business trapsacted.. .- .o 

1451990 

2., 21.5-1990 

3. 

दी 

5. 

g . 

28.5-1990 

4-6-1950 

11-6-1990 

18-6-1990 , ¢ 

4. 

3. 

3. 

4 

4 

4 

Tar e 

(i) 

‘The Secretary, Hatyapa Vidhan Sabha 
welcomed the membérs of the Commitice 
and-explained (0 them the scope and fune- 
tions of the Library Committee ) 

The Committce decided that suggestion for 
the purchase of books be invited from all 
the Members of Haryana Vidhan Sabha 

The Commit{ee also decided- to continue 
the Newspapers/Magazines already being 
purchased for the Library. 

The Committee selected 6 books for the 
Library. o 

The Committee selected 8 bpoks for the 
Library 

The Cammitieé also decided to invite® 
quotdtions from all -the booksellers & 
“Publishers for purchasing the books. on 
subsidised rates . i 

‘The Committee selected 5 books for the 
Library. - 

The Committee selected’2 books for the 
Library. , 

The Committee after visiting the Library 
pointed out certain shortcomings which are 
mentioned below. &- desited that these 
difficulties may be.xemoved at the earliest ; 

* (a) Lightarrangements-aré not proper, 

_(b) Chairs provided for reading are not 
comfortable. 

* () Thereare no shelves to keep the publi- 
cations/debates™ received” frem other 
State” Legislature, and there is also 
shortage of space 

(d) The ceiling of tho Library is dangerous 
43 there are mapy cracks in the ¢eiling 

The Committee selected 4 books for: the 
Library, 
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. . हु, . v~ Punjab Vidhon Sabha and Under Secretary B 

न 

नव पड LR थे रन नि बे = P . . 

जि . 

¥ 

लिन न * T _* Haryana Vidhan Sabha and folt dissatisfied - 

S -. द . *Venience to the readeis. * .Y 

बस इन s + -‘comings; the Comimittee desired that snit- 

- T 7 - - =pooksfother publications in the _‘Libra_ry:' 

8, . 2-7-1990 e 4 - ) _"T'h"'e'-Commi_tte"e-_ _selc_ct'e'd'_-_’f b’od__k'_s'.-for..th"e_' VP 

- L ) "The Corhmittee decided to-visit Lajpat Rai ', ™ oy 

- 

1.,2561990. -5 o ' The ‘Committed” sélécted 15 books forthe | 
. . . "‘Ll"brtary.-. : - . ] 

T, (i) The Committee Visited the Library of . o7 

- - 
- - Do _. . Members about the working cf tho Library. 

व - .. (i) The Committee jospected the Libraryof . - 

4 
न न; " of Punjab Vidhan Sabha explained tothe . ल् 

T ६ ., & T " “withthe -co'nditio'nb__o_f_ou'”r'v._Lih'r_a"'ry'"ifi'c.’om-’- . 

e e “: .+ .rparison to_the Library of Punjab Vidhan 

T . 4«3+ .7 ° ,Sabhaandfound fullowing shortcomings -~ 

AN ¢ .Y ".{a). There: is no proper ah.rran_"'g'em"'an't' for 

B - =« " fans and lights. which causes incon- 

S © -t पर इन: . (b Armanpemént for ‘Cleaning'of the'Li 
- A ने." - brary.is. not satisfactcry. A peyma- - « 

S . o T % memt Frash-should be appointed. - 

e z 2.+~ ™. 7L % (ही The Haryana Vidhaii Sabha Libraty  - . 
: + . " has. vervy few trained staff members.. - 

o - “, ' .%Hence, two हो, Librarians should be -, 

‘ »  appointed.  " ~L . P 
- - . कि नि A -.\ . “:“\I":‘_.r.--_ . ं 

जि पद आग, B 0 (४) The Committee felt' that the:space to™ P 

“ L गन - ‘keep'the books in racksand almirahs T~ 
a T 00 L 0 WD and readers to_sit in‘the reading room - - 

. e and displaying of new drrivals is very i 

- 

= - less, . £ नि 

< ¥ ’Keeping.in view the above suchshort- . « 

PR . able'steps be taken by the. Vighan Sabha 

= - * है... "75८, to provide suitable -space. with- all 

v जि .. ° . % ‘the modern;amenitics for maintaining the ™ 

o T 

- . - - 
LY t 

थे एन . . Library. - ST e s £ 
v - 

पते न ३ . .  -. ० लक गम Library, हटाए 15 Chandigarh न" ' = =< 

सन . . «7 09 16 July, 1990, : * = 

‘e 3. "है i) The Committee also- decided to hold” its 
N SR गा हा own meeting at' Haryana Bhawan, New & 

* 

i . " .a, Delhion 30th July, 1990 to visit Lok Sabha/ | < 
. - =% . " Rdjya Sdbha Librariées, - F. e 

I3 पट, मा ३ त et - P N - जप .- N .. . - b i - _5-‘ - ; * 9: 9-7-1990 50 ¢« | Tpe-Comimittes selected फिएं, छ0०8 लिए पद. 2 जे, 
. - . - _ Librany: - . . it 

R, . o दे o TGy The _ Committee “also approved 3 _rcbs.to{ : 
2 RIS SO © " ‘offercd by’ the various bocksellers while P 

(Ce * : purchasing the books;for the Library -ag ’ 

e - . - ufl_der:"“‘ - av‘ " 2T . 7 a’ ’ टी - 

@ T . 1. Engl-lsh-' . -.10%. 4.;. ) -..H S, 

संग थम 2. HindifUrdw ..15%« » "= , I 7 
R | - 3. law ,° . Whatever discotntdes < * - 
- L e =% = cided after ‘negotis.. 

( Lo . - . * _ tion. - o . 

. - T LT, - ' 7 T -
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, 107 TET.1990% 23 ™. " The Committeo selected 4 books for the 
, ४ el L Library, . . 

. 25-7-19%0 5, दि The Committee selected 6 books-for the 
’ o ' - Library. , 

- ः व . - (i) The Committe decided that 10 Cushioned 
] ' T Chairs and 20 Book-Shielves be purchased 

N : . .. . for the Library. - ,, . 

W पं) The Committee also decided - to” cancel the: 
//_ e B P visit to’ Lok'Sabha/Rajya Sabba Libraries 

. . : -/j o . at Parliament House, New Dellii sarljer ° 
e A ' fixed for 30th July, 1990. A 

T 12, " "30-/7-_'1*9_90_' 5 " The Conimitteo selected 10 books for the 
: # कि .. * Library. . 

o 13, 78-19%0 ¢ 1. . ]  No .business was fromsacted for want of 
A SN - S quorum., . . : . 

- 14, ; 16-8-1990 '1_ ‘ *- No business was transacted for want of 
g N e . Quoruimn, e 

10-9-1990 S ‘The . Committoe selected 2 books for the 
. - Library ] y 

. नल... 4.० < (i) The Committee also copfirmad the pro- 
L’: o ‘ w077 me=ceedings एव the meeting héld on 11th, 18th 

" = £ 129590111 June and 2nd, 9th, 25th and 3081 July, 

s The Committee selected 4 books for the 
दे न Library. 

i " : No "business was transacted for want of 
«  quorum. b _ - 

. 9-10-1990 5 - पु Committes sclected 3 books for the 
P . P =, Library. . } _ 

- 19, 15001990 7 ' The Committce, selected 4 books for-the" 
नि r . - - Libl‘at}'. ¥ . 

3 " . (i) “Ths Committes also décided to hold its - 
- e, ¥ " - . next meectings. on 22nd & 23rd Octobers, 
० «४. T ”- - 1990 in the Haryana Bhawan, New Delhi 

TR, 20.".22:10-1990 16 *  The Committee selected 10 books for the. 
- ={Hatyana -7, ° - - Library. . 

. “Bhawan, - c ., . ' 
. " New Delhi) | . . . 

21, 23-10-1980 - ढ दि फट, Committee selected 12 books for the 
"छाए - * -~ Library. * 

22, 29-10-1990° .4 o «  The Committee. selected :5 books लिए the 
. Library . 

28] उ-1-1990 . 6. - ~ The Committec seleated 5 books for the 
Library. .



with the Himachal Pradesh Vidhan Sabha\\. 

B XTI _ Library Committee. - 

31, '18-12-19%0 6 Lt "The Committee selected 10 books for the 

2 ह कार है ० 38 ना Library. - = 

32, 26-12-1990 3 " . The Committeé selected 5 books for the 
g _'_- : R L Ll‘brary- 

33.52%0991 3 +  The Committeo selected 4 books for the 
- . - Library. - 

34, 9-1-1591 6 . The Committeeselected 6 books for the 

' - . Library. ही . 

.. N (i) The _Co_m_mitte'e.decided to hold ifs next 

न एड .. : B meeting on 18th & 19th Janyary, 1991 at. 

Haryana Bhawan, MNew D लाएं, 

नल " . = एप The Committee also -decided 1o undertake 

- . a study tour to the States and Upion* 

. . . Tercitory of West Bengal, Andaman- 

AETLE he Wl G Nicobar Islands and Tamil Nadu during. 

the third week of Februaty;1991.° e 

" 
LY "o . . -.,, . 

J T नं P R ,,‘\_.. 

एयर नो ४ 
न न दे 1 

* . " . b ,_ 
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2. 
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प्रा — — - - 

244 चना न 990 6 . The Gimmiftee passed a condolence reso- 

© _  .lution on the sad and sudden demise of 

हि . Shri Kundan Lal Bhatia, M.L.A, . 

- Gy The Committee ako selected 2 book for . 
o . ) the Library. s _— 

25;:7 19.11-1990 . 7 . The Commi‘tte_e_ selected:10 ‘books’ for the ~ 

. Library. न... . 

A o " (i) The Committee decided 0 hold its'next 1-‘_ 

o - : Bmheeting_ oNn Ist DD_elechembe_r,_ 1990 at Haryana Sy 

पक गए o awan, NewDelhi. - ः रा, 2 

iy R (i) ‘The Committee 850 confirmed the pro- ,M__/.-,""': 

पक e - = ceedings एवं the meeting beld.on 16-7 90, 

.16-9.90, 17-9:80, . 9-10-90, 15.10.80, 
L - 22:10-90, 23-10-90,29-10-90 & 5—11-19,90_._\_.” 

Lo . o L. : - ) : T, 

26. -26-11-1950 4 न The Commitiee selected 5 books® forthe »==F7-.5 7" 

. कि . Library, ' थे ८... TTRL . - 
e - . वि o e i - _ नव कर 

27, 025 पर?" 6 ‘ le'he Committee selected § 5 books fordhe T . 

. e . Libraty. . . A | - 

P है P . . S 1 y . .(. . . : W ‘-‘.._".M‘- 2% 

‘28, 1-12-1990 _ 6 * “The Committee sele¢ted 31 books forthe ला ~ 

(Dethiy . . Library, _ . - ° - . 

- - e T N \_ ) b T r ] 

. 29, 6-12:1990 6 ;The Commitice passéd-a condolence reso- त- - 

TSR , " lutlon णा the sad demiSe of Dr. Mangal' 3 \~,~ - 

_ Sein, M.L.A, & President of BIP Hatyanas NG 
. - . - ~ N गा S 

से जग - : . W }__M'~\ L oyl 
30 ..* 11-12-1990 5 . fhe Commitice selected: 4 books लिए _ . Ty - 

o : ibrary. . सन ) 

Y _ S i, " 

(i) The Committee decided to hold its meeting. S 



39, 28-1-1%91 6 

(40, 31-1-1991 5 

Y 

1 . _.2 k) " 4 ) कि . 

35 14-1-19.9'1 - . .+ The Committee sélected 7 books for the. 
“ s e Library. . : . 

; 7 * (i) The Committeé alsy confirméd thepro- 
"~ séedingsof the meeting held on 12-11-90, 

कि . ही 19-11-1990,  26-11-1990, 30-11-1990, 
o . न 1-12-1980,°  6-12-1990, ©  ©11-12-1990° J 18-12-1990, 26-12-1990 and 2.1-1991 ; 

(Delni)_ ' Library. - 
37, 19-1-199] 4 . . The Committee selécted 5 bopks for the 

{Dethi} -« 7. Library, 

. . ity The Committee also decided t6 hold its - " mext mestings at Jajpur on 31st Janiary =" - " by 

. - - - and on Ist February, 1991, 

38, -23-1-1991° 6 _ The Committee selected 12 bo_oka" for the 
- Library. . . 

() 'The Committee decided to create two more 
posts of Assistant Librarian and: one post . 
of trained Record Restorer for the smooth 

* ‘and efficient functioning of Library. 

The Committee' selected 3 books for फिट 
Library. 

_ (i) The Committee also decided to hold its 
v " next meeting at Haryana Bhawap, New 

" Dclhi og 6-2-1991, 

' “The Committee visited the Library ef {Iaipur) . Rajasthan Vidhan Sabha सात discussed on 

A 

the matiets of cainmon interest with their - ] e Senior Library Officer. .- 

41, 1:2-1991 3 The Commiites discussed some p-'__om"ts- with 
Senior Library Officer of Rajasthan Vidhag 
Sabha regarding iriprovement io be made” 

. in Haryana Yidhan S2bha Library in the _ . o light of ingpection made by our. Committee. 
4. 621991 7 6 . The Committeé selected, 3 books for- the 
(ला . Library. . - 

43, 13-2-1991 4 * गछ८. Commitiee selected 2 books fof the 
. Library. - 

(i) The Cemmittceaiso decided to undertake 
" the study tour to the States of Maharashtra 

-7 and Gog ‘w.ef. 18th March, 1991, . 
44. 19:2-1991 ~ 5§ : ‘The Committee sclected ‘4 books for thé e Library. - - R 

- (i) The Committee approved its study touor 
which was'chalked out in.its meeting held _ on 13th-February, 1991 40 the Statés of " ‘Maharashtra and Gea. . . 

(पर The Commiftee also confirmed the pro- 
* -ceedings of फिट meeting held ‘on.9-1-1997], - 

14-1-1991, 18-1-1991, 19-1-1991, 23-1-159J, 
28-1-1991, 6-2-1991 and 13-2-1991,. : 

- 36, --1_8-1.'-1991 4 v . The Committes selected 12‘b0'0ks' इफा पीठ,
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45. 18-3-1991 5 The_Committee framed the questionpaire 
(एसपी - - to फट discussed with the sister committees ™ 

. of the States .of Maharashtra apd Goa. 
Legislative A:sembl_‘ies. R ] . 

46. 20-3-1991 " - 7 3. . *The Committee was welcomed by ‘the 

. (Bombay) Deputy Speaker of Maharashira Legistative 

- Assembly and -discussed the matters of- 

.. ‘common interest. . - 

47, 23-3-1991 3 “ना The Committee was welcomed' by the 

_ (Panaji) . ' . . Secretary, Goa Legislative Assembly and 
o . . discussed the matters of common interest. 

48, - 27-3-1991 5 * The _Co'_mmitt'ee reviewed the discussion 

(Delhi) - held with the. Deputy Speaker of -Maha- 

T ~ - rashtra Legislative Assembly and under 

- . _ Secretary,. Goa Legislative Assembly on: 

o i 20th March and 23rd March, 1991 res- 
=_  pectively: 

I 9 . 

P ’ g 
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व छा (6७ on Petitions v s 

Assembly. _ . 

(i) Shri Kishan Singh Sangwan, M.L.A.,-on’ his appointment 
- 85 Cabinet Midister, Haryana resigned from the Membership of.the 
Committee” with effect-from the 28th May, 1990 (Afternoon) vide 

< potification No. Pet-C-1/83-90/51, dated the 7th. -Jupe, 1990... . “न 

as the Ex-Officio Chairman of पे Committes. 

' -.(iV) The Committee held 1 meeting'at Chandigarhi-The names 
:of the- Members of the Committee and the numiber of meetings 

* . attended by each one of them are given below:— हि 

Sr.. Name-of the Member ™ -+ - =" Noi“of mestings 
% No. T S © attended - 

1. Sh. Kulbir Singh . Malik; Deputy Speaker R PR 

2. Shri.Parmanand, M.L.A. . e L. | ८ 

) 3, * Shri Ran Singh Mann, M.L.A. oo — 

4. Shri Lachhman Singh Kamboj, M.L.A. —_ 

. A¥) Meetings held and” business transacted =~ ¢ < - 

The details showing the dates of the meetings held the humber - . 
_ 01 members present and -the business transacted .at eachl meeting 

5 : " are -given below:— ' . 
—_w - - - न L. - ] - d 

Sr.— Date of Number of : Business Trapsacted . -+ 
- उप: _meetings Members: - . - L. 
¥ L " -« - present Y i ’ . R 

.1 -'fith-June-..m-IQQD . z ) Dl'scu_ss-ion 0n_“500p_c".and f'unc-ti.on of 
s T = . ' the Committee, हल. 

कि हर * हि ० Committee ण्ण ‘Petitions was nominated for the Sc_p'tem_fier 
* &, 7" Session, 1990 (Tenth "Session) and -March, Session, 1991 (Eleventh 

- Session): - T , . _ : द - 

नर * जा... 12.7. Proceedings ¢, - K 

A record of the pr'o",cecdings-of the meeting of .the Committec 
has been kept in पिंड Haryana Vidhan- Sabha Secretariat. 

- पल £ 

(iti) 80, Kulbir Singh. ‘Malik, Deputy Speaker was nominated 

%



6 

RULES COMMITTEE 

The Committee consisting of eight Members of the Haryana 
Vidhan Sabha was nominated by the Speaker on फिट 30th April 

The Committee held 33 meectings during the pericd under 

1990 vide Notification No- HVS LAY71/90{37, dated the 30th April 
990 . 

review. The mames of Mambers add number of megetings attended 
by eachi of*them- are shown in the following table :— 

b 

"किए * Name of Member No: of mectings 
"No. . , T . attended . 

-..1. Sardar Harmohinder Singh Ex-Officio | 12 - 
Chatha a Chairman - . 

2. Shii,Hira: Nand Arya, M\L.A. Member ’ 19 

3. . Shri Mani Ram, M.L:A. 'Member. 2 

4. Shri Shiv Parsad, M.L.A. . Member. n 

5. Shri Risal Singh, M.L.A. .Member., N, 

6. Shri Ram Bilas Sharma; M.L.Ax Member. 18 ः 

7. Shri Brij Mohan, M.L.A. ... फिड्फोएिडा 28 

8.‘ Shri Harnam Singh, M.L.A. Member 26 , 

El 

Meetings at places other than Chandigarh 

_ The Rules Committee held {wo meetings at Haryana Bhawan, 
New Delhi which are included in the total number of 33 meectings 

The Rules Committee. examined the first- 27 rules of the Rules. 

[ 

Business Transacted 
R 

of Procedure and Conduct of Business in ‘the Harvana Legislative 
Assembly and suggésted certain am:andments, 
additions etc, therein. However, the ‘Committee deferred examination 
of rule Nos 

Proceedings e 

= 

n 

I 
e 

modifcations 

A record of proceedings of the. meetings of 
Committeg has been kept in the ‘Haryana Vidhan Sabha Secretariat, 

L - 

'22881—H.VE.—H.G.P.. Chd. 

7,11 and 25 for the subsequent meetings 

tha 

and 

x 

Rules 

- 

- 
o 
R


